
451 Gen. Budget, 1990̂91-
Gen. Discuss. Dem. for
Grants on Account

MARCH 28. 1990 (Gen.), 1990-91 and 452
Suppl. Dem. for Grants

(Gen.), 1969-90

[Translation]

(vlli) Need for steps to check erosion 
caused by the Gandak river near 
GopaiganJ Sewan and Saran 

districts

SHRI RAJ Î ANGAL MISHRA (Gopal- 

ganj): Mr. Deputy-Speaker, Sir, the Gandak 
river originates from Nepal and passes 
through Uttar Pradesh and Bihar and joins 
the Ganga near Sonepur. The L.R.P. De
partment has constructed a long bridge over 
this river near Dumaria Ghat. On account of 
the construction of this bridge the flow of this 

river has been obstructed although the bridge 
serves to link Champaran, Muzaffarpur and 
Samastipur. Due to the obstruction in the 
flow of the river there is soil erosion in Gopal* 
ganj, Sewan and Saran districts. This is 

causing danger to the bridge also. The soil 
erosion has also ruined the farmers finan
cially.

Therefore. 1 rev 'jst the Government to 
take suitable steps to ̂ eck soil erosion and 
formulate welfare programmes for the af
fected farmers so that they do not face 
problen. j during the coming monsoon.

[English]

12.44 hrs.

GENERAL BUDGET 1990-91--GENERAL 

DISCUSSION;

DEMANDS FOR GRANTS ON ACCOUNT 
(GENERAL). (1990-91)

AND

SUPPLEMENTARY DEMANDS FOR 
GRANTS (GENERAL) (1989-90)— 

CONTD.

MR. DEPUTY-SPEAKER: Now we will 
take up discussion on item Nos. 8 to 10—

General Discussion on General Budget.

SHRI iNDRAJIT GUPTA (Mldnapore): 
Mr. Deputy-Speaker, Sir, i would like to 
compliment my old friend and old colleague 
in arms on this side of the House, when we 
were there for many years together, Mr. 
Madhu Dandavate...

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): I am still colleague 
in arms.

SHRIINDRAJITGUPTA:...intheHouse, 
but not on this side.

I would like to compliment him on the 
first Budget which he has presented for
1990-91.

We welcome very much some of the 
objectives of the budgetary policies which he 
has, on behalf of the Government, announced 
in a very kx)ld manner. I should say. Of 

course, those objectives cannot be realised 
overnight nor even in a short pace of three or 
four months. Their objectives which have 
been spelt out in terms of certain schemes 
and plans will take time to fructify, will take 
time to realise. The Government has also 
said that it wants to alter and change the 
whole perspective and outlook of planning 

including the emphasis on agriculture, the 

orientation towards providing more employ
ment opportunities, particularly in the rural 

areas, lessening of the dependence on for
eign loans, decentralisation of planning and 

various other things.

It is my duty also to point out to the 
Finance Minister that there were some other 
features of the budgetary policy during the 
last few years which we consider to be 
retrogade and I am. of course, hoping that 

those features also will be reversed by the 
present Government—though as I said, it 
cannot be done in one day. The process of 
reversion of those retrograde features shouki 

be started. For example, a very welcome 
factor is that he has given up the old habit 

which the previous Government had, of in
troducing steep hikes in the Centrally<ad
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ministered prices, just on the very eve of the 

Budget.

SHRI K.S. RAO (Machilipatnam): What 
about tele-communications?

SHRI INDRAJIT GUPTA: I am talking 
about the Budget. Tele-communicatlon, 
Postal and others are separate from the 
main Budget. To the extent it has been done,
I deplore it.

SHRI NIRMAL KANTI CHATTERJEE 
(Dum Dum): That was done before the Par
liament Session started.

SHRI INDRAJIT GUPTA: In order to 
avoid the Parliament, this was being done for 
the last two or three years on everything, on 
coal, Iron and steel, petroleum products, 

cement and so many things. As far as I can 
make out as a general policy, that policy has 
been given up by the present Government, I 
compliment them for that.

Secondly, I must say that the trend 
which was being followed ail these years 
was to rely more and more on indirect taxes 
and less on direct taxes. It is, in our opinion, 
a retrograde feature because the bulk of 
indirect taxes necessarily imposed a burden 
on the people, the community at large, while 

direct taxes naturally impinge upon those 
people who have sufficiently large incomes 
in order to pay direct taxes. This time I find 
that the total quantum of direct taxes which 
are to be raised remain below 20% of the 

total, whereas the share of indirect taxes 
again is nearly 78%. I think that this process 
has to be reversed and unless it is reversed, 

you have this curious spectacle where the 
consuming public, generally, is apprehen
sive and distressed by the fact that there will 
be inflation, cost-push, due to the type of 

indirect taxes which have been levied. All 
economists and economic journals have 
commented that there is no way of avoiding 
this cost-push which will lead to a cascading 

effect on inflation. On the other hand, gener- 
aHy speaking, the business community, with 

some exceptions, has welcomed this Budget. 
Why? The reason is that they had an appre

hension that in the long-term fiscal policy 
which was adumbrated by the Rajiv Gandhi 
Government soon after it came to power-the 
bng-term fiscal policy, meaning thereby 
something unprecedented happening-an 
assurance was given to the corporate sector 
that for the whole duratbn of the Seventh 
Plan, no new impositbns wouki be levied on 
the corporate sector. This was supposed to 
be a novel way of provkling an incentive to 
them for further investment and expansion 
on production and so on. I know the hon. 
Minister has removed the investment allow
ance which they were enjoying. He has also 
removed the tax on minimum profit whteh 

had been imposed. It had to be imposed 
because big companies, well-known com
panies, well-established companies, were 

showing zero tax liability. The previous st of 
tax, laws were enabling them to cookup their 

accounts in such a way that they ended up by 
showing that they had no tax liability at all 
and, therefore, this tax on the minimum book 
profits was brought into existence; and that 

has been abolished. Why, I do not know.

Secondly, this investment albwance 
which has been removed, of course, will 
perhaps hurtthe Indian domestic companies 
more than the foreign multi-national compa
nies because mutti-natk>nal companies 
operating in our country generally do not go 

in for large expansion at regular intervals, 
but domestic Indian companies try to do it. 
To what extent it will benefit whom, I do not 
know.

Before the Budget, two or three months 
ago, by an executive order, the Government 
has reduced from two years to one year, the 

period required for declaration of bonus 
shares. Previously, bonus shares couki only 
be done once every two years. Now it has 
been made once every year. This means an 

addition to the capital of those companies 
which are able to float bonus shares and on 
the basis of that they earn higher profits, 
higher dividends and so on. So, I am not 

surprised to see that the business circles 
were afraid that the long-term fiscal policy 

was going to be scraped. But we were not 
told anything about that-whether it is going to
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be scrapped or modified or retained or what 
is going to be done to it. So. by and large, the 
business community understand that the 
main benefits which were accruing to them 
by the long-term fiscal policy will continue. 
The only thing they are grumbling about is 

the removal of the investment allowance. 
Further, the tax rate has also been reduced 
on the Corporate Sector from 50 per cent to 
40 per cent. So, that counterebalances the 
removal of the investment allowance. My 
point is that the hon. Minister should care
fully examine whether these changes which 
are being brought about in the structure of 
Corporate Taxation do not put the foreign 
collaborators, the multinational corporations 
in a more advantageous position vis-a-vis 
the Indian companies. This is very impor
tant.

The other thing I want to say is that of 
course there has been a record increase in 
new taxes leaving a still large uncovered 
deficit of Rs. 7206 crores which I am happy 
to say, of course, is much less than the Rs. 
11750 crores which was estimated at the 
end of the year owing to the previous Gov
ernment’s policy. He has brought it down 
from Rs. 11750 crores to Rs. 7206 crores. 
That is not a mean achievement within these 
two months.

SHRI JANARDHANA POOJARY 

(Mangalore); By borrowing more...3 per 
cent

SHRI INDRAJIT GUPTA: No. There is 
no borrowing more.

SHRI JANARDHANA POOJARY: Yes. 

you can see the Budget. You can see Page
2 of the Budget at a Glance... {Interruptions) 

All right, you don’t want to see it. Leave it.

PROF. MADHU DANDAVATE: It can
not be said like that. I will set the record 
straight. 1 want to make one point and it will 
help your argument. Last year, as far as the 

Corporate Sector is concerned, the addi
tional tax i.e. the additional resource mobili
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sation from Corporate Taxation was Zero. 
This time, it will be Rs. 800 crores.

SHRI INDRAJIT GUPTA: It is Rs. 800 
crores. But that is the direct taxatbn. But the 
burden of Indirect Taxation is something like 
Rs. 4654 crores. I am talking about the ratio, 
the imbalance. I don’t expect that in one year 
or half-year or in a quarter of a year you are 
going to reverse that whole trend which has 
been folbwed over the years. But still this 
trend continues and this ratio requires to be 
carefully gone into because the new tax 

amounts to Rs. 1790 crores. My friends are 
insisting on the postal tariff, telephone 
charges, the railway freight and fares, petro
leum products particularly petrol and high
speed diesel. It will, of course, have a cas

cading effect on prices. There is no doubt 
about it. These things are quite a heavy 

burden. Here, I want to point out one thing. 
Who is the main consumer of petrol in this 
country? It is the Government. It is the 
Government, the Public Sector Undertak
ings, all their institutions, their officers. State 
Transport etc. who are the main consumers 
of petrol. I would like to know whether the 
Government has made any calculation as to 
who gains and who loses on this round 
about. You are increasing the price in order 
to earn more revenue. But the expenditure 
on petrol at the price in order to earn more 
revenue. But the expenditure on petrol at the 
higher rates, at the higher prices is mainly 
coming from the Government consumption. 

Therefore, on the balance, what is it? It is 
taking something out of one pocket and 

putting it in another or what? What is the gain 
or loss on the balance? We would like to 
know about this. I don’t think there will be any 
reduction in petrol consumption as far as the 
Government is concerned or the Public 

Sector is concerned. I think some measures 
of economy should be thought about. I am 

glad that the Prime Minister has issued some 
kind of a directive to the Ministers that when- 
ever he is leaving to a foreign country or 
arriving from a foreign country, the whole 

retinue of Ministers should not necessarily 
go to the Airport to see him off or receive him. 

This has always been done in this country. It 
is essential spending so much petrol to drive
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to Palam and drive back from Palam? The 
whole fleet of Ministers and their cars go to 
the Airport. Why is it necessary to do so? 
Only the other day we went with the Prime 
Minister to Namibia. At Palam, I saw the 
same thing happening. Is it essential that all 
the 25 to 30 Ministers should stand in a line 
to see him off and then again, when he 

comes back? You can save quite a lot of 
petrol. It is one example I am giving you.

According to the Finance Minister’s 
speech. I have just noted and I am quoting 
his words: "The pressure of inflation is closely 
linked to the fiscal imbalance.” Obviously. 
He has also said that the management of 
inflation is one of the priority areas for this 
Government. He has also said that fiscal 
imbalance is the root cause of the problem of 
inflation and the difficult balance of pay
ments position. All this points to the fact that 
we cannot get out of this situation unless we 
see, how this fiscal balance is to be restored 
or at least fiscal imbalance is to be reduced. 

It has to be done by constantly trying to 
reduce the uncovered deficit in the Budget 
and to raise more resources and to step up 
production.

Agricultural community, generally, I 
think, has welcomed this Budget for several 
reasons. One is, there are concessions given. 

The whole budgetary thrust is towards de
velopment of the rural sector, the agricultural 
sector. Of course, this Is raising some corre
sponding apprehensions in the minds of 
those sections who are not concerned so 

much with agriculture but with industry and 
business. They think that it may lead to 
corresponding neglect of their sectors. But, 
anyway, generally speaking, since we are 
living in a country were 75 per cent of the 
people are dependent on agriculture for their 
livelyhood, you see, it is quite correct that the 

worst poverty and the worst unemployment 
are in the rural areas. So, it is necessary that 
the Government should concentrate deploy
ment of its resources in the rural sector in 

order to solve these burning problems.

As far as debt relief question is con
cerned and writing oft of loans up to Rs.

10,000,1 would kindly request the Minister, 
when he replies, to clarify once more, what 
exactly is the modality of doing this writing off 
because great expectatk>ns have been 
roused—he knows, I am sure—in various 
parts of the country. Everybody has taken for 
granted that everybody who has got a k>an of 
up to Rs. 10.000, the whole thing will be 

written off as early as possible. That day, he 
replied to certain supplementary questions. 
The hon. Minister was good enough to qual
ify this general commitment. They cannot go 

back from that commitment. And we wel
come that commitment. But he qualified it by 
saying that ail loans up to Rs. 10,000 taken 
from (a) public sector banks and rural re
gional banks, and (b) those loans which are 
overdue up to the 2nd of October, 1989 

would be written off and all the other loans 
taken from cooperative agencies or coop

erative banks as well as those whose period 
was spilled over beyond 2nd October were 
not being written off at the moment and the 
main burden as far as loans from the coop
erative agencies were concerned were, of 
the State Government. The Centre is willing 

to help them, to assist them. How they will 
assist them that he is going to discuss with 
the Chief Ministers of the various States. But 
the direct burden which the Central Govern

ment wants to bear is only In respect of public 
sector banks and regional rural banks those 
which are well overdue up to 2nd October, 
for which, he has now provided Rs. 1000 
crores in this Budget. Nobody Is clear as to 
what all this means. Only yesterday I was 
being told by some friends who are very 

closely connected with the rural areas that 

the majority of these small loans of small 
farmers are from cooperative banks and 
cooperative credit agencies.

We do not have any data; we do not 
have any statistical data to confirm this. But 

if it means that the net result, at the end, will 
be that the bulk of the loans whrch are up to 
Rs, 10,000, will remain uncovered by this 
scheme because they come from coopera
tive banks and agencies and only a relatively 
small portbn, which come from the public 

sector banks, will be dealt with, the burden 
will be shouldered by the Central Govern-
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ment. then we should know clearly where do 

we stand—not we, but those people who 
have actually taken the loan.

13.00 hrs.

It is not clear to them at all as to what the 
actual implications of this scheme are.

While presenting the Budget the hon. 
Minister has made a remark—irrespective of 
land holdings. He saki this benefit is going to 
all irrespective of their land holdings. Obvi
ously it does mean and it cannot mean by the 
very logic of it that big land holders, those 
who have taken loans of much more than Rs. 
10000 are going to get the benefit. Obviously 
they are not. How can they? It relates only 
loans upto Rs. 10000 even of defaulters 
also. People w|y5 have the capacity to repay 
but are not repaying, obviously should be 
excluded from the benefit of this scheme. 
But for the rest it should be made amply clear 
so that no doubts %#left. It is no use talking 
about something as though it is a pie in the 
sky. Whatever is realistic, practicable, they 
should do. What they cannot do, should be 
explained. There is no use in keeping it 
vague so that people do not understand 
what is going on.

We welcome the Employment Guaran
tee Schemes for the drought prone areas 

and the areas with acute problem of rural 
unemployment. These have got to be worked 
out. They will fructify only in due course. I 
want to know about the non-resident Indi
ans’ contribution to this resource mobilisa
tion. is it or is to not a fact that bulk of the 
money which has come from the non-resi- 
dent Indians abroad is not going into the 
productive investment at all? It is going into 
bank deposits only. It is not being used in 
productive investment. Have they got any 
scheme or any plan by which this money 
which has been earned abroad by these 

non-resident Indians can be utilised for pro
ductive investment in our country and is not 
just put away in banks in order to earn 
interest? I want to know what is, more or less,

MARCH 28.1990

the quantum of the amount whbh has been 
remitted by the non-resident Indians to our 

country.

Obviously the Minister himself realises 
that despite all good intentbns there is going 

to t>e a further inflatk>nary spurt, tt cannot be 

controlled. That is why he has provWed for 
additional dearness altowance to the Central 
Government emptoyees in the coming year. 
That means there is going to be price rise; 

otherwise why should he provide for more 
dearness allowance?

SHRI KALP NATH RAI (Ghosi): Price 

rise has taken place.

l/'SHRI INDRAJIT GUPTA; Yes, this 
always goes on. I don’t remember any 

period In which there was no price rise.

The point is that the Government had 
said that there should be an anti-inflationary 

thrust in the budget.I am afraid, I don't think 
that it is there to the extent which we wouki 
like to see.

For the additional dearness allowance a 
provision of only Rs. 100 crores has been 
made in the Central Budget. The remainder, 
if it is required, is to be absorbed by the 

varbus Ministries and Departments in their 
respective Budgets. I don’t know whether all 
these Ministries and Departments are either 
capable or willing to do this. How will they do 

this?

SHRI JANARDHANA POOJARY: By 
cutting the Plan.
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SHRI INDRAJIT GUPTA: Not by cutting 
the Plan. They might do it by cutting the staff 
also. I do not know what they will do. They 
may do it by carrying out various rationalisa- 
tion meansures in the name of economy. 
Has this been discussed in the Ministries 

and Departments and have any clear guide
lines been given to them about what they 
should do and what they should not do while 
providing money from their own budgets for 

the purpose of addittonal dearness allow
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ance in the coming year? it is not clear to me 

at all.

i would say that there was a lot of talk 
about widening the tax base. It is going on 
every year. I rise this point every year which 

is a very unpopular thing. Now also it will be 
unpopular. That is, whether at any stage at 
least some section, the affluent section of 
the agricultural community, those who are 
by no means poor or needy, those who have 
profited a lot from the subsidised supply of 
fertilizers and pesticides and new varieties 
of seeds'we do not grudge that-are going to 

be taxed. A good agricultural production has 
been there and their earnings have gone up. 
At some stage at least are they not going to 
contribute anything to the revenues of the 
country? Always are they to be let out from 
the net of the income tax'̂ What is your idea‘s 
You fix up some category, some gradation or 
some ceiling above which only some people 
will have to pay something. Ifyoudc not want 
them to pay much, let them begin to pay very 
little. Whenever I used to raise this-every 

year m the Budget, I used to raise thiS'the 
former speaker, I regret to say, used to get 
very angry with me and used to say you know 
nothing about agriculture; how can any- 
body, who is not a farmer, say anything. It is 
not possible. He cannot afford it, this and 
that. But, I think the country at last has now 

reached a stage after so many years of 
Independence and we are so proud of our 
progress in the field of agriculture. We have 
become self-sufficient. In the earlier years 

we were importing so much food from abroad 
which we do not have to do now. But why the 

prosperous section of the farmers, who have 
certainly got surplus in their hands should 
not be asked to contribute something so that 
the tax  base got broadened? We have 
a very narrow tax base at the moment which 
impels the Government to go on imposing 
indirect taxes.

About black*money, concealed income 
and all that, I do not say anything. He is 
thinking of some schemes and plans. I do not 
know how they will be operated and how 
they will fructify. In the past, they have failed. 
But this black-money, of course, has be

come a very dangerous parallel economy 
whbh ends up by confronting every Govern

ment wKh practically insoluble problems. So, 
I hope the Government will take steels they 
will get the full support, I know, of this coun
try, If they take effective measures really to 
combat this menace of l̂lackmoney. That is 

all I want to say.

There are huge expenditures on De
fence. Of course, nobody at the moment is 
able to say, “it is not necessary”, because of 
what is going on our borders. So, I believe, 
there is room within the Defence Budget for 
quite a lot of saving and pruning and wasteful 
expenditure being out out-that is there Rs. 
15,750 crores. There are the interest pay
ments of Rs. 29,850 crores. I hope the 

Government will not go in for further borrow
ing, at least, external borrowings. Even if 

they do not borrow from the IMF, which has 
conditions attached to it, they should not also 
borrow from foreign commercial banks-pri- 
vate commercial banks-which may not have 
conditions attached, but they will charge us 
an exorbitant rates of interest. We are not 
able to service our existing debts and I do not 
know what will happen if we get further into 
this threatening debt trap. Then, of course, 
there are the major subsidies of Rs. 8,516 
crores.

PROF. MADHU DANDAVATE: The 
interest on IMF loan is higher. It is 9.5%, 
whereas the interest on commercial loan is 
between 8 and 9%

SHRIINDRAJITGUPTA: Ithinkthe rate 
of interest of the foreign commercial banks 
is much more than that.

Anyway, the point is that, now. Sir, this 
Budget is being opposed on the ground that 
it is going to push up prices. There is no 
doubt of the inflationary impact of any Budget 
which imposes indirect taxes on goods and 
then on the freight rates. It is not a part of your 
Budget, I agree. But, the railway freight rates 
plus the other things are certainly going to 
have an inflationary spiral effect on the 
economy. Therefore ordinary people are very 
much distressed. But I do not know whether
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there are any alternatives which can be 
suggested. We can always suggest that the 

taxation can be removed. But we should 
always suggest as to how resources are 
going to be raised and when you come to 
that part of it, our friends here would not like 

W...{Interruptions) They have already tested 
and tried. All these years, they have tried. 
Anyway, money which should be available 
for developmental purposes, should not be 

smuggled out of this country and put in 
banks in Switzerland and Sweden and all 
these places. They may be brought back 
also and used for developmental 

purposes...{Interruptions) I would broadly 
agree with what Mr. Palkiwalla has said 
though he is no great ideal of mine; I am no 
fan of Mr. Palkiwalla, nor of you, I hope—He 

has summed it up in his speech in Calcutta 
by saying,"this is not a Budget to make you 
deliriously happy nor a Budget to drive you to 
the verge of suicidal despair.” It is a kind of 
Budget which has its positive and negative 
features and it is a very difficult situation in 
which he has framed this Budget. I wish 
them well in the  coming days. But they 
must keep an eye on the people who have 
put them in power and we are with them on 
that. Therefore, I would support the Budget, 
despite my reservations.

[ Translation]

SHRI MOHAN LAL JHIKRAM (Mandia): 
Mr. Deputy-Speaker, Sir, I rise to oppose the 
budget presented by the National Front 
Government. Sir, a discussion on the gen
eral budget has been going on since yester
day. The Opposition does criticise the budget 
but it has been seen that hon. Members of 
the ruling party as well as those belonging to 
parties supporting this Government are also 

criticising this budget. This is because this 
budget is not public-oriented. Our views and 
comments on the budget hardly make a true 
assessment of the budget, the real evalu
ation is done by the general public, in the 
villages and markets. An ideal in the country 

budget is one which provides relief to the 
commonman. The proposed hike in the prices

MARCH 28. 1990

of petrol, diesel, railway fares and freight 
charges is bound to affect the common man 
as it will directly push the prices of essential 
items of dally use like cbth, foodgrains and 
grocery which are transported from one part 
of the country to other parts of the country. 
That is why the common man dkJ not wel
come this budget. The public had a high 
hope of the Natk>nal Front Government that 
it wouki present a budget that would provide 
them with some relief in deference to the 
assurances given by them to the public but 

this budget has belied all their expectations. 
Everywhere in the country, in shops offices 
and streets people are saying that this budget 
is not in favour of the common man. This is 
the reason why I am opposing this budget. 
As was said by hon. Members who ex
pressed their views of it prior to me, this 
budget was prepared by a person who has 

been well-known for his socialistic bent of 
mind all over the country. I am also among 
one of these who think that the hon. Minister 
is a thoughtful person who would rever think 

of burdening the common man. Perhaps it is 
the pressure of responsibility that has made 
him do so and I am sure he is not  very 
happy in taxing the people. Sir, tax hike on 
certain commodities has imbalanced the 
country's economy. Attention should be paid 
in this direction and the prices of diesel and 
petrol in particular should not be increased. 

As there is a lot of wasteful expenditure in 
the Government offices on non-productive 
items. According to one estimate two-third of 

the budget amount is spent on un-productive 

items and in maintaining the Government 

machinery. Only one-third of the budget 
amount is spent on developmental activities. 
This also has an adverse effect on the 
country’s progress. Last year the amount of 
unproductive expenditure was Rs. 7337 

crores and this year the figure has jumped to 
Rs. 11780 crores. Today a large number of 

people are migrating from villages to cities. 
This Government had announced that it 
would try to stop this tendency by setting up 
agro-based cottage industry in villages so 
that people living there will not feel the need 
to migrate to cities as they will get plenty of 

job opportunities these itself. But the budget 
does not mention how this will be achieved.
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This should be clarified. The masses will 
have to bear an additional tax burden of Rs. 
4325 crores. The budget allocates 49% of 
the total funds to rural development but 
nothing has been mentioned about how and 
on which item the amount will be spent. And, 

can the Government expect the required 
support from the officials who have to imple
ment these schemes? tt remains to be seen 
how far the Government succeeds in its 
objective. Inflation will affect not only the 
common man but also Government employ

ees to whom the Government will have to 
pay a higher rate of D.A. There could well be 
an agitation for this and Government should 
be prepared for it. It was mentioned that 
loans  upto Rs. 10,000 taken by small 
farmers would be waived. But it is not clear 
as to the category of farmers who would be 
covc red and the type of loans that would be 

written off.

MR. DEPUTY-SPEAKER: Many hon. 
Members have already raised this point.

SHRI MOHAN LAL JHIKRAM: I appre
hend that unscrupulous elements will take 
advantage of this scheme. Such elements 
will get their loans waived in connivance with 
Government officials depriving the people 
who really need the benefit of a loan waiver. 
This could also bried corruption. So the 
Government should proceed with caution in 
this direction. Through I have a lot more to 
say I shall wind up here as there is a shortage 

of time.

SHRI YAMUNA PRASAD SHASTRI 
(Rewa); Hon. Mr. Deputy-Speaker. Sir. the 
budget for the year 1990-91 presented by 
the hon. Finance Minister in very difficult 
circumstances is praiseworthy indeed while 
discharging his responsibility the hon. Fi
nance Minister has had to work under severe 

constraints considering the country’s inter
nal debt Of 2,00,000 crores and external debt 
of 90,000 crores. Of all the countries in the 
world which are under debt, our country’s 

position is the worst. The previous Govern
ment put us into this debt trap and we are 

finding it very diffksult to come out of it. The 
total debt burden is Rs. 2,90,000 crores. If

someone sits down to count this amount and 
takes one minute to count Rs. 100/- then the 
total time taken to count the entire amount 
will come to 55175 years 13days 21 hours 
and 20 minutes. Sir, the previous Govern
ment put the country in debt and now this 

Government talks of inflation. The currency 
of a country is bound to get devalued if its 
foreign debt burden is very high. Yesterday 
I was listening to hon. Shri Faleiro’s speech. 
He said that the Rashtriya Morcha Govern
ment had promised to reduce the budget 

deficit. Then he. called it a fraud on the part 
of the Government as there is no reduction in 
the budget deficit this time. Similarly on 
another occasion when a discussion was 

held on the inclusion of the 'right to work’ in 
the Constitution he had used the word fraud’. 
He does not even know that such words 
should be used here or not. Elected repre

sentatives of the people are serving the 
ration. The previous Government had left a 
deficit of 1,37,90 crores which we reduced 
by half to Rs. 7206 crores. This is no ordinary 
achievement. This is a courageous step. 
Higher the level of deficit financing lower 
would be the value of the rupee leading to a 
rise in prices. This budget deficit has been 
reduced to control prices but they say that 
the defrcit will increase in course of time. Sir, 
one who doubts brings his own doom. 
'Sanshayatmo Vinashyati’ So you should 

not have doubts. This Government is deter
mined to restrict this deficit to this limit only. 
Sir, expenditure on unproductive work in the 

past has led to this situation wherein 18% of 

the budget has been albcated towards 

payment of interest alone. Due to the sins of 
the previous Government we are forced to 
pay 2850 crores as interest on foreign debt. 
If all this money had been spent on produc
tive work we could have done something for 
the welfare of the masses also. These are 
reasons for the sorry state of affairs in the 

country with debt-burden, budget deficit and 
depletion in foreign exchange reserves due 
to trade imbalances.

MR. DEPUTY-SPEAKER: Many hon. 
Members are waiting to speak. You can 

speak on an issue on whrch nobody else has 
spoken.
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SHRI YAMUNA PRASAD SHASTRI: I 
was submitting that at present our country’s 
foreign exchange reserve is Rs. 5000 crore 
only which is not sufficient to nneet even two 
months’ import bill of our country. When we 
fail to gear up our economy, the real value of 
our currency falls. As per my estimate, the 
value of one rupee has now come down to 8 
paisa only. The hon. Finance Minister has 
laid special stress in the Budget on increas
ing the production so that inflation can be 
kept under control and the value of our 
currency could be raised. In order to step
ping up production, a number of measures 
have been taken up by the hon. Finance 
Minister. These include concession to small 
scale industries, grant of subsidy for setting 
up industries in villages, concession in ex

cise duty on the raw materials such as thread 
for the weavers, etc. used by small scale 
industries, all such measures will help in 
stepping of production. Apart from this, 49% 
if total budget outlay have been allocated for 
the agricultural sector. This has been done 
first time as previously not more than 15% of 
the budget outlay was allocated for agricul

ture sector. Can they not see the difference? 
This is certainly going to bring drastic changes 
in the living conditions of the small and 
marginal farmers. The Government has not 
only raised the budget allocation for rural 
sector, it is also going to implement waiver of 
loans upto Rs. 10,000 for the farmers. This is 
not a small achievement. When we included 
this in our election manifesto, persons be
longing to Congress party ridiculed us as to 
how we would do that. But when the Janata 
Dal Government was formed in Haryana, it 
announced waiver of loans of upto 10,000 
for farmers. Then not a word of praise was 
said by the Congress Party. Nor did they 
consider it a scheme to be worth adopting by 
them.

in fact, this scheme of waiver of loans is 
limited to the loans given by the Public Sector 
Banks and Regional Rural Banks only. Loans 
given by the co-operative banks do not come 
under this scheme as they some under the 
domain of the state Governments. But our 
hon. Finance Minister has stated in clear 
terms that the loans of Co-operative Banks 

will also be waived and in this connection he

will hoki consultations with the State Gov
ernments and, it need be, also provide finan
cial assistance for this purpose to them,. 
With the waiver of bans pertaining to Public 
Sector Banks, Regional Rural Banks and 
Co-operative Banks, the farmers will feel 
liberated and work with a new found zeal to 
produce more and more.

Mr. Deputy Speaker, Sir, I would like to 
submit through you that the previous Con
gress Government did not provide any in
centives to the farmers last year, as a result 
of which our agricultural production last year 
witnessed only a marginal increase of 1% 
only. Just now a member belonging to the 
Congress Party was saying that they made 
a record production of foodgrains. Sir, how 
can a marginal increase of mere one per 
cent in production of foodgrains be termed a 
record production? As against 1% increase 
in foodgrains, growth of population is 2.2%. 
In such circumstances, people are found to 
starve. They believe in talking big but in 
reality they did nothing for the farmers. Now 
the new Government is providing a lot of 
facilities to the farmers and I am sure agricul
tural production will certainly register a sub
stantial increase over the last year.

Mr. Deputy Speaker, Sir, our hon. Fi
nance Minister has made a mention of imple

menting employment guarantee scheme. 
This is not a small thing. Till now this scheme 
has been implemented only in Maharashtra 
in our country. But now in this budget it has 
been proposed to extend this scheme to ail 
those areas whk:h are drought or flood prone. 
Now these areas will be covered by the 
employment guarantee scheme and this is 
the first step in the direction of providing 
employment to the people. We made a prom
ise in our election manifesto that we would 
make 'Right to Work’ a Fundamental right so 

that every young man could get work. In 
order achieve this and, we will have to create 
employment opportunities. This is a wel> 
come step towards that direction. Another 
important indication that has been given by 
the hon. Minister in the current budget is this 

that the Government propose to reserve 
certain Items to be produced exclusively by 

the small scale and village Industries, or
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cottagd industries and the big industries will
debarred from producing such items. 

This is a very important step in the direction 
of providing help to small scale units. This 
would also result in increased employment 
opportunities for the farmers, artisans and 
youth living in rural area and will help in 
reducing the economic disparities in our 

country. The previous Government also used 
to talk about such measures but it never put 
them Into practice. In the current budget. 
40%tas has been impoMdonthe corporate 
sector. It will yield a revenue of Rs. 800 
crores for the Government.

MR. DEPUTY SPEAKER: Shastriji, now 
you please conclude your speech.

SHRI YAMUNA PRASAD SHASTRI: 
Earlier there was no income from the Corpo
rate Sector and still it is being said by the 
members if opposition that the Budget has 
put burden on the poor only. The previous 
Government has lighten the tax burden of 
the rich in the name of providing investment 
rebate on the fictitions investment. With the 
Imposition of tax on the corporate sector, out 
of a total resource mobilisation of Rs. 1900 
crores, as much as Rs. 800 crore will be 
mobilised from corporate sector alone

That would be drawn from Corporate 
sector. Therefore, if on one hand it would 
keep the level of capaitalists lower, on the 

other hand the rural people would get work 
and their income would be supplemented 

due to the reservation in industry. Thus it is 
a step in the direction of socialism.

Lastly, I would like to add something 
more. A large part of country suffers severely 
from acute shortage of drinking water. In 
Rewa it is being soU at Rs.2 per bucket and 

the animals have to be taken to 50-60 miles 
for water and fodder. You must attend to the 
problems.of drinking water on war footing.

The projects which had been started 10 
to 20 years ago e.g. Bana Sagar project, are 
yet incomplete. This project should have 
been k?ompleted in 6 years but It is still 

incomplete. In 1978 when the then Prime

Minister. Mr. Morarji Desai had inaugurated 
it. he had sakl that the project would be 
complete within six years. Twelve years have 
elapsed and it is yet incomplete. If the prof 
ects are not completed in time, they cost 
much more due to inflatk>n and in turn in
crease the inflation itself. Therefor#. I would 
suggest that you must get all tbmm pioiects 
completed as soon as possible.

You must renrtove regk>nal imbalances 
othenA/ise natbn’s unily and integrity wouU 
be serbusly jeopardise, with these words. 
I heartily welcome the present budget and 
the entire nation is wekx>ming it. With this. I 
conclude my speech. Thank you.

MR. SULTAN SALAUDDIN OWAISI: 
Mr. Deputy Speaker, Sir, I rise to speak on 
the budget for 1990-91. It is admitted that 
you have raised the income tax exemptbn 
limit form Rs. 18 thousand to Rs. 22 thou
sand but it would benefit only those who are 
near that limit. If you had increased it to Rs. 
30 thousand it wouki have benefited many 
more persons.

You have increased the prices of diesel 
and petrol.This has resulted in price hike of 
many things including railway fare. I wonder 
how woukJ you control the prices of com
modities of daily-need. I think it would be 
impossible.The increased price of diesel and 
petrol wouM lead to increase in the bus fare, 
while the taxi and auto>rickshaws fares have 

already increased. You have enhanced tele
phone charges also. All these have increased 
the hardship of the people a great deal.

When you wish to end black money you 
could have demonetized the currency notes 
of Rs. 500 and Rs. 1000. This would have 
had the needed effect on the persons who 
are having black money. It seems that you 
are helping those who have black money 
and, therefore, the poor and the helpless 
people are facing hardship.

Just as you have fixed the rural land 
holding. You must fix the urban land ceiling 
too. The present fixatton of their property is 
not adequate. You have provMed just one
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thousand crores for the waiving of loans upto 
Rs. 10000, in rural sector; how would you 
manage it? You give facilities to rural poor. 
but what has prevented you from extending 
the same facilities to an urban poor who gets 
a loan of Rs. ten thousand from a bank and 
becomes a footpath vendor, runs a small tea 
shop or drives a hand-cart? You should 
provide some facilities for the urban poor 
also. Why should ail facilities go to the rural 
poor alone and not to the urban poor? You 
have a proposal about land holding limit, but 
I think you must have a provision for land tax 
also which should be realised from the big 
landlords. Now -a- days we find a great deal 
of discontentment among unemployed 
people. Government should make neces
sary provision in the budget so that their 
discontentment is removed. If you had an
nounced an unemployment allowance at 
least for those who have been unemployed 
and registered as such with employment 
exchanges for the last 10 years, this would 
have created more confidence among the 
masses. But we find no such thing in the 
budget.

Mr. Deputy Speaker, Sir, if you allow me 
two more minutes, I would be grateful. You 
said that I would be given about 5 or 7 
minutes. Please give me some more time so 
that I may put before you the points which, 
according to me, need your immediate at
tention.

When our Finance Minister was*in the 
Opposition, he with his smiling face, used to 
criticise most poignatly. I request him not to 
do the same with the poor. However, the 
budget presented here needs a lot of modi
fications so as to make it people-oriented in 
the real sense of the term and the poor 
people may get some relief. The people had 
great expectations from you. I hope you 
wouki fulfil the hopes and aspirations of 
people. As for deficK financing, you said that 

you would not let the defk:it increase, but our 
experience of past 30 to 40 year&ehows that 
whenever we tried to contain deficit, it has 
increased.At the time of Budget, when there

MARCH 28,1990

is a good productk>n, if the defk:it is evalu

ated it can be checked tp some extent butthe 
position today is not so and this would go on 
increasing. On the other hand. I would also 
like to submit that you may be observing the 
international situatbn. Today whether it is 
USA or USSR they are constantly reducing 
their defence expenditure and we are con
stantly increasing it. Tell us, how long can it 
continue and what would be the results?

With these words, I express may grate
fulness for having provided me on opportu
nity to make my Submission.

[English]

SHRI VASANT SATHE (Wardha): Mr. 
Deputy Speaker, Sir, I would like to say at the 
outset that the hon. Finance Minister, Prof. 
Madhu Dandavate, has tried to do the best of 
the very bad bargain. This is not his fault. The 
situation was such that within a short time of 
just three months he could not have done a 
miracle; and he tried his best to balance the 
budget, make it at least appear that it is not 
going to harsh on the common man; and the 
first impact of the Budget pudding with jam 
and pickle and making it more palatable has 
been not so shocking.

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): Mr. Sathe has 
appreciated it.

SHRI VASANT SATHE: She has actu
ally sent to Mrs. Dandavate a whole bottle of 
pickle made at home.

PROF. MADHU DANDAVATE: Thank
you.

SHRI VASANT SATHE: Today normal 
budgetary things have been discussed. I 
want to take this opportunity to raise certain 
more fundamental issues of resource mobi- 
lisatk>n. I have notk:ed, whether it is our 
Government or whether it is this Govern
ment, that the questton of fiscal exercise is 
not so easy. You can find enough jargons for 
suggesting ways and means within the exist> 
ing limits of Budget to find resources; that
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does not help. What we have seen during 
this perbd of 40 years since independence 
is this; what we have seen is that inspite of 
our best effort to have an egalitarian society, 
a democratic, socialist State, as we en
shrined in the Constitution the richer are 
becoming richer and the poor, if not becom
ing poorer are remaining poor. This distor
tion has grown in spite of all t|iat. I still 
remember Dr. Lohia’s 4 annas speech in this 
very House. Panditji took a strong note of 
that and said, “ I would like this to be exam
ined.'* Malanobis Committees were appointed 
to go into this question. The phenomenon of 
un-accounted money growing and escaping 
the net of accounting and taxation, A com
mittee after committee was appointed. Dr. 
Kaldor was called. So many other people 
were there. We found that this phenomenon 
had grown to such an extent that the very 
magnitude of it seemed to flabbergast the 
corridors not only in the Planning Commis
sion but also in the Ministry of Finance. I 
have never seen uptill- now that any serious 
exercise has been made either in the plan
ning process or in the budgetary process 
which could really attack this phenomenon 
and come to grip with this phenomenon.

Kindly see. The Government’s own 
committees that were appointed the latest 
being of the Institute of Public Finance. A 
committee appointed under the Chairman
ship of Dr. Raja Chellaiah on the entire 
assessment made till 1983-84 gave its re

port in 1985, Their estimate was- and al
though people keep on constantly saying 
"Oh, well what to do? This is a guesstimate”- 
call it by whatever a name, guesstimate, 
estimate, but all those who have made this 
exercise have come to the conclusion-World 
Bank , the International people, our won 
people have come to the conclusion- that the 
amount estimated on the figures of assess

ment for 1983-84 was Rs. 37,000 crores per 
year, that is annually.

PROF. MADHU DANDAVATE: Exclude 
ing smuggling.

SHRIVASANT SATHE: That is exclud
ing smuggling. Smuggling is also an outgo

which comes to the tune of about five to ten 
thousand crores. That is different. Today If 
you make that just mathematrcal progres- 
sbn, and nothing more, in 1990 that amount 
of unaccounted money would come easily to 
Rs. 60,000 crores. Sixty thousand crores is 
a very big ocean of resource generated in an 
area, if you take today the assessed in

comes of those whose income assessed to 
income-tax is more than one lakh are less 
than 30,000.1 do not know if the figure has 
changed. It might about 40,000. That is, 
whose assessed income is more than Rs. 10 
lakhs in the entire population of 80 crores 
people the assessed income is more than 
ten lakhs are less than 50,000. What are we 
talking? Imagine this Source. These people, 
whether corporate or individual, it is they 
who control this fifty to sixty thousand crores 
generated annually. What exercise can you 

make, Mr. Finance Minister if you cannot 
take this resource and this money is not put 
in lockers? It is all in circulation. Either it is put 
outside India in Swiss banks or wherever it is 
or it is in circulation in this country. Whom 
can it not corrupt? If fifty thousand people 
can control Rs. 50,000 crores, Imagine the 
influence this whole resource will have in the 
economy. And, therefore, can we not tackle 
it? If you try by the methods that have been 
suggested up till now what have we seen? 
You do not touch even the fringe. If you try to 
raise through bonds, they are still suspi
cious. Nothing comes. They take the lx>nds 
and the bonds are later on sold. No real gain. 
If you try to get it by the form of raids you only 

succeed ultimately in making the capital in 
the market shy, and creating a scare and 

those very people who are trying to help the 
growth go against it. That also does not work 
well. How much have we got ultimately? 
From All these raids etc., I do not thin k it is 
even more than thousand crores.

So. let us quietly and boldly think of how 
to do it arKi is there any distinctbn between 
unaccounted or what is* called back money 
or white money? Is there any difference In 
the two hundred rupee notes? Is there a 
mark to distinguish the two. Therefore, how 
will this resojrce become available for 
growth? That Is the essence.
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My humble submission to you is that the 
major area where resource is to be gener
ated and mobilised will be where we have 
invested the maximum. Now, more thsm Rs.
80 thousand crores have been invested in 
the public sector alone in the country. What 
is the resource generated from there? Your 
own CAG’s report that was placed here 
today has said it, and with your permission. 
Sir, I would like to quote from it.

“ That its report on commercial compa
nies of 1989 laid in Parliament today, 
the CAG said that 90 companies In 
which capital employed was Rs. 
13,213.74 crore incurred losses of 
Rs. 1.524.09 crore.”

The cumulative loss - it is a strange 
thing. I quote:

'' The report said 56 companies had 
accumulated losses exceeding their 
paid-up capital. The cumulative losses 
is Rs. 6,712.98 crore of these 56 com
panies worked up to 219 per cent of 
their paid- up capital of Rs. 3,065.79 
crore.”

is it not strange?

We talk of profit. You also say that they 
are showing good things and profit is being 

generated, it is fine, Let us see this para. 
Again I quote:

1>«aling at length on the corporations of 
th« Government, the report observed 
thatoiltof 8 statutory corporations, seven 
corporations in which capital employed 
was Rs. 13,461.61 crore earned profit 
of Rs. 2,534.91 crore. Of this ONGC 
alone earned a profit of Rs. 2,294.30 
crore in which capital employed was Rs. 
5,782.65 crore. The remaining six cor
porations in which capital employed was 
Rs.7,678.96 crore earned profit of Rs. 
240.61 crore."

What are we talking Slr> always the admini

stered prices are deliberately increasad. 
Again you have increased it. This will show 
the profit. There is a profit of Rs.2000/ in 
petroleum alone. Are we not deceiving our
selves that pubik: sector is earning profit? 
Six companies have earned only Rs. 240 
crore. What I am trying to submit is that this 
is not a party matter. Some day, you and we, 
all of us. will have to serbusiy apply our mind 
on this. If this big resource of puMb money 
put in public sector is not going to efficient 
sector, then all these labelling public sector 
and private sector has lost its meaning. 
What is important today is efficient sector 
and inefficient sector. You must treat all 
economic activity as a national activity. And 
it must become effictent. It must generate 
resources. This must be our objective. For 
that, I will make some concrete suggestions. 
Criticism is all right. I am making bold sug
gestions. You restructure our economk; 
activity, mainly begin with public sector where 
investment is the highest and make it result- 
oriented and accountable. I would suggest a 
formula. 1 call it the ACA factor-authority, 
continuity, accountability. If you introduce 
this, you will find a revolutbnary change. 
Have a participatory work culture introduced. 
Consider it for developmental and growth 
oriented sectors. Please examine it. Unless 
you have have a participatory work culture 
with accountability and authority, you will not 
get results. We can begin with public sector. 
You will find a lot of changes. You have 
estimated in this Budget that you are going to 

generate 21,984 crore total internal and extra 
budgetary resources of public enterprises. 
Out of which, I believe, you are hoping to 
have Rs. 13,000 crore raised as internal 
resource from the public sector. Uptill now 
we have never achieved it. If you are not able 
to achieve it, then all this will add to your 
defbit. And this def bit of Rs. 7000 crores will 
automatically be more if you do not get 
resource. So it will only be illusory. My sub
mission is that some very strong, bokJ, cou
rageous and determined measures are 
necessary to revamp, re-orient our economic 
activity. 1 make another bold suggestion. If 
you want to remove the distinctbn of ac
counted and unaccounted money, then do 
away with income<tax. It might appear that I
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am suggesting som̂hing which is populist. 
You may say, hoŵ n you do this; this is 
paying a premium on default etc. I am simul
taneously suggesting to introduce expendi
ture tax on very high and ostentatious ex
penditure because expenditure is identifi
able whether it is five- star hotel, whether It is 
in the form of buying real estate or having 
marble tiles or whatever it is. I have a feeling 
that if the people in this country know that 
hereafter nobody is going to be treated as a 
thief, nobody has this odium on him of having 
deceived or having avoided income-tax or 

defaulted, you will get lot of money by way of 
investment in banks as fixed deposit, etc. 
Then you will also be able to suggest that it 
can be diverted to some constructive areas. 

You can then simultaneously say that if this 
money is used for building bridges, roads, 

railways, power houses, steel plants or if 
they invest in backward areas or whatever 
developmental works you name, you will 
give further concession. If you do this, I have 
a feeling that you will get Rs. 50,000 crores. 
Even if you get Rs. 25,000 crores, people 
might feel encouraged. Instead of keeping 
their money m Swiss banks and then get 
losing it when they die, they will bring it to 
India and you will be benefited by that. Let us 
think courageously on this. There is no 
populism about it. This is a realistic proposal 
how to divert this big ocean of resources for 
growth proposes, for development purposes. 
Development alone will generate empby- 
ment. Employment cannot be generaĉ  
merely by promising jobs because those 
jobs have to be productive jobs. In other 

fields jobs can be given but that will not help 
production. Increasing services does not 
help. Therefore. I beg of you to consider this. 
As a confirmed and well known socialist, 
please take the initiative of calling some 
people from all sides and even outsiders and 
seriously think of long-term and positive 
measures to generate resources because 

ultimately that is the real key. What is infla
tion? More money supply and no commen
surate goods. More goods must get pro
duced and partk:ularly of interest to common 
man. Unless that happens, all your hopes of 
containing inflation will be belied because 
you will be forced to pay D.A. That you

cannot stop. Organised sector will be pres
surising you. You wiH not be able to resist it. 
No Gk>vemment has been able to resist it. 
Money supply wMgrow if moregoods are not 
produced. Simultaneously inflatbn is bound 
to take place. Therefore, let us have agrowth 
orierrted approach, result orieted approach, 
My humble submission Is that there is no soft 
opton left but to re-structure your economy. 
Holistb re-structuring even of political arid 
other things may be essential. This is what 

Gorbachev is doing there. In our system, we 
need to do similar things because the need 
here is greater as our problems are greater. 
I hope, our progressive Finance Minister will 
take some initiative in this direction.

14.00 hrs.

[Translation]

SHRI CHAND RAM ( Hardoi) : Mr. 
Deputy Speaker, Sir, as regards what Shri 
Sathe has stated today, whbh is a fact, it 
would have been better if he couki have got 
it implemented when he was in power. I was 
paying attentbn to his submission very care
fully. I am not indulging in any criticism 
whatsoever. I am supporting him but I wouki 
like that these principles should find place in 
the Budget which is to be presented. On the 
one hand, whereas I would like to congratu
late our socialist Minister of Finance, I can
not resist submitting that he has not taken a 
good measure by enhancing the prices of 
petrol and diesel. If instead' restrictions had 
been imposed on vehicles of*high offkslals 

and Ministers, there could have been curtail
ment in the consumption of petrol and diesel 
to a large extent. But 1 cannot comprehend 
one point that when we were students at 

Lahore University, we were taught by our 
professors that the Budget is kind of medium 
through which redistributk>n of wealth and 
income is made possible and whereby im

balances are removed. But I cannot under
stand why these principles of economists 
such as Prof. Dyson and Dr. Marshall have 
not been realiseid so far in the worid and it is 
partteularly true in case of India. I can recall 
and it still rings in my ears what Dr. MarshaN 
had stated:-
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[English]

“Poverty is the greatest degradation of 

mankind.”

[Translation]

When we agree now that during the past 42 
years the rich have grown richer and the 
p or, poorer why these principles have not 
h <en kept In view while preparing the budget. 

It is true that some relief has been provided 
to the farmers but a beginning in this direc
tion was made by Ch. Devi Lai in Haryana. At 
that time we had a Congress Chief Minister, 

who used to say that had it been possible to 
write of loans worth Rs. 10,000, he would 
have not handed over this job. to Ch. Devi 
Lai. But this measure was taken in Haryana. 

BeskJes, the policy of granting old age pen
sion worth Rs. 100 was adopted and the old 
people are getting it today. This was in
cluded in the manifesto of the Janata Dal and 
it was adopted and I am happy that it is 
being implemented at the national level. But 
along with it, I would also like to submit that 
on the one hand where loans worth rupees 
ten thousand have been waived, on the 
other, by increasing the price of petrol and 
diesel a burden has been Imposed on the 
farmers. Farming is done with the help of 

engines and engines are run by diesel. I 
would like to point out to the hon. Dy. Prime 

Minister that whereas they have waived the 
loans on one hand, on the other they have 

put extra burden on them by increasing the 
prices of petrol. There has been a Increase 
in their diesel expenses by 54 paisa per litre. 
Was this the only available option before the 
hon. Finance Minister? I think that the hon. 
Minister of finance should travel in different 
part of the country and in different wholesale 
market of foodgrains and vegetables after 
the Budget has been laid to get the informa- 
tion aix>ut the prices today. If the hon. Minis
ter is unable to pay a visit, his wife should do 
this work so that the price situation become 
•vkient and as to how much increase there 
has been in the prk̂es. To expect that there 
is no need to pay attention to the rising prices

MARCH 28/1990

in spite of the Budget being the makJen 
Budget of the Janata Dal and which has 
given rise of inflatk>n, i think that it is not right. 
As such there has been different reactions in 
several newspapers about the Budget and 
there have been various suggestbns, but 
while preparing the Budget the Finance 
Ministry, the Finance Secretary and other 
top officers shouki have conskiered that 
instead of levying taxes on the aforemen
tioned items, more taxes should have been 
levied on the luxury goods. There wouki 
have been no difficulty if taxes were Imposed 

on shoes costing more than rupees two 
hundred, refrigerators cars and such other 
luxury items. If tax worth Rs. 4 thousand was 
imposed it would have fetched a revenue of 

Rs.4 thousand crores. I would not like to go 
into the figures because of my age. I have 
studied economics but my knowledge of the 
subject is limited. However, I have been born 

in a poor f am ily and the extent to which I have 
studied the subject is enough for me. Apart 
from this, there were many other luxury 
items the taxes on whk:h could have been 

enhanced. I am aware that the hon. Minister 
of Finance never usually retraces his step 
but if there is a viable alternative there 
should never have been any hesitatk>n in 
altering the stand. As such there are wel
come feature in the Budget for example. The 
policy of aik)cating 49 percent of the Budget 
for the devebpmentof rural areas. The credit 

in this regard goes to Shri Devi Lai. He 
constantly hammered the fact that maximum 

funds shouki be alk>tted for agrbuHure. Wil
49 per cent of the Budget allocatbn Mr- 

marked for agriculture suff be. Today we ask 
our farmers to inaease the production. But 

we shall have to k>ok at their income. Have 
we provided them with irrigation facilities. Is 

the Government not aware that only 28 to 30 
per cent of the agriculture area has been 

covered by irrigatbn so far.Is the Govern
ment not aware that our many rivers such as 
Ganges , Yamuna, Kaveri Narmada and 
rivulets tend to overfbw during the mon
soons and all that water get wasted. We am 
going to construct multi purpose Dam on the 
river Narmada. Similarly if water reservoirs 
were to be constructed near each river and 
rivutet and arrangements made to stora rain
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water at a distance of every 15 to 20 kms. 
water could be supplied for irrigation pur
poses wherever it was necessary. I can 

recall that at the time when demands were 
being made for a separate state of Haryana, 

rt used to be said that the state would not be 
viable but today it is the second in number. It 

is so because every village of the State has 
been provided with roads and 200 to 300 
tubewells have been installed in each village 
.The people themselves installed the tubew
ells first and thereafter tubewells were in
stalled by the Government after power 

reached the rural areas of the state. Today in 
Haryana power supply remains for 16 to 17 

hours daily. But today instead of looking at 
these points, the Meham case gets more 

publicity and similar examples of other places 
are cited but no one bothers to realise that 
the Opposition had a hand at Meham. Some 
leaders In the Opposition are not able to 
appreciate the achievement made in Har
yana. No one is impressed by the positive 
work undertaken in Haryana. A lot of work 
has been done for farmers, labourers, poor 
etc. I am not submitting these points be
cause of Shri Devi Lai’s presence but it is a 
fact that every scheduled caste woman is 
granted Rs. 300 by the Government at the 
time of childbirth so that she can eat ghee. 
When a small state can take such steps, why 
cannot Bihar, Uttar Pradesh or some other 
state do the same. In Haryana we have 
merely provided water, power, seeds and 
fertilizer to every field. Every village has 
been provided with roads, power and the 
farmers have been made to stand on their 

legs. I have been elected from Hardoi District 
in U.P. in that state about 3 lakh acres of land 

tying barren. Similarly crores of acres of land 
is tying barren in the country. Some provi
sion should be made in the Budget to make 
this land fertile. The only solution here is to 

put primary emphasis on agriculture. As 
such we advise the farmers to enhance the 
yiekJ. At the same time , our primary duty 
would be to ensure that every fiekjl gets 

adequate water supply and arrangements 
are made for supplyof power. I am able to 
recall that in 1922 or 1923 the great Lenin 
had raised the stogan ‘ Power-Power’ for the 
whole work! or in other words he wanted

electrificatbn to be undertaken. What per
centage of our country has ben electrified so 
far? Today the situatton is that it is necessary 
to pay bribe forgetting electricity connection. 
Mr. Deputy Speaker, Sir, I do not want to take 
much of yourtime and therefore. 1 would like 
to offer some suggestions to the Govern- 

mefit i do not want to blame anyone here. 
First I had said that taxes on all luxury items 
should be enhanced and from cars alone 
you can earn a revenue of Rs. 4 thousand 

crore. Similarly, taxes on cigarettes could be 
increased. As such it is written on the 

cigarette Packet tha» cigarette smoking is 
"injurious to helath”. When it is harmful, why 

do people some it. It would not matter if the 
price of a cigarette packet is increased by 

Rs. 2 or Rs.4. I know that I am a student of 
that Professor who used to teach that a 
Budget whrch proposes levy of direct taxes is 
a good one and a Budget which proposes 
levy of indirect taxes is not a good Budget. 
In this Budget, tax has been imposed on 
diesel of petrol and this Budget is faulty 
because it affects the people in the form of 
indirect taxes. Petrol and diesel are mostly 
spend by Government departments and 
when the Government expenditure in
creases. its will affect the citizens of the 
country.

Mr. Deputy Speaker, Sir. when I was the 
Transport Minister. We had formulated a 
plan to construct over-brkJges and under 
bridges above railway level crossing and 
road crossings because when gates are 
closed at railway crossings, the vehk̂les 

remain with their engines on as a result of 
which a bt of petrol is wasted. Similarly, 
when there is a red signal (stop signal) at the 
road crossings, the vehicles stand with there 
engines on, a result of which a lot of petrol is 

spent. We can reduce the consumptbn of 
this petrol, by constructing overbridges and 
underbridges. Due to the increase in the 
price of petrol, the fares of taxis and three 

wheelers have been hiked from today. Had 
the tax been imposed on the vehicles in
stead of on petrol, it woub not have made 
much difference. as it has made in the case 

of petrol. Similarly, taxes have been im
posed on V.C.R. , V.C.P. and other elec-
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tronic appliances. What was the harm in 
imposing fare on high class liquor? Similarly, 
there are many other items which need to be 
taxed.

Mr. Deputy Speaker. Sir. it is sad that 
the Pound which we got for Rs 13 in 1977 is 
today available for Rs. 27 and the Dollar, 
which we got for rupees 6-7 is today avail- ̂ 
able for rupees 17-18. You say that, there is 
a general rise in prices through out the world, 
but the increase in prices is a bit too high in 
our country.

Mr. Deputy Speaker, Sir, I would like to 

give some suggestions-there should not be 
any increase in the prices of diesel and 
petrol, on the country taxes on luxury items 
should be increased. As you have said 

unproductive expenditure has increased....

MR. DEPUTY SPEAKER: Shri Chand 
Ram, you please conclude your speech now.
I have got with me the names of many 
members. Everyone should be given the 
opportunity to speak. Therefore, you please 
conclude you speech now.

SHRI CHAND RAM: Mr. Deputy 
Speaker, I will take my seat, after giving 
some suggestions and I woukJ not give you 

another opportunity to ask me to sit down. I 
am talking about the need to develop barren 
lands (wastelands) and provide them with 
irrigatbn facilities. Barren lands on river banks 
should be provided with water by construct
ing small dams along the rivers. Water should 

be provided to  the land by constructing 
reservoirs and dams along the course of the 
rivers. Today, we are capable of exporting 
things to the world. Why is there an imbal* 
ance in our international trade balance? When 
will that imbalance be removed? This imbal
ance can be removed only when we start 
exporting agricultural commodities. We 
should export rice, grain and other agrk:ul- 
tural products. We are exporting tea and 
gamients. tf more cotton is produced, we 

wouki be able to increase the export of 
garments. Garment exports to U.S.S.R. atone

is worth 200 crore rupees.

Mr. Deputy Speaker, Sir, the third thing, 
I want to say is that we had great expecta
tions from the cottage industries, the hand- 
kx>m/ handcraft industry. Shri Yamuna 
Prasad Shastr! was right when he saM that 
we wouki made some reservatk>ns for such 
industries, but I fail to understand the harm in 

ck>sing down the Bata shoe factories. Why 
are you increasing the burden on the Gov
ernment treasury by declaring the big mills of 
the Birla Group as stok and by providing 
them with subskiy? Please tell me, what is 
the harm in closing down their ctoth mills or 
in giving them orders to make up for their 
losses through exports and by going to the 
internatbnal market. Today, the cobblers 
and the weavers, who are in a majority in the 
villages occupy a second position there and 
they have not been provided with any relief. 
No one cares for the pattern of living in the 
villages and nobody is aware of what is 
happening there. Slums are mushrooming in 
Delhi. Why are people forced to come to 
Delhi? There is no one to look into it and think 
about it. There was a demand for running 

special trains from Bihar for the movement of 
labour from Punjab and Haryana, t feel 
grieved. What a matter of shame it is ? It is a 
matter of great regret and shame that we are 

not able to provkie even digging work to 
people within their states and they have to 

migrate to other States in search of work. 
Labour comes to Delhi from Maharashtra, 
Rajasthan and Orissa, so it is not possible for 
us to make the same arrangement there? 

Then, what will happen to that planning?

h is a matter of regret that no person 
belonging to the Scheduled Caste and no 

person belonging to any backward commu
nity is there in the Planning Commissbn. 
Only those who suffer, can be aware of the 
actual State of things. In this regard , I have 
written a letter also to the Prime Minister 
yesterday. You please do some effort in this 

direction. Dr. Ambedkar even tendered this 
resignation, when he was not included once 
in some plan. He. wanted to present his point 
of view on the plan. I insist you to take some 
steps for the progress of the weaker sectbns
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of the society. I understand that they would 

not be able to move ahead with the 51 crore 
rupees provision. You have made for this 
purpose. 5000 crore rupees would be spent 
on the plan alone. A large section of the 
population is living in poverty. Under the 
Poona pact. Or. Ambedkar had reached an 
agreement with the people of India. He 
wanted to raise the living standards of the 
poor people, especially those belonging to 
weaker sections. I insist upon you to imme- 

diately get implemently the Mandal Commis- 
sk>n Report. We would not feel jealous, if 
reservations, like the one provided to Sched
uled castes are made available to the poor, 
whetherthey be Brahmins, Rajputs, Sikhs or 
Muslims. Rather, this would be a good step.

Though I have a lot of things to say, 
there is very little time. I am thankful to you 
for giving me time and I hope that you would 
reduce the prrces of petrol and Diesel. If, in 
order to compensate for it, you have to 
impose tax on luxury items, then you should 
certainly do it. With these words, I thank you.

MR. DEPUTY SPEAKER: Shri Santosh 
Kumar Gangwar. Only ten Minutes are left 
with the B.J.P. You please start your speech, 
keeping that in mind.

SHRI SANTOSH KUMAR GANGWAR 
(Bareilly): Mr. Deputy Speaker, Sir, I want to 
thank you providing me the opportunity to 
speak for the first time, in this Lok Sabha. A 
bt of discussion has taken place on the 
Budget. For this reason. I do not want to go 
into what has already been said. During 40 

years since independence, all the discus* 
sk>ns that has taken place on the Budget, 
has been centered on the farmers. The re
sult is that while the number of doctors 
attending, went on increasing, the condition 
of the patient also went on deteriorating and 
the situation has come to such a past that the 
patient is breathing his last.

There is a ray of hope in the Budget 
presented by the hon. Finance Minister. It 
would benefit the farmers. It is easy to say 
that a picture (painting) be kept on the road 
and let it be â ed that, what are the short*

comings in this pk:ture, but in the evening 
one would find the whole pksture (painting) 
spoiled. However, if people are asked to 
paint a better picture, rarely wouki people 
raise their hands. Without saying more, I 
wouki like to say only this much that we have 
to take bans even to pay back the interests 
of the loan, we had taken earlier. In such 

adverse circumstances, is it possible to run 
the affairs of this country, without imposing 
taxes or without bringing forward such pro* 
posals? We are living in a country where half 
of the population lives belowthe poverty line. 
Our country is included in the list of very poor 

natbns of the worW.

In such a situatbn our policies shoub 
be framed in accordance with the problems 

facing the country Dr. Lohia and Pandit Deen 
Dayal Upadhyay were people who did a bt of 

thinking on the country’s economic situatbn. 
Accordingly we shoub try to take concrete 
steps towards uplifting the poorest of the 
poor in the country. I woub like to give some 
suggestions regarding the country's rural 
areas.

The Jawahar Rozgar Yojana whbh was 
introduced by the previous Government has 
taken care of village Pradhans but has ne> 
glected the other villagers. The Government 
should take steps to see that the common 
man in our villages stands to gain in the 
complementation of this Yojana.

Apart from this, there are 5 crore unem- 
pbyed youth registered in the country*s 
employment exchanges and almost equal 

number of youth are such who are not even 
registered. If we do not generate job oppor* 

tunities for these unemployed youth, the 
country’s problems will keep multiplying.

A fertilizer plant costing Rs lOOOcrores 
has been set up in my home district. But 
employment opportunities have been gen
erated for barely 1000 people. The Govern
ment should consider this aspect if the coun
try’s problems are to be solved.

So far as education is concerned the 
present educatbn system In the country is
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such that at every level there are 4-5 varie
ties of syllabi for the same course. Families 
in villages cannot afford to spend even one 

rupee oh fees for the education of their 
children and there are parents spending as 
much as Rs. 1 lakh on the education of their 
children. I suggest that disparities in the 

syllabi be removed by malting a common 
syllabus that would be applicable ail over the 

country. There is an old proverb which says 
that true socialism is one in which ‘the chil
dren of the queen and the children of the 
sweepers sit together and study in the same 

classroom.” So we must take steps in this 
direction.

So far as health is concerned, it is our 
misfortune that even 40 years after Inde

pendence, we have to indirectly depend on 
foreign countries for the supply of drinking 
water in our country. Only when we get 

Financial aid from foreign countries are we 
able to install taps in rural areas for the 
supply of dnnking water. So, our efforts have 
been concentrating all these years on drink
ing water alone, leave apart facilities like, 
roads, schools and hospitals etc. I would 
also like to draw your attention towards In
dia’s pitiable position in the field of sports 
and games. Today India has 1/6 th of the 
world’s population, but barring a few excep

tions our performance in this field has been 
rather shameful. It seems that budget provi
sions in this field have been ruade keeping in 
mifKi the needs of cities like Delhi, Cak̂utta 
and Bombay only. It should be seen that 
budget provisions are made keeping in view 

the needs of rural areas in the matter of 
sports so that rural youth could be encour
aged to participate in sports and games.

I want to raise a point about Harijans. 
The previous Government may have done 
something tangible for Harijans like cous- 
tructing dwelling units for them but these 

houses were located very far away from 

villages. I suggest that the Government 
should take steps to bring Harijans closer to 
the people of other castes . A lot has been 
said about the Mandal Commission Report.

MARCH 28,1990

I want that a decision shoukl be taken In this 

session itself as to when the recommenda
tions of the Mandal Co v>r,iissk>n are going to 
be implemented.

For the development of villages it is 
necessary that rural banks be set up in rural 

areas. As time is short I shall briefly touch 
upon 2-3 points related to my constituency. 

I want the Government to solve the problems 
being faced by the side industry in Uttar 

Pradesh.

MR. DEPUTY SPEAKER: This matter 
IS related to the State Government.

SHRI SANTOSH KUMAR GANGWAR: 

The problems of the rice industry are related 
to the Central Government since it is a ques* 
tion of disparity in the matter of levy on rice. 
Besides, priority shoukl be given for the 
Completion of the Tehri and Unpradhi Proj
ects. Bareilly is the centre of the catchu 
industry. The Government should safeguard 

the interests of this industry by stopping the 
import of ‘gambier’ which is an item used by 
the industry for the the past 10 years, my 
constituency was represented by the former 
first lady of India who tried to pay attention to 
these problems but no solution couki be 
found. Therefore I want that the Govemment 
should pay attention to these problems.

Since Bareilly has been declared a 
counter-magnet city, a provision of at least 
one thousand crores should be made tor this 
city Bareilly shouki be linked by Vayudoot 
servrce. In view of the demand Sugar mills 
should be set up in Mirganj and Nawabganj 

in Bareilly. The Central Government should 
announced 25% concession to industries in 
Bareilly

There should be more facilities for tour> 
ists who visit the fort of Pandavas in Bareilly 

and the famous Jain temple at Ramnagar. 
There is a Zari industry in Bareilly collegium 
produced here is exported to foreign coun

tries. Kite-flying material is also exported in 
large quantities to foreign countries. In the 
matter of export these industries should be 
accorded priority.
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Sir, in the end I want to give an important 

suggestion. Currency notes of the denomi' 
nation of Re.1 Rs 2A, Rs. 5/- and Rsl 0/- are 
not accepted even by bankers if they hap< 
pen to get mutilated. This causes a lot of 
inconvenience to the public. The Govern- 
ment should do some thing in this direction 

like introducing coins of these denomina
tions, Now I shall list give things which should 
be the objectives of this Government

MR. DEPUTY SPEAKER: Not now 
please. I have allowed you to continue as 
you are speaking for the first time.

SHRISANTOSH KUMAR GANGWAR: 
Upliftment of Harijans, respect for 

women,debt-free farmers check on price 
use employment opportunities for the unem- 
pk>yed and Lord Rama’s temple in Ayodhya. 
These should be our objectives.

[English]

DR. DEBIPROSAD PAL (Calcutta North 
West ): Mr. Deputy Speaker, Sir, we were 
expecting that the present hon. Finance 
Minister, who is a confirmed socialist, would 
present a new direction and a new thrust to 
the present budget. A budget is not merely 
an income and expenditure account but it 
represents the economic programme and 
policy of the Government in power. From 
that angle, this budget has disappointed all 
classes of people. It has no direction. It has 
no thrust for the people although k)fty phrases 
and tall expressions appeared in the budget 

speech. There has been a total increase of 
revenue by more than Rs. 19,000/- crores. A 

sum of Rs. 800 crores is sought to be real
ised from the Corporate Sector. Rs. 839 
crores are sought to be realised from Cus
toms, of which the Increase In the duty on 
petroleum products accounts for Rs. 400 
crores. We have got the Excise duty of more 
than Rs. 390 crores. Out of the total revenue, 

Rs. 250 crores have been given by way of 
relief to the Commonman by way of income- 
tax rediction. But out of Rs. 250 crores, the 
States will lose a share of Rs. 170 crores. 

Out of the total revenue of Rs. 19000 crores, 
the States will get only Rs. 3 crores because

the increase in the revenue has been made 
from the Corporate sector, from the excise 
and customs duties where the States are not 
to share the fiscal realisations. In the earlier 
budget, Rs. 287 crores were the total reve
nue and the States were given Rs. 390 

crores. in spite of that, there was a big tumult, 
there was uproar saying that the States were 
being deprived of their share of the Central 
revenue. What is the position today? Today, 
out of the revenue of Rs. 19000 and odd 
crores, the States are to get only Rs. 3 

crores, thus the States have been depri- 
vated of Rs. 170 crores by way of giving 
income-tax reduction to the common man. 
The taxes which have been realised are not 
to be by the States. The present Govern
ment is very kind and generous towards the 
States. In particular, the Left Front Govern
ment in West Bengal is clamouring that their 

aim is to get Increased revenue from this 
sector. But now there is no feeble voice of 
protest even in spite of the fact that out of the 
Rs. 19000 crores only Rs. 3 crores are to be 

distributed among the States. The hon. Fi
nance Minister has raised revenue from 
Corporate Sector to the extent of Rs. 800 
crores. There is no impetus to the capital 
development, to the industrial growth of this 
country. They have emphasised very much 
that the rural sector of the population is to be 
given better attention. I will immediately show 
to this House that neither the rural sector nor 
the industrial sector has been benefited. We 
were toki that Sectk>n 115 (J) of the Income- 
Tax Act, which in the earlier years imposed 
rate of tax on 30 per cent of the book profits 
has been abolished. But that does not give 

any relief at all because the major relief 
whk:h Is provkied to the corporate sector is 
the investment allowance*. Big industries 
whk;h are capital-based are given 20 per 
cent or 25 per cent of the relief by the 
investment albwance on the programme of 
capital devek>pment and that will be carried 
forward for several years. Now this has been 

totally abolished. Relief of 20 per cent on 
capital investment account has been totally 
abolished. Once this relief has been abol
ished, Section 115(J) necessarily has to be 
abolished because the difference between 
the book profit and the taxable profit arises
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because of the relief which was allowed to 
capital-based industry and that relief has 
been taken away. Therefore, no benefit is 

sought to be given to the corporate sector. 
Otherwise, how could the Finance Minister 
expect to raise Rs. 800 crores from the 
corporate sector? The investment allowance 

has been granted for several years for capi
tal expansion, for modernisation of plant and 
machinery. As a result of withdrawal of this 
investment allowance, the big industries 
which are capital based, will be sharply af> 
fected; Take for example the Haldia Petro> 

chemicals, the industry which will be invest
ing Rs. 1500 crores for the expansion of 

capital growth, they would have got near> 
aboiA Rs. 500 crores by way of investment 
albwance. If that has been taken away, the 
internal generation of capital will be seri

ously affected. There will be a total disincen
tive to the growth of capital formation, mod- 
ernisatton of plant and machinery in this 
country.

Come to the rural sector. The rural sector 

has been given an allotment of Rs. 2.100 
crores. That is exactly the same regarding 
the rural development in the earlier years 
budget. So. how has the rural sector been 
more benefited by the present Budget"̂ This 
has been on the same footing as was al- 

towed in the earlier year. The common man 
has been given, we are told, some doles of 
relief from Rs. 18,000 to Rs. 22,000 at their 
marginal rate of exemption limit. But com

pared to the inflation rate at seven to eight 
per cent, the common man cannot get any 
relief excepting a satisfaction that the ex
emption limit has been raised from Rs. 18,000 

to Rs. 22,000. Compared to this high price, 
which will definitely to be further increased 
as a result of increase in the prices of petrol, 
as a result of increase in the price of alumin
ium, because aluminium is the major raw 
material on the basis of which all the capital- 
based industries have to grow. Compared to 
this, the railway freights and also the railway 

fares which have increased the prrces, are 
bcMjnd to have a cumulative effect upon the 

rise in prices. Even now when the Budget is
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being debated before the House, you will 

find in Delhi, how much taxi fares â  the 
scooter fares have been increased. It has 
been increased from Rs. 17 to Rs. 30. So, it 
will have a cumulative effect upon the total 

rise in prices and the little dose of relief which 
has been provkied to the common man will 
be completely eaten away, obliterated by the 
increase in the rise In prbes. Compared to 

this, the Finance Minister has observed In 
his preparatory speech in paragraph 13 that 

the fiscal imbalance are the major causes of 
inflation and the balance of payment. Little 

attempt has been made for curbing this 
inflation. We were told that as a result of this 
wrKe off of loans to the farmers up to Rs.
10.000, he has made a provision for only Rs.
1,000 crores. But even from the merest 
estimate, it will appear that if the debt relief is 
to be allowed to the extent of Rs. 10,000 for 
each farmer, they will require at least Rs. 

2,842 crores. If only Rs. 1000 crores have 
been provided for in the budget, the deficit of 
Rs. 7000 crores and odd which has been 
shown will be an illusory one. It does not 

disclose the real picture of deficit. Therefore 
we are apprehending that in the course of 
the year, in the supplementary budget more 
doses of deficit expenditure will have to be 
introduced if the scheme in which farmers 
are to be given debt relief, irrespective of 
their financial capacity, irrespective of the 
fact whether the farmers are big Jotdars or 
not, is to be implemented. Because if you 
give relief to the extent of Rs. 10000 to all the 
farmers whether they are in a position to pay 
off the loan or. not, that will also lead to 

evasion and complacency among the farm
ers. Which will breed inefficiency.

The Finance Minister has made a provi

sion of Rs. 100 crores for additional DA to the 
Central Government employees. The Addi
tional DA undoubtedly will be for further 
increase in the cost of living. Even on a 
modest estimate for such additk>nal DA the 
provision has to be not less than Rs. 400 

crores. Therefore this budget does not rep
resent the real deficit which will have to tie 

ultimately shown for the current year. We 
were toW that in the earlier year the budget 

defk̂it for the entire year was Rs. 13000
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crores. But here the beginning is only about 
Rs.7000 crores. in the earlier budget also 
the beginning was not nnore than that. Now 
if the real expenditures which will lead to 
further deficit have not been disclosed the 

picture of deficit will not be a real one.

The Finance Minister has said that the 
subsidies in this year are to be narrowed 
down and curtail̂. But if you bok at the 
figure of subsidies for this year compared to 

the earlier year, they are alnfiost the same. If 
you look at the Plan expenditure and the 
Non-Plan expenditure, the Plan expenditure 
has been reduced to a size of 18 5%; whereas 
the Non-Plan expenditure has been in
creased much more than what It was In the 

earlier year. The increase in the Non-Plan 
expenditure will lead to further inflation and 
the curtailment of Plan expenditure will re

sult in economic stagnation. There will be no 
growth In the capital formation and also for 
the modernisation of the industry.

You cannot give employment by giving 
only a tall expression that right to work will be 
enshrined in the chapter on fundamental 
rights. Right to work, even if it is to be 
incorporated in the chapter on fundamental 
rights, against whom It has to be enforced’̂ 
Either the State Government or the Central 
Government or the Public undertakings which 
are sometimes treated as States will have to 
bear it. Unless you increase the growth po
tential, unless you increase the develop

ment of Industries it will not lead to increase 

in employment in this country. For the rural 

employment scheme which has been re
ferred to in the budget, there is no provision. 
If real implementation of the rural employ
ment scheme is to be made, there has to be 
a further expenditure to the extent of several 

thousand crores of rupees. The budget does 
not disclose as to what will be the estimated 

expenditure on the rural development 
schemes. On the other hand Rs. 21 OOcrores 
have been provided-exactly the same figure 
whbh has been provided in the earlier year- 

for the rural employment schemes.

The Finance Minister has trodden the 
beaten track, that Is by increasing the def bit

he wants to meet the expenditure. But 
raising the revenue he has completeiy ig
nored the industrial growth and the expan* 
sbn of the country. The common man can
not profit unless the country is on the path of 
industrialisation. In this respect the budget
ary estimate for power and for telecommuni- 
catbn is really disappointing. The quantum 

of expenditure which is provbed for in the 
earlier year is the same that has been pro- 
vkied for in the earlier year also for power 
and tele-communicatk>n.

In the rate of inflation is taken at 7 to 8 
per cent, in that event, the allotment of ex
penditure for power and telecommunbation 
will be much less than the earlier year. In a 
country which has to make strides upon 
industrial expansion, the power problem has 
become an acute one. We had expected that 

larger amount of money would be provided 
for power and tele-communteation. The 
budgetary deficit, we are told, has been 
because of the balance of payments. I wouki 

invite the attention of the hon. Finance Min
ister to the fact that the external payments 

have no relation to the excess of import over 
the export. If you look at the f igures-although 
imports have exceeded the exports--4he 
external payment is much more than the 
excess of the imports over the exports. In 
that event, it clearly shows that the external 
payments have not been meant simply for 
the use of meeting the import defbits. It has 
been mis-utilised. Therefore one has got to 
take a serious view of how the balance of 

payments have to be met. In this regard* I 
would like to give one suggestion to the hon. 
Finance Minister.

MR. DEPUTY SPEAKER; You are 
making very good points. But, please wind 

up soon.

DR. DEBIPROSAD PAL: When there Is 
dearth of finances, when the country is 

passing through the economic and financial 
paucity, why should we not take a kx>ld 

decision, not merely following the beaten 
track? There are pubib sector undertakings; 

there are at least 30 companies which are 
showing huge profits. The Government, by
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retaining 51% control over them, can invite 
the contribution from the public at large and 
thereby fleet the shares in the public and in 
this way if the shares are floated on subscrip
tion from the public, it will raise, at least, an 
amount of more than Rs. 10 thousand crores. 
We shall be happy if we meet the financial 

problems by raising shares in this way, al
though the Government will be retaining the 
full control. In England, that has been done.

MR. DEPUTY SPEAKER; You shall 
have to wind up now.

DR. DEBI PROSAD PAL: Yes. I am 
winding up. I am giving a suggestion to the 
hon. Minister. I will try to be brief.

In England also, there has been an 
increase of revenue by floating the shares of 
the public sector undertaking in this fashion- 
the Government retaining the control over 

the companies.

Lastly, I would like to point out to the 
hon. Finance Minister that when we are 
making this sort of a Budget, we have to see 
whether we are really thinking of the com- 

monman or not. The commonman will be 
completely eclipsed by the rocket high infla

tion which is bound to rise because of the 
increase in the prices. It is here that we 
expected the Finance Minister to give a new 
direction and a new thrust. But, unfortu
nately we have been sadly disappointed.

SHRI INDER JIT (Darjeeling): Mr. 
Deputy Speaker, Sir, I have great pleasure in 

complimenting Prof. Madhu Dandavate for 
having come fon̂ ârd with a Budget in which 

he has taken some bold realistic steps. 
Nevertheless, I must also confess my great 

disappointment. Much of what was needed 
to be done has not been done. Prof. Madhu 
Dandavate gave us a very interesting picture 
of the economic health of our country. Yet, 

for someone like me, who is non-aligned 
between the Government and the Opposi

tion benches, I find myself in a rather difficult 
situation. The picture given by Prof. Madhu
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Dandavate has been strongly repudiated by 

Shri Poojary, a former Minister of state in this 
House.

PROF. MADHU DANDAVATE: There 
is also a third category. There are non- 
aligned, aligned and maligned.

SHRI INDER JIT: Well, I shall not ma
lign you.

We also face a situation in which the former 
Finance Minister, Mr. S.B. Chavan, has 
accused Prof. Madhu Dandavate of juggling 
with figures and has in fact, almost sug

gested as though a fraud has been perpe
trated on the people of this country by the 
kind of picture which Prof. Dandavate has 
put forward. In my opinion, this raises a basic 
question—the basic issue of the nght of our 
people to get reliable, credible information. 
However this problem has not arisen today. 
We had this problem in 1977 too when the 
Janata Government first came to power. 

They then accused the previous Govern
ment of having brought the country’s econ
omy to sack and ruin. When Mrs. Gandhi 
returned to power in 1980, she used exactly 
and precisely the same language. The Janata 
Government, she said had reduced the 
country’s economy to sack and ruin. We 
have now an identical situation. The previ

ous Government is stated to have played 
havoc with the economy with all huge deficit 
financing and so on. So, my basic appeal, at 

the moment, to the Finance Minister is that 
he should give this country an institution 

which can inform the people honestly, credi
bly and reliably. We should be able to know 

what is the truth and what is not, rather than 
leave it to successive Governments to put 
across claims, which may or may not be 
relied upon. This is my first point. In fact, I 
recall that on# or two years ago, t found in 
one meeting three Ministers of the previous 
Government giving us different figures in 
regard to the number of people t>elow the 
poverty line. Within one hour—I shall not 
mention the names—one Minister gave us 

the figure of 30 per cent, another 40 per cent 
and a third 55 percent. When I remonstrated 

with all the three, they separately turned
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around and said: “ Well, these are my fig
ures. Take them or leave them."

I think the time has come, Mr. Finance 
Minister, when there is a need to set up an 
institution which could be relied upon to give 
us facts and information which we all de
serve. At one stage, the Reserve Bank was 

rendering this service. But unfortunately, I 
am sorry to say its credibility has come to 
suffer somewhat over the years. Therefore, 
1 wbuld like the Finance Minister and other 

Members of the Government to devote time 
and attention to this basic issue the right to 
reliable public opinion which we face in our 

country.

As I said earlier, there was need for 

much to be done and this has not been done. 
My greatest disappointment on this score is 

the absence of any specific measure to fight 
corruption and the malady of black money. 
Nothing has been said about how we are 
going to tackle the scourge of black money 
and corruption which continues to play havoc 
with our country and its economy and moral

ity.

I regret to say that the Government of 
the day has not even carried out some of the 
solemn undertakings and commitments that 
it made prior to the election and on assuming 

office. Specifically, it had been announced 
that all Ministers would, on assumption of 
office, make a declaration of their assets and 
that these declarations would be made 
available to Parliament. To this day, there 

has not been a single such declaration.

Likewise it was stated by the Govern

ment leaders that they come fonward with 
legislation requiring all Members of Parlia

ment to make declarations of their assets.The 
basic philosophy behind this was, what our 

first President Dr. Rajendra Prasad advo
cated repeatedly. Yatha raja, tatha praja\ I 
made both these points in the course of the 
debate on the President's Address. I was 

glad to see the Prime Minister, in his reply, 
accept my suggestion that there was need 

for legislatbn regarding MPs and sakl, 
something wouki be done.'But he was totally

silent on the question of declaratk>n of as
sets by Ministers. I think we have to set the 
pace and do what needs to be done. We 
really have to go by what Rajen Babu em
phasised repeatedly.

The third thing I wouW like to draw the 
attention of the Finance Minister to the wholly 

inadequate reference in his budget to some 
aspects of resource mobilisation. I am glad 
that the Finance Minister has talked in terms 
of mobilising Rs. 21,000 crore from the pubik: 

sector. Mr. Chavan, in the other House, 
doubted whether it to possible. Well, I ear
nestly hope that the Finance Minister will be 
able to mobilise the resources from the public 
sector. The truth is that we have not done 
enough and we have not acted strongly 

enough to ensure that the public sector gives 
us the kind of return which it ought to give. In 

this context, 1 would like to draw the attention 
of this House to how some of the socialist 
countries like Yugoslavia and Tunisia have 
tackled the matter.

It was my privilege in 1968, I had ac

companied Dr. Zakir Hussain to Yugoslavia. 
I was present during one conversation be
tween our President and President Tito. Dr. 
Zakir Hussain then asked President Tito 

about the secret of the success of their public 
sector. President Tito replied that they re
garded their investment in the public sector 
as a trust on behalf of the people. They 
therefore insisted on a minimum return. If 
that return did not come, heads rolled. He 

also told us that on one occasion, in a par
ticular undertaking, the trade union had 
created a major problem. It Insisted on the 
employment of a certain number of people in 
not withstanding the resultant losses. Presi
dent Tito went on record to say that he then 
sent for the people in-charge and told them. 
“If the undertaking does not yiekl the mini

mum return, we shall be forced to close it." 
The same Trade union President Tito said 
soon proposed that they shed the surplus 
labour. Fordestred results. The surplus labour 

was shed and the undertakings became 
profitable.

In other words, Mr. Deputy Speaker Sir.
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what is needed is a demand from every 
public sector undertaking for a minimum 
return on investment, which has to be treated 

as a trust on behalf of the people. This 
money does not belong to the Government. 
It belongs to the people. When the Govern
ment invests it on their behalf, the people 

have a right to demand a minimum return. 
Let heads roll. In this computer age, it should 
not be difficult for various undertakings to tell 
us what exactly they need to make the 
undertakings profitable.

I have much else to say but will try to 
make a few points quickly. I do not think that 
enough attention has been given to another 
area of resource mobilisation, namely, tour
ism. This country, our great country, has 
almost everything to offer to the world at 
large. But at merely earns Rs. 2000 crores 
annually from tourism. Even small countries 
like Singapore and Thailand earn infinitely 
more. We can surely earn not merely double 
the present amount but many times more 
than those countries if we are prepared to 
make the kind of investment which is neces

sary, in terms of the infrastructure. Not long 
ago, the Government set up a Nattonal 
Tourism Committee. This Committee made 
several good suggestk>ns. The Committee’s 
Report was accepted. But it has not been 
implemented. Therefore, without going into 
the details. I would say that there is a need 
for much greater attention to tourism. As the 

representative of Darjeeling, I am tempted to 
say much that can be done in my constitu
ency. But I do not want to take the time of the 
House now in that regard.

I would like to make two or three more 

points. The First is in regard to the tax on 
petrol and diesel. I think the proposed tax is 

very unfair. I would therefore like to make a 
specific suggestion in this regard. My sug
gestion is beyond what was as hinted by the 
Prime Minister. There is need to take a good 

bok at the possibility of introducing rationing 
in fact I say we should go in for a twin system, 

i.e. both rationing and free sale namely a 
twin prk;ing system in which a certain amount
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of petrol and diesel shoukJ be available on 
ratk>n cards at a given price and we can atao 
have free sale of petrol at a much higher 
price. This morning, before coming to Parlla- 
ment« I talked to the man from where I take 
my petrol. I wan told that the hike in price of 
ordinary petrol had not made any difference 
in the last week. But it had made a difference 
in regard to the uptake of octane. In the case 

of octane, the white petrol, the prk:e had 
been pushed up from Rs. 8.56 to Rs. 11.98 

and the fall in consumptbn is almost 40 per 
cent. In this context, I would like to suggest 
to the Finance Minister that we should also 
go in for a twin pricing policy in regard to the 

sale of ordinary petrol. Rationed petrol could 
be sold at Rs. 8 per litre, a lesser price than 
that prevalent before the Budget. The free 
sale of petrol could be at the rate of Rs. 12 

per litre. But this by itself will not be enough. 
Much of the consumption is by the Govern
ment. I think it is time that the Government 
really moves towards some austerity meas
ures. Having lived in Delhi all along, I re
member the time when the Home Secretary 
of the Government of India would drive to his 
office in his own can and use the offbe can 
only for official purposes. Now, Ministers 
and each Ministry have fleets of Govern
ments cars. These are being used by Minis
ters and senior Government officers and are 
kept running virtually for twenty-four hours. 

There is no limit on consumption of petrol. 
Something has to be done.

Much has been proposed in regard to 

the fieM of agriculture. I am happy that the 

Government is going to come forward with a 
resolutk>n on agriculture polby. I am also 
glad that much greater attentbn is to be paid 
to the agricultural sector, but the decisbn 
taken by the Finance Minister to raise about 

Rs. 4 crores from the food processing Indus
try is likely to prove counter-—productive. 
Some time ago there was a report—Swami- 
nathan Committee Report-—which saki that 
the post harvest losses of vegetables and 
fruits so far as the fanners were concerned 

added up to something like Rs. 3000 crores. 
What are we trying to do about that? We are 
now taxing the food processing industry at 
every stage. The Industry has a total invest*
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ment of Rs. 250crores. We are going to earn 
only Rs. 4 crores from the taxes proposed. 

The net result would be that while, you would 
be helping the agriculturists in one sphere, in 
this particular sphere you would add to their 
woes and the tyranny from which the farmers 
are suffering.

Just one more concluding remark about 
the exemption limit on income. You are 
perpetrating a hoax on the people by merely 
raising the exemption unit for income tax 

from Rs. 18,000 to Rs. 22,000.1 do think that 
in real terms, it means nothing if you really go 

by the fact that, the value of one rupee today 
is not even ten paise by old standards. 
Therefore, I think the least the Finance 
Minister must do is to raise the exemption 
limit to Rs. 30,000, othenvise it would be a 
fraud and a hoax on the people.

I have much else to say. But because of 
the paucity of time, I now conclude. I am 
grateful to you Mr. Deputy Speaker for giving 
me, even this brief opportunity to partk:ipate 
in the discussion.

SHRI RAM DHAN (Lalganj): Hon. Mr. 
Deputy-Speaker Sir, I am on a point of order. 

This House has had a traditbn of calling 
independent Members and Members of small 
parties in the end. I am an oki Member of this 
House.  Today I see that independent 
Members and Members of smaller parties 
are being called first and being given more 
time to speak whereas this shouki have 

been the privilege of Members belonging to 
larger parties.

SHRI G. M. BANATWALLA; According 
to what he says, my name shouM have been 
first on the list.

AN HON. MEMBER: Are we untouch
ables?

MR. DEPUTY SPEAKER: Please sit 
down. In this House every Party Is allotted 
some time. Within that stipulated time limit, 

hon. Members of every party have been 
given an opportunity to speak. But Inde
pendent Members shouki also get an oppor*

tunity to speak. Who should be given and 
who should not be given this opportunity is 
something that the Preskiing Officer of this 
House has to decide. Every effort will be 
made to let as many hon. Members as pos

sible express their views. The same thing will 
apply to independent Members also.

15.00 hrs.

SHRI CHHAVIRAM ARGAL (Morena): 
Mr Deputy-Speaker, Sir several hon. Mem

bers wouki like to express their views on this 

matter (Interruptions)

MR. DEPUTY SPEAKER: So far as- 
time limit is concerned, yesterday also we 
sat upto 9.00 p.m. We could have done the 
same to day also. Time is posing a problem 
for us because the Appropriatbn Bill after 
being passed by this House has to go to the 

upper House. This is the reason why we 
ŵnt to give limited time to each Member. 
Otherwise we couki have sat upto 10.00 
p.m. or even beyond that.

[English]

SHRI G. M. BANATWALLA (Ponnani): 

Mr. Deputy Speaker. Sir, the Budget for 
1990-91 is indeed a harsh Budget. The 
Budget may. not be as harsh as it was gener
ally feared k>ecause of all the talk about 

empty coffers and so on and so forth. Never
theless, that does not detract from the harsh
ness and that too avokiable harshness of the 
Budget that we are discussing.

Sir, I need not reiterate and emphasise 

that this increase in the prices of petroleum 
products, rise in the railway freight and fares, 

rise in charges of postal articles and so on 
and so forth will have a chain effect and a 

devastating effect upon our economy. The 
common man will have to bearthe brunt of all 

these increases.

Sir. I must say that the Budget repre
sents a missed opportunity-an opportunity 

missed-for the purposes of restructuring of 
our finances. We find the same old tradttton 

continuing which we have be«n  to-
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both he. the Finance Minister and ourselves- 
In the earlier Lok Sabha. Sir. we find that the 
non>plan expenditure continues to rise. The 
non-plan expenditure as a percentage of 
total expenditure has been steadily rising 
every year. It was around 65 percent 2 years 

ago. It is now nearly 68% to 70% per cent. 

The Centre’s revenue expenditure was also 
72 per cent a few years back, just 2 years 
back, which has now been hiked to 75 per 

cent.

Sir, the same unhappy features con

tinue. The net increase in capital expendi
ture is merely Rs. 560 crorGS, i.e. from Rs. 
23006 crores to only Rs, 23565 crores. I 
must say that the Budget is an unimaginative 
Budget. For example much is being made 

about the Gift Tax. Now, it is the donee who 
comes Into the picture. But, Sir, this innova
tion also does not lead us anywhere be
cause while going through various figures I 
found that the receipts from the gift tax would 
remain almost the same instead of this inno
vation. On the contrary there would be sev
eral lacunae and opportunities for evasion. 
Now, a person instead of giving a gift to one 
person may give gifts to more than one 

person and has only to take care that this gift 
is restricted to Rs. 20,000 each in order that 

the gift tax does not come into play.

PROF. MADHU DANDAVATE: Only 
once a girl gets married.

SHRI G.M. BANATWALLA: It is not a 
question of mere marriage; I am talking of a 
Gift Tax, Sir.

The Budget has been launched with a 
great fanfare about the rural orientation. 1 

submit that this rural orientation is not to the 
extent to which it is being made out in the 
Budget. Things are not what they seem and 
the rural orientatk>n is more apparent than 
real. It is more illusory than being concrete in 
terms. In the limited time that I have I may 

only Illustrate this particular point with just a 
few examples.
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Take for example the allocation for rural 

development. The allocation for rural devel
opment is increased from Rs. 3083 crores to 
only Rs. 3115 crores. In other words, though 
much is being said about the pro-rural bias of 

our Budget, the allocatbn for rural devek>p- 
ment increased by only one percent. That is 
the situation. Take for example the question 

of rural employment. 1 must point out that for 
rural empbyment, the Budget provides for 
the next year, exactly the same amount as 
was the revised estimates of the current 

year, namely, Rs. 2100 crores. The revised 
Budget estimate for the current year for rural 
employment is Rs. 2100 crores. In the next 

Budget also the thing remains the same. Not 
only that. But with the inflation rate of 7 per 
cent to 8 per cent in real terms, the alloca
tions for rural employment is much less than 
what it was in the revised Budget estimates 

of the current year.

We talk about debt relief. But then the 
debt relief is hedged with several condition
alities which will make its management ex
tremely delicate, extremely difficult. More
over the amount is hardly Rs. 1000 crores 
and that too is brought about by the reduc
tion in food and fertilizer subsidies. So. I 
must say it is a jugglery.

The co-operative societies are also to 

be left to the various streets.

I must emphasise that in order to be pro- 
rural, you need not necessary be anti-ln- 
dustry. If industries suffer, where will our 
rural youth go for the purposes of empby

ment? The Budget has several anti-industry 
features which are regrettable. We are being 
told about the reduction in the Corporate 
Taxes. But despite the reductbn in the Cor

porate Taxes, the revenue from Corporation 
Taxes will be increased by 28 per cent In a 

year, because of abolition of investment 
albwances and investment deposit accounts. 
This will adversely affect new industries as 
also the modernisatbn of the existing indus

tries. Not only that. This reduction In the 
Corporatbn Tax will benefit the muHi-natbn- 

als more than our own domestic industries. 
The hon. Member Shrl Indrajit Gupta had
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dealt with only one aspect of it. In view of the 

constraint of time, t will not repeat that aS' 
pect, but please remember that when the 
Corporation Tax is reduced, then our multi
nationals, the foreign firms, have a new 

opportunity for repatriation of dividends. And 
there will be a greater outflow of foreign 
exchange; and the balance of payments 
position is difficult. With this reduction, those 

multi-nationals will be declaring more and 
more dividends, and repatriating that divi

dend, as a result of wiiich there will be a
greater outflow of foreign exchange.

Yes; there is one more point, viz. that 

this reduction in the corporation tax may lead 
to promotion of lalx)ur>intGnsive industries, 
as against capital-intensive industries. That 
may be a good orientation to the Budget. 

But, at the same time, one must remember 
the harsh realities of the situation, viz. That 
there are certain industries whîh, by their 
very nature,>are capital-intensive industries; 
and we cannot totally ignore that particular 
fact in our economy.

Look at the allocations; and we find that 
the allocation for Power and Telecommuni
cations which are a crucial infrastructure for 
our industries, have really been reduced. In 

the last five years, the allocation for Central 
Power sector had increased by 120%. The 
Budget cuts this allocation for Power by 
2.4%. The crucial infra-structure for our in
dustries will, therefore, suffer. The alloca

tions for Telecommunications in the last five 
years had increased by 23%; but in this 
Budget, the increase is nominal, viz. 4.3%.

To sum up, I must say that given the 
Inflation rate of 7% to 8%, the outlay in real 
terms is reduced  the case of the Power 
sector by about 10% and in the case of 
Telecommunications sector, by about 5%. 

This, as I was submitting, is a particular 
problem and will hit our industrial growth 
further.

Our Finance Minister has been very 
unkind to the States. When he was here with 
us in the Opposition benches, he was always 
forward; and several others who are today

sitting on the Treasury benches were very 

vocal to protect the interests of the States. 
But here, we find that in the mobilizatbn of 
additbnai revenues, such sources have been 
tackled where the share of the States does 

not come into the picture, orthe States do not 
get much. The nature of taxation proposals 
is such that the States’ share suffers very 

much. For example, there is this increase in 

the prrces of petroleum products. We have 
an increase in the prbes of petroleum prod

ucts, and not an increase in the Excise duty 
on petroleum products. Had there been an 
increase in the Excise duty on petroleum 
products,-I do not advocate that—had you 

taken that particular method instead of the 
increase in prices, then at least the States 
woukJ have come to share in the additk>nal 
mobilization of revenues.

The Centre is expected to mobilize an 
additional Rs. 1400 crores through increase 
in administered prices. If the same amount 
had been mobilized through increase in 
Excise duties, the States would have got a 
45% share, amounting to Rs. 630 crores.

Therefore, I am taking a serious objec
tion also to the method, to the various instru
ments for the mobilization of additional re
sources. The total additional tax revenue 
mobilised in 1990-91 would be Rs, 1790 

crore, but the States would receive only Rs. 
3 crore. Though the additional mobilisatbn 
will bring revenue to the extent of Rs. 1790 

crore, our States could get a share of only 

Rs. 3 crore. Compared this with the earlier 
Budget, in 1989-90 Budget, the States re
ceived 30 per cent receipts of new tax. At the 
same proportion today, from Rs. 1790 crore 
of additional mobilisation, the States ought 
to have received Rs. 540crore but the States 
are being robbed; they are being deprived; 
and instead, we find that such nature of 

taxes have been used whbh woukJ give to 
the States hardly Rs. 3 crore.

Now I will refer to the problem in Kerala. 

The central investment in Kerala is continu
ously failing. In 1974, it was 3.27 per cent of 

the total central investment in the country; 
now it Is even less than 1.56 per cent while
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the population there is 4 per cent; at least 
looking to ail India population level, more 
justice is wanted for Kerala. Therefore. I 
must emphasise upon the Government that 
greater Central investment he made in Ker
ala.

Take the question of foreign exchange 

tax. People going for haj have been ex
empted from the foreign exchange tax. Very 
good, but not thank you. I thank the earlier 
Government, but then an anomaly remains.

PROF. MADHU DANDAVATE: You 
thank for not having removed it.

SHRIG. M. BANATWALLA: The anom
aly remains in that particular tax structure; 
and that is that only those who go on the Haj 
permit, their foreign exchange tax is ex
empted. But there are others who go for the 
same haj and ziarah on the international 
passport, same purpose, same objective 
even if you look at the passport you will find 
that it is stamped only for haj and ziarah - but 
then they do not get that particular exemp
tion from foreign exchange. That lacuna 
should be removed. Similarly, in the case of 
Umrao, those going for umrao, on the same 
lines, there also foreign exchange tax was 
not applied.

With these words, I conclude by empha
sising upon the Government to raise exemp

tion limit for income tax to at least Rs. 30,000 
to withdraw postal hike and hike in the petro
leum products. Some attention is needed for 
the common man and the common man is 
looking upto Madhuji. His aspect of Dan- 
davate is over. But let that aspect of Madhu 
at least now flow. The greatest achievement 
of the Finance Minister Is that a Budget of a 
confirmed socialist has received an applause 
even from Mr. Palkhivala whbh even the 
earlier Government could not get. Thank 
you.

SHRI MAHENDRA StNGH MEWAR 
(Chittorgarh): Hon. Deputy-Speaker, Sir. I 
thank you forgiving me this first opportunity
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to make my first speech in my first term as a 
member of this august House.

First of all, we have to examine the 
influences that have gone into the formula* 
tion of the financial exercise. The efforts 

towards those below or cbse to the poverty 
line is the barometer. I am very happy that 
the hon'ble Prime Minister has made It clear 
that the social rights of the people are a 
matter of their right and not a questbn of 
charity. White this sets the goal for our finan
cial exercise, we are certain that we wilt 
achieve a growth that we have not seen so 

far despite the problems that might have 
been inherited by the present Finance Min

ister. There are many theories and theorists. 
Trickledown Benefits. New Classbal Eco- 
nomk:s, Supply Side Economics. Keynsian 
Multiplier and many others. But ultimately 
each exercise has brought in a small section 
of privileged people, leaving the vast major
ity of people helpless in the face of Govem- 
ment and its laws. I would perhaps describe 
it as a variation on the balloon scene. We can 
imagine the shape of a balloon. If we push 

one part of it, the entire shape changes. If we 
pull another part, the entire shape changes. 
The exercise here does not depend on one 
theory, but it will be a cumulative effect of 
every single item that we have under conski- 

eration. The past result show that the deficits 
have been higher than budgeted, the deficit 
in 1985-86 was Rs. 5315 crores and it rose 
upto Rs. 8,240 crores in 1989-90. the esti
mated def rcit in 1990-91 is Rs. 7.206 crores.

15.21 hrs.
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[SHRI VAKKOM PURUSHOTHAMAN in 
the Chaii]

I think we have all noted that there ĥ  
been a transfer of Rs. 5.826 crores from the 
capital account. The Seventh Plan period is 
virtually over and the Eight Plan perod i$ 
also in the stage of finalisatk>n. We are all 

aware that printing more notes or raising 
taxes has not been the answer and deficit 
financing can only be just so as tong as 
Inflation Is not aggravated.
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The Budget that has been presented, to 
nfie, reflects a confidence of the National 
Front Ministry after the Vidhan Sabha results 
in various States because of the fact that 
right policies and not populist policies have 
been followed, even to the extent that I have 

on my hand a postcard received from my 
constituency, which objects to the fact of 
raising of postal rates.

The major problems facing our nation 
might appear as a hydra headed monster, 
but they can be broken down into four impor
tant aspects.

The first aspect is this; are we a solvent 
nation? The revenue account deficit and the 
balance of payment position are rather acute. 
The NRI repartiable amount is a multiple of 

our foreign exchange reserve and one fifths 
of our national expenditure is for interest 
payments. Are we going to curb our non 
production expenditure?

The second aspect reflected in our 
Budget is our relations with our neighbouring 
countries and the possibility of a nuclear 
bomb, its delivery system, and insurgent 
activities have found its place in the Budget 

Defence Expenditure.

The third is our ability to cope with our 
internal problems at the earliest.

We are aware that the public confi> 
dence is in inverse ratio to the time taken to 

contain this. Abng with this is the fact of our 

electorate's confkience. The hon’ble Prime 
Minister desen̂es full compliments on the 
statement he had made that he shall con> 
sk̂er the poll situatk>n whether it is in Meham, 
Amethi or any where else in the same light.

Sir, the hon*ble Finance Minister de
serves congratulatk>ns for having shifted the 
emphasis to the rural sector. We presume 
that the effectivity in stopping leakages will 
become an actuality.

Just as it was categork̂ally admitted 
that the GoM Control Order was not suc> 

cessf ul and therefore it is being put an end to.

there might be other similar steps that need 

to be taken. We k>ok forward to them. The 
comer stone of our exercise here is the self- 
employed sector. The self-empbyment 
opportunities are in urban, rural, industrial 

and agricultural sectors. I have the com
ments from the apex body of the Govern
ment of India, Indian Council of Small Indus
tries, which feels that the Finance Ministry 

has been hypnotised by the targe scale 
sector and has ignored small scale industrial 
productbn whk:h is one-fourth of the total 
production. The jobs in that sector are far 

more numerous and the export potential is 
enormous. But the fact is that it is keeping the 
small sector back is the non-availalDillty of 
finance and it must be rectified in order to 
increase its capacity utilisation.

In the present situation 1 draw your 
attention to some specific points in the 
Budget. For example, in para 83 of the hon. 
Finance Minister's speech it has been pointed 
out that a person with a salary income of Rs.
42.000 per year who saves Rs. 8000 per 
year in provident fund, etc. Will not have to 
pay any tax at all. As opposed to that, let us 
consider the case of a self-empk>yed person 
who has the same income and puts the 

same amount into savings, he will have tg 
pay ataxof Rs. 3600. If he wants to reach the 
no-tax position, he shall have to invest Rs.

18.000 plus Rs. 8000. He will have a sum of 

Rs. 16,000 left to kx>k after himself and his 
family. This would certainly put him to a great 
disadvantage. This needs rectifbatton.

There are a few more examples. Status 
quo has been maintained in the matter of 
inclusk>n of agrbutlural Income for rate pur
poses only under the Income Tax Act. Simi
larly, in the wealth tax. In case the wealth has 
gone t>eyond a level, a similar has not been 
considered.

There are more points to be raised. But 
since you have rung the bell, I shall raise 
them as and when opportunity comes.

I would request that all the matters be 
thought of collectively on a natk>nal basis for 

we have the blessings of nature’s bourvty by
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way of natural resources, our man power 
and we have the collective brain power. I 
hope, that the Budget Is going to give us an 
accelerated growth for the economy.

ITrans/athn]

SHRI SARJU PRASAD SAROJ (Mo- 
hanlalganj): Mr. Chairman, Sir, first of all I 
would tike to thank you for giving me an 

opportunity to speak. I would like to con* 
gratulate hon. Minister of Finance on pre

senting a balanced budget. He deserves 
felicitations for this.

Mr. Chairman, Sir, m a democratic sys* 

tem Government should be changed in a 

democratic manner. This is very important. It 

IS very significant to bring about a change in 

the entire system after the GovGrnment has 

changed. And the most important thing is to 

make the policies reach the common man 

once the system has changed. The budget 

for 1990-91 has a proposal to waive the 
loans upto Rs. 10,000/> and hon. Minister of 

Finance has made a provision of rupees ten 

thousand crores for this purpose, and has 

directed the State Government to waive such 
loans and relieve the farmers from their 

burden and the State Governments have to 

arrange for a sum of rupees one thousand 

eight hundred crores. Neaily 70'"̂- of poor 

farmers, artisans and weavers who had taken 

loans upto rupees ten thousand will be 

benefited from this scheme I would like to 

request hon. Minister that our election mani

festo has raised high hopes among the 

people. We had promised to change the 

entire system as soon as the Government is 

changed. There has, of course, been certain 

anomalies in the schemes of the previous 

Government. The previous Government had 

formulated some policies and also arranged 

funds for the weaker sections. We have 

some knowledge about the economic, social 

and geographical conditions of ruial areas 

Since we belong to villages only. Previous 
Government did provkie some funds to vil- 

lages but did not pay proper attention to it. 

They drew up some policies also but their
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intentk>ns were not good. The administrative 
system of prevk>us Government was ru>t 

oriented towards devek>pment of the ex* 
pblted class, t rememt>ertwo Itnes "Moojhko 
Kya Dariya, Agar Labraij Maikhane mai hai, 
Mai to itna Janata hoon jitana paimana Mai 

hai, Gar Koi poochhega jannat ka rasta 
humse to raheghar harijan k>ataige hame 
ahie-vatan, ahle-vatan, ahle-vatan. The hon. 
Minister Is a known socialist and has de> 
voted whole life to the nation. As a common 
citizen, I would say that we are familiar with 

the problems prevailent in rural areas. When
we listen to the members of ruling as well as 

Opposition parties here in this House we find 
that every Member speaks for the poor 

classes. But why is it that the poor people of 
villages do not get any benefit of our devel' 
opmental schemes. Our Constitution is 
socialist, economic polrcies capitalist and 

social system feudalist. When such a sys> 
tem IS prevailing, then no economic and 
social differences can ever be ironed out. 
And as a consequence, we are facing prob
lems in Punjab and Kashmir. If the problem 
of inequality is not dealt with soon, then it can 
give rise to question of national identity in our 
nation. The draft of Eighth Five Year Plan is 
before you. I would like to state that water 
level is very low in our country. We are 
receiving complaints from varfous villages 
the wells are drying up. My constituency is 

Mohanlalganj which is in the country>side of 
Lucknow. We are receiving complaints from 
three legislative Assembly constituencies- 
Mohanlalganj, Sarojini Nagar and Malihabad 

in Lucknow and two legislative constituen
cies Hasanganj and Ppoorave in Unnao 

district that the level of water Is going down 
in the wells very fast. I would like to suggest 
that a proposal of constructing tanks in the 

fallow land of villages should be included In 
the draft of eighth five year plan. In one acre 
of land, if we have pond in half acre and start 
pisciculture in the remaining half we can 

earn approximately rupees one and a half 
crore every year and the income will be as 
high as rupees seven and a half crore if we 
do It on five acres of land. It will provkie 

employment to fifteen harijan families and 
improve their standard of living, tn this way 
our promise of providing empk>yment by
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changing the system will bef ulf illed. Lucknow 

district is an undeveloped area in terms of 
industries. Even today there are no indus
tries or any other means of providing em- 
pbymentto its inhabitants. Therefore, a sugar 

mill should t>e established there. There are a 
large number of unskilled labour and retired 
defence personnel who flee to places such 
as Bombay and Calcutta to earn their bread 

due to scarcity of resources in the district. I 
wish that a sugar mill shoukj be established 
there and tubewells shouki t>e set up. Weaker 
sections Housing scheme and Harijan 

Component Scheme were drawn up by the 
previous Government but it did not intend to 
implement them. The shops constructed by 
previous Government were not utilised. Poor 
people did not receive any benefits from 
various housing schemes. Therefore, a 
scheme that does not prove useful should 
not be formulated. Schemes should be drawn 
up with honest Intentions. The grants pro
vided by the Government should be utilised 
properly and a strk:t watch should be kept on 
Its expenditure. Policies should be formu

lated to help the farmers and harijans of 
villages to rise above the poverty line and 
pin the national mainstream. With these 
words, I support the budget.

[English]

DR. BIPLAB DASGUPTA (Calcutta 

South): Mr. Chairman, Sir, at the very outset, 
let me dissociate myself from those sitting on 

my right side, who have been criticism the 
budget from their own standpoint. I find their 

speeches confusing, self-contradictory and 
adopting 'holier than thou attitude' which is 

totally unwarranted by their own past rec
ords. t will give you a few examples. Shri Ajit 

Kumar Panja who spoke first on the Con
gress side, said that the debt relief scheme 

was meant for the 'kulaks’. But. then, he 
himself argued for more money to the 'kulaks’ 

and was unhappy that only one thousand 
crore rupees have been albcated to them 

and no more. The rest of his speech was 
meant for the West Bengal State Assembly. 

Then, we heard the speech of Shri Eduardo 
Falelro. He started by saying that If the 

Government fail to maintain the deficit at the

estimated level mentioned in the budget, 

that woukJ amount to a breach of trust. Then 
he saki in the same breath that all the forroer 

Finance Ministers, in the past, had done 
exactly the same thing, that is, committed 

the same breach of trust.

MR. CHAIRMAN: Mr. Dasgupta, I have 
no objectbn to your answering all those 

critcisms. But your time is restricted. Please 
make your points.

' DR. BIPLAB DASGUPTA: Sir. when I 

speak on the budget, I would like to bring to 
the notbe of the hon. Finance Minister a few 
points. While on the one hand I support the 
budget, on the other I have some serious 

reservations about some of the proposals 
made in the budget I would like the Finance 
Minister to consider the budget once again in 
the light of these comments. Some hon. 

Members have mentioned in this House 
about the mobilisation of resources. I feel 

that not enough has been done, for example, 
in the case of Corporation Tax. It is true that 

Rs. 800 crores of additional Corporation tax 
have been proposed. But if you take its 
contribution as percentage of total tax reve
nue, there has been no increase. In fact, 
yield from Corporation tax as percentage of 
the total revenue, has remained the same. K 
you look at some of the other taxes which 
should have been imposed like wealth-tax 

on agrk:ulture, I would like to ask the hon. 
Finance Minister why this wealth-tax has not 

been reimposed, although this tax was with
drawn in 1982 by the prevbus Government. 

Or, for example, the agricultural income -tax 
whbh has been discussed for such a tong 

time, why this was not imposed? Or, for 
example, the Estate Duty whbh was abol

ished in 1985. The question is, why this Duty 
was not-re-introduced. Or, for example the 

point that has been mentbned about Expen
diture Tax by our hon. Member from the 

Other side, Mr. Sathe. The Expenditure Tax 
was introduced in the Fifties in response to 

the recommendations made by Nicholas 
Kaldor. Unfortunately that expenditure tax 

was withdrawn later on, the ground that it 
was not effective. I wouki like to know why 

more thought has not been given to the
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expenditure tax.

Taking all this into account we find that 
the direct taxes have been increased only by 

one per cent. That is not sufficient. On the 
other hand, even in the Western developed 
capitalist countries for instance in U K we 
find that the direct taxes, taxes on profit, 
taxes on income and assets, account for 
more than 40 per cent of the total tax reve

nue. in the United States even, these taxes 
account for more than 50 per cent of the 
revenue. I would lil̂e to know what stops this 
Government from Imposing these taxes in 

order to increase the share of the direct 
taxes. I would very much like the Finance 
Minister to listen to me. Dandavateji. I would 
very much like you to listen to me, not to talk 

to him. You don’t mind. I have some impor
tant things to say.

So, the direct taxes could have been 
increased and it was not done.

I have af eeling that no structural change 
has been brought about. Even now this 
heavy dependence on indirect taxes leads to 

two types of problems. First of all, inflation
ary pressure about which we have all talked, 
but it is also inequitable because indirect 
taxes are more burdensome on the poor. It Is 

also necessary to make the budget more 
equitable and to make it clear that the Gov
ernment is committed to fighting Inequality 

both in the rural and the urban areas.

I find from the Economic Survey that 
industries have expanded by something like 
8 per oent or so over the past few years, but 

the single biggest (growth among the) Items, 
covered by industry of 22% has been in the 
case of consumer durable- items which are 
mainly consumed by the urban rich. What is 

going to be done to bring down urban ine
quality by taxing those people? Similarly, 
coming to the rural areas, there has been a 
tremendous Increase in rural Inequality. For 
example, the agricultural census for 1980-
81 has mentbned that something like 11.5 
per cent of those operational hokllngs hav

ing more than 10 acres of land account for
52.5 per cent of the land. On the other hand

74.5 per cent wKh less than five acres of land 
operate only 26.3 per cent of the land. This 
is the measure rural of Inequality, on the one 
hand more and more land accumulating in 

the hands of some people and on the other 
hand some other people becoming landless 
and bsing their land. In that situatk>n, what 
would this ban concession do? The ques< 
tion has been raised by others and in the 
report also I find that Dandavateji said that 

wilful defaulters will not be albwed to get the 
advantage of this concessbn. Let us find out 
who is the wilful defaulter, if somebody t>aying 
20 acres of land has not repaid the loan, 
should we not assume that he is a wilfui 
defaulter? If we linked it with agricultural 
holdings in some ways, that would have 
taken care of the problem of wilful defaulters. 

Unfortunately that has not been done. As a 
consequence, there is a possibility that a 
good part of the benefit woub go not to the 
poorer rural masses, but to the richer section 
of the rural society. In fact, what t find is this, 
because the link with hobings has not been 
established, in the case of Punjab for ex
ample, we find that about four-fifths of the 
total loan given by the banks goes to the 

farmers with more than 10 acres of land who 
account for something like 13 per cent of the 
total hobings. The questbn is: Are we going 

to benefit those people or should we not 

impose certain restrictions to ensure that 
this concessbn is not taken advantage of by 
the the rbher sectbn of the rural society? I 

find that apart from the ban concessbn 
which could have been given to the people 
who are affected by the fbods, affected by 

the drought, to the very poor who are not in 
a positbn to repay the debt, the agricultural 

labourers, the landless farmers, if we make 
it general for everybody, there is a risk that 
those who will be getting the benefits would 
be the ones who should not have been given 

the benefit.

MR. CHAIRMAN: Mr Dasgupta. the 
time written against your name here in the 
list is over now. but I do agree that your Party 

has got more time. So, if you want to help the 
Finance Minister to answer to the debate in
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time, you please conclude quickly.

DR. BIPUB DASGUPTA: Sir. I will 
conclude in just five minutes. I would have 
suggested to extend the banking system to 
the poor whk:h has not been done. For 
example, the Debt and investment Survey 
conducted by the Natbnal Sample Survey 
shows that those having more than Rs. One 

lakh of assets account for 7.95 percent of the 
househokJs and 36.2 per cent of the loans 
disbursed. We find that a large number of 
people depend upon the non-banking 
sources for funding despite everything which 
has been done for improving the banking 
system. In six States, i.e. Bihar, Rajasthan, 

Tamil Nadu, Andhra Pra.desh, Jammu and 
Kashmir and Assam, more than halt of the 

total debt is accounted for, not by the bank
ing sources but by other sources. I find in 
three "Other States, i.e. Haryana, Uttar 
Pradesh and Punjab more than half of the 
household people depend more on non* 
banking sources than the banking sources 
and only in six States i.e. Kerala, Maharash
tra. Gujarat, Onssa, Madhya Pradesh and 
Himachal Pradesh, banks account for both 
more than half of the debts and more than 
half of the households. This is the problem 
which should also have been taken into 
account in the Budget, but It has not been 
done. I wouki also like to raise the question 
of foreign̂ssistance and trade deficits. A 

few days back, when Mr. Arun Nehru was 
here, I asked him this question. Why the 
share of India in the world trade is declining? 
Why the share of world trade in India today 
is half per cent? In a country like Singapore 

which is no more jhan a dot on the world 

map, the export is double the size of India's 
export and in countries like Hong Kong and 

South Korea, it is four times than that of 
India. Why is it that India’s export is not 
expanding? Mr. Arun Nehru gave me the 
answer that the percentage is not 0.5, but it 

is 0.6. For a country of India’s size, this is no 
good. He appears to be happy with India’s 

progress in the field of exports. I don’t know 
why. Apart from that, we have a trade deficit 

which is enormous. Almost 40 per cent of it 
is covered by invisible Income, i.e. the in
come of the Indians who are in Gulf coun

tries. That accounts for Rs. 3,000 crores 
which compehsate partly for the deficit. But, 
this is an unstable source of foreign income. 
Tomorrow, if we demolish the mosque and 
bulk! the temple whk:h we are talking about, 
that mpney will disappear In thin air. What 
will happen then? So, this is an unstable 
source of income from foreign sources which 
has to be taken into account. Then, I feel that 

there is a serk)us questbn, i.e. about oil 
whk:h has not been handled property in the 
budget document. According to predtotkms. 
in the next few years, the oil priges wouki 
increase very steeply. Further, the oil pro* 
duction is declining in our country: In Bom
bay, High offshore oil productbn is going 
down. This is a serbus problem, whbh I 
would like the Finance Minister to conskler 

carefully. I would like to discuss one more 
point and that is atx)ut the balance (between 
the Plan and the Non-Plan expenditure which 

has been raised by some of the Members. 
The balance between the Plan and the Non- 
Plan expenditure was about 40 per cent to 
60 per cent in 1982-83 and today it is 31.88 

per cent to 68.12 per cent. That means there 
is a steep decline in the share of Plan expen
diture. There are commitments like commit
ment for subsklies, commitment for defence 
etc. These are all very important non-plan 
expenditures. The question is how to solve 

this problem? Most of the money which is 
spent by the Government is not going for the 

development of the people. So. something 
has to be done in this regard. I do rK3ft see any 
plan In the Budget to handle this situatbn 

about restoring the balance. This has to be 
done either by cutting down the wasteful 

expenditure or by increasing in the income in 
vark)us ways. Something has got to be done. 
Prevbusly, we did not do anything. Some

thing has got to be done now. Unfortunately 
that has not been done.

Sir, I come from Cak:utta. Now we have 

a complaint, not only on behalf of Calcutta 
but also on behalf of other metropolitan cities 

like Bombay and Madras. The Natk>nal 
Commission on Urbanisatbn in their Interim 

report produced four chapters and one of the 
chapters was on natlonai cities. They made 
the point that these natbnal cities play a very
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important rolo in our Indian socio-economic 

life. H the national cities collapse, than the 
whole economy of India would collapse and 

there is a vital need to protect these national 
cHies. They also made the point that the 
national cities cannot be protected>their 
needs cannot be satisfied by the State budg

ets atone. The State Budget is Insufficient for 
this purpose because you are dealing with 
thousands of crores of rupees which the 
state budget does not have. So, they made 

three specific recommendations. They said, 
these cfties<not only Delhi, as Delhi gets a lot 

of money in varbus ways-but also Calcutta, 
Bombay and Madras should also be ac

corded recognition as national cities.

Number two, the financial responsibility 
for these major cities should be taken up by 

the Centre, not by the States. It is because, 
it is not possible for the State Budget to 
satisfy their need. Thirdly, they suggested 
that the Central Government should set up a 
fund of something like Rs. One thousand 
crores out of which the needs of the cities 

should be satisfied. That was there In their 
interim report. Unfortunately after 14 months, 
when the final report came up, none of these 
recommendations appeared in the final 
report. Some political manipulations took 
place for that side and ail the Interim recom
mendations were not accepted In the final 
report. My point is, what the Government is 
going to do about this.

In the same report of the National 
Commission on Urbanisation, there is a 

recommendation that the proportion of ex
penditure spent on urban areas should be 
increased. It is now a little less than about 

1 %. It should be increased to 2% to 4%. Now 
my question is, some people try to argue as 
if there is dichotomy between urban and 
rural areas, as if there is a fight between the 
“India** and the “Bharat”. I think, that is a false 

dichotomy, Even for the development of 
rural areas, development of the towns is 
important. Rural prosperity is correlated with 
the development of towns. So, you cannot 
have this false dichotomy. You need to have

certain amount of funding for the urban 

development, too without that you cannot 
have the rural development, because for the 

development of rural areas, you require 
urbanisation pattern which conforms to the 

need of the rural society and which Is hierar
chically, properly organised and uniformly 
distributed throughout the country.

Thank you, very much, Mr. Chairman, 
for giving me this opportunity.

[Translatior)]

SHRI CHIRANJI LAL SHARMA (Kar- 
nal): Mr. Chairman, Sir. in those days when 
Madhuji used to be in the opposition, if any 

executive order or any other order of that 
kind was issued by the Government just 

before the budget, then Madhuji atongwith 
his party colleagues and entire oppositton 

used to oppose it vehemently in the words 
that the Democracy was being throttled; but 
Mr. Chairman Sir, now you might have no
ticed that just only three or four days before 

the budget, the Ministry of Communication 
has increased telephone and postal rates. 

The entire House is seized of it.

Dear Sir, the House is discussing the 
increase in the prbes of petrol, diesel and 
mobile oil. The railway fare and postal rates 
have also been enhanced. No doubt we are 

opposing this increase, but all those parties 
who have been supporting this Government, 
I means the parties like B.J.P. C.P.I. and 
C.P.M. have also opposed this move. I think 

that an increase in the prices of the aforesaid 
items would hit the common man. In this 

sense this budget is nothing but a force, in 
fact the price of Petrol has gone up by Rs.
1.25 per litre. It will also make its impact on 
the common man.

When you increase the rate of D.A. to 
Government employees, it has its impact on 
the entire Country as it creates a feeling that 

such an increase in fact reflects the increase 
in prices. Therefore the allocation made for 
that purpose in the Budget should be with
drawn by the Finance Minister. Just as the 
Railway Minister has brought down the price
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of platform ticket from the proposed Rs. 2 to 

Rs. 1.50 and also the rate of passenger fare 
in certain cases. You may also follow suit In 
this regard and reduce the prices likewise.

The Minister of Finance have raised tĥ 
income tax exemption limit from Rs. 18 thou

sand to Rs. 22 thousand. It may be raised 
further upto Rs. 25 thousand. I was listening 

quite attentively to the honourable Member 
Mr. Chand Ram who also referred to the 
Mahem elections. Mr. Chairman, Sir, I know 
what has happened in Meham as it falls in my 

distrtel. There they had throttled democracy. 
The Meham election is an ugly blot on the 

denrK>cracy itself. At least 22 police person- 
nel have been killed, there.

{interruptions)

Please maintain decorum m the House and 

listen to me attentively. Just now when I was 
coming from my constituency Karnal, on my 
way to Delhi I saw near H.A.P. complex a 
crowd of 300-400 people consisting of men 

and women who were asking about the fate 
of their bread winners who had been re
cruited as the police personnel after a pay
ment of Rs. 30 thousand for the same.

SHRILAXMINARAYAN PANDEYA. Mr. 
Chairman, Sir, I am on a point of order. 
Presently we are having a discussion on the 
Budget. Hence no other point should be 
allowed to be raised dunng the discussion.

[English]

MR. CHAIRMAN: There is no point of 

order. You kindly read the rules when you 
can/raise thêpoint of order This has no 
releîance to jDOint of order Theie is abso
lutely no point.'

[Translation]

SHRI CHIRANJi LAL SHARMA: Hon

ourable Mr. Chand Ram had referred to the 
elections and in case 1 keep silent on that 
point, it wouki not let me feel contented. Mr. 
Chairman, Sir, I know what had happened 
there in Meham. A lot of hue and cry is being

raised on this issue in the entire country and 

they are demanding the dismissal of the 
present Government. It is there that police 
personnel have been recruited after a pay
ment of Rs. 30 thousand for the same. I have 

beefi saying these things with a responsibil
ity. ̂Tljere was a Police revolt in Rohtak. 
Eiihlthoij is§nd policemen shouted slogans 

against the'\Chief Minister ̂ nd the D.I.G., 

and it led to a situatbn where control of the 
law and order in ten areas had to be handed 
over to the 6.S.F. & the C.R.P.Î. and'frobps 
had to be called in from Hissar. This l§ 

Democracy! 1 wouki like to let you know 
about my own constituency. I fought the 

election. {Intenruptions)

[English]

Election comes ̂ nder it. Don’t try to inter
rupt. Try to learn t̂e Parliamentary etiquette.

[Translation]  t

They are new to the House and do hot know 
how to speak in tHe House !

I

16.00 hrs.

I know it fully well that at the time of 
elections in my constituency when the work 
of counting was almost over and the return
ing officer was under the sword of Democles 
as the then Chief Minister Honourable Mr. 
Chaudhary Devi Lai who is now the Deputy 
Prime Minister of the country had ordered 
him to hold a fresh counting in any case, to 

whk:h I had objected and asked under what 
rules he was doing it. So, the Hon’ble Chair

man. Sir, it Wĉs on that account that the 
result of election was not announced till 5.30 
in the morning The then Chief Minister saki 
that I had got the result declared at gun point. 
This makes me recall a couplet:
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*'Ya Rab Nigahe Naz par licence kyon 
nahin,

Yah bhi to katl karte hain, talwar ke 
tarah.**

At this the Khuda (Allah) relied:
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**Ae ashiq nigahe naz par licence yonz 
nahin,

katl to karte hain, magar zahira nahin.

So quite contrary to Mr. Devi Lai said 
that Chiranji Lai has got the result declared 
in his favour at gun point. But 1 wielded no 

pestol. Instead my words did that work for 
me. So this was a matter of shame for the 
Government which was represented thereby 
Its Deputy Commissioner, Superintendent 
of Polk̂e and Executive magistrate who couM 
withhold the result for four and a half hours at 
the behest of the Chief Minister and Chautala 
Sahib; it shouki die of shame. It was only an 
account of my boldness that I could get the 
result declared. It was the tenth elections I 
had confested in my life.

The foundation stoneof refinery in Karnai 
was iaki by the then Prime Minister, Mr. Rajiv 
Gandhi. This project has been set up m 
Russian collaboration at the cost of Rs. 1500 
crore... {Interruptions)

[Engiisi)]

MR. CHAIRMAN: This is quite unfair. 
Everybody will get the turn to speak. Then 
you can speak. Please don't interrupt. Please 
order. (Interruptions)

[Translation]

SHRI CHIRANJI LAL SHARMA: They 
will be given an opportunity to reply. This 

interruptbn is not going to distract me. What 
I want to say is that it is being unnecessarily 

delayed. And I woukJ like to request the 
Government, through you, to commence the 
work on that project as soon as possible. 
After a k>ng struggle, the work of four-lanning 

of road on Shershah Suri Marg, National 
Highway No. 1, was initiated. Initially, the 

work was done upto fifty kilometres only. A 
ban of Rs. 53 crores, was received from the 
World Bank for this purpose. No sooner had 
the work begun than the contractors were at 
bggerheads as a result of whbh the work
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was left incomplete. That work shouki have 
been completed by the end of the cunrent 
year. I woukJ like to draw the attentbn of the 
Government, through you. to the fact that the 
difficulties of the people have Increased on 
this account. What to talk of converting It into 
four lanning, the existing double lanning 
poses great traffb impediments because of 
the heaps of sand etc. lying at places.

Chowdhary Chand Ram sakJ that Rs. 
300 each were pakJ to Harijan women during 
post delivery confinement to take ghee for 
nourishment, this was what he saki while 
speaking on the Budget. But this is as un
truthful and unfounded asthe claim of writing 
off loans upto Rs 10,000. I bebng to Har
yana. With great regard, I woub, like to 
cautbn the hon. Finance Minister no to fol
low the footsteps of the former Chief Minister 
of Haryana, and presently the Deputy Prime 
Minister in giving assurances to the people. 
He says that 49 per cent is being spent on 
agriculture. 44 per cent has been spejrt%i, 
1989-90 on agricutture and I am glad tĥ an 

increase of 5 per cent has been made In the 
budget by the hon. Finance Minister. Buttt)e 
question is that there is a provision of Rs. 
1000 crore. Now take the provisbns of debt- 

relief on writing off bans. Ample scope has 
been left in the exercise of discretion. A 
person may be exempted from It on the 
grounds that he was not in aposHbnto repay 

and another person may be deprived of the 
exemption saying that he did so deliberately. 
Who will decbe it? With whom does the 
discretion rest? It is the Banking authorities 

abne. There is a proposal to give relief to 
peasants, but it is not being implemented in 

the real sense. I do not think the provision of 
Rs. 1000 crore is enough. The hon. Finance 

Minister might have made an assessment as 
to how many people in the cou/ltry have 

taken bans of Rs. 1P,000 or leels. Has the 
provisbn in the budget kwentnade keet>ln0 

in view that assessment? Secondly, wfien 
the relief is being given to poor peasants, the 

poor labourerŝ harokers, cobblers and the 
down trodden In the urban areas shouki also 
be given the same relief so that they coub 
earn a living. With these words, I support the 
Budget and conclude.
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[DR. THAMBt DURAI in the Chair ]

[English]

SHRIR. MUTHIAH (Periyakulam): Mr. 
Chairman, Sir, thank you very much for 
providing me an opportunity to speal̂ on this 
General Budget.

Sir, this Gk)V6rnment has a penchant for 
the Word “Change." Even our hon. Prime 
Minister, in his address to the nation, soon 
after he assumed office, has categorically 
told that his Government is for a change. 
Now to my dismay, I find only the change of 
the budgetary year and the name of the 

Minister who has presented the Budget to 
the House. The speech of our hon. Finance 
Minister is packed with words and tack con

crete commitment to the natk>n. Since this 
being a maiden Budget of this National Front 
Government, people have naturally expected 
some agenda for the implementation of their 
manifesto in the last elections. In the last 
elections, in their manifesto, they have cate
gorically told the poor farmers that̂ loans up 
to Rs 10,000 for small, marginal and lan
dless cultivators and artisans, as on 2nd 
October, 1989 will be written off. That is all. 
they have plainly tokJ like this. To fulfil this 
assurance, our Finance Minister Prof. Madhu 

Dandavate has saki in his speech that we 

are now ready with the scheme for imple- 
mentatk>ns of debt relief to fulfil the promise 
and redeem the pledge given to the kisans 
and artisans. Then it can be saM in a single 

sentence that as on 2nd October, 1989, all 
the k̂ans will be written off. Is it like that? In 

their manifesto, it is very dear. But when it 
comes for action, it is painful to note that 

dven in single sentence or in a single word 
we can tell the people that their promises will 

be fulfilled. For that, he has taken some four 
paragraphs In his speech. That is the trouble.

Another promise in the manifesto is that 

not tees than fifty per cent of the investible 
resources will be depbyed for the develop

ment of rural economy. To implement this 
promise, our Finance Minister In his budget 
speech, in paragraph 27 says:

"We are committed to ensuring that 
fifty per cent of the investible resources 
are depk>yed for the devek)pment of 
agriculture and rural deveb|::̂ent.''

In their manifesto they are straightaway 
saying that 50% of the resources wilt be 

made available for the devek>pment of rural 
economy. But in the budget they are telling 
that for the devetopment of agrk̂uHure and 
rural development they are allotting 50% of 
their investible resources. The Finance 
Minister in his budget speech says that 50% 

of the investible resources are deployed for 
the devebpment of agrteulture and rural 

development. However, the figures are 
mystifying.

Nowhere in the speech he has made a 

ciear*cut demarcatbn of a1kx:atk)n of re
sources between the agrk:ulture and rural 
devek>pment and other sen/ices. For all these 
only 49% budgetary support in the Central 
Plan has been albcated. Out of 49% alkx:a- 
tion also, that is, out of Rs. 17344 crores 
provkled as budgetary support, Rs. 905 
crores is proposed for the agricultural de
partment and cooperatbn. That is okay. 
Then again Rs. 155 crores for agrk̂ultural 
research and education has been provided 

under this head. I wish to request our hon. 

Finance Minister to enlighten me whether 
this Rs. 155 crores is meant for ttie rural 

upliftment as mentbned in their manifesto. 
Will any portion of this amount be utilised for 

the development of the rural economy? 
Almost all this Rs. 155 crores will go for your 

seminars, meetings workshops and giving 
stipend to the research scholars and so on. 

Not a single paisa from this Rs. 155 crores 
will be utilised for the upliftment of the poor 

agriculturists.

In your speech you are stating that In all 
tĥ programmes of the health and family 

welfare services special attentbn will be 
paid to the needs of the rural people. I am
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doubtful about this. A msyor portion of Rs. 

950crores which is proposed for the Ministry 
of Health and Family Welfare will directly 
benefit the urban masses and not the rural 

people.

To unearth the black money you have 
so categorically stated in your rWanifesto that 
effective administrative and economic meas
ures will be taken to curb tax evasbn etc. But 
here in your budget speech instead of un
earthing the black money you are going to 
give some social status for the black money. 
What is your proposal to unearth the black 
money?

Instead of punishing the black-money hold
ers. they are going to be provkied with a 
packet of relief. Hon. Minister has suggested 
in his Budget that the money of the black- 
money holders will be used for slum clear
ance. for buildings and for small scale indus
tries. This woukl definitely encourage black- 
money. This will encourage the generation 
of black-money and therefore you regularise 
it by contribution, in any way in which the 
Government wants. If your proposal is to 
unearth the black-money, please adopt some 
stringent measures to curb the black-money 
from the country. ^

Then, I will come to the areas which you 
have referred to in your Budget speech. In 

your Budget speech, In some two or three 
pages, you have dealt with the problems 
faced by the textile industries. In Tamilnadu, 
we have got some 15 sk;k textile industries 
whk:h have been cbsed for the last two or 
three years. The State Government has 
promised, as soon as they assumed Office in 
our State, that within three months we will 
reopen those sick mills, ̂ ut now they are 
saying that they are approaching the Centre 
to take up the case d those mills, through 
NDC. Here, 1 regret to point out that there is 
no mention, in your Budget speech, about 

the sk̂ mills. Like this, if you go through the 
speech point by point you will find t̂hat you 
are just going away from the manifesto. I 
want to tell that this Budget is not only a
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betrayal of the people, but a betrayal of your 
own manifesto. Thank you.

MR. CHAIRMAN: You should be brief. 
There are three more speakers, before the 
hon. Finance Minister replies.

SHRI A.K. ROY (Dhanbad): Mr. Chair
man. Sir. you are very kind enough to natk>n 
my time. It is, in a way, helping me also, 
because everything has been saki by many 
hon. Members about the Budget. I would 
only make some comments. I am here, nei
ther to support the Budget nor to oppose the 
Budget, but to expose the Budget.

When I read Prof. Dandavate’s docu
ment, I am reminded of one observation of 
late Shri Ashok Mehta, which he made in his 
book. 'Democratic Socialism’. He described 
Socialism, in this way:

“We come by the turn of the century to 
the Fabians, all very gentlemanly, all 
dressed in top hats, frock coats, striped 
trousers, grey hairs very respectable 
old moderates, modest. Why did this 
transformation come about? Partly 
because most of the protagonist had 
grown old. Febian tortoise believes 
that by its slow, yet persistent move
ment, it wouki win against the marx- 

ist-here."

When you read this Budget, it does not 

contain a single word like socialism. There is 
no mention against multi-natiohals. There is 
no mentton also, regarding how to tackle the 
rural rich and how to tackle the monopolists 

in the country. It is this budget which we are 
discussing. Many Members complain that 
this budget is very harsh. But my complaint 
is that the budget is selectively soft to certain 
sectk>ns and otherwise harsh to other sec- 

Irons. It has been saki that this budget wilt 
help in restructuring our industrial scene. But 
there is no word about the wind of change 
with which the budget has started In the 

beginnirig. Untenrupthns) There are certain 
drainingpointinthe Indian economy, namely, 
subsidy, defence, interest paynoents ibd 
imbalance in our trade. We can understand
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the necessity about defence because of our 
poKticat compulsions. Regarding the inter
est payments, I ̂ uid like to propose that 
there should be strict adherence to self- 
reliance. I would like to suggest to the Fi> 
nance Minister that he shouki call a meeting 
of all the scientists and technobgists of this 
country and discuss whether this country 

can be industrialised with the help of our own 
know-how and talent.

Regarding our subsidy, we must in
crease effk:iency. It̂s no g  ̂giving sub- 
skiy on the things whrch are having k>w 

productivity and are only aiming at easy 
profit-making.

So  far as balance of trade is concerned, 
we must follow austerity. This is a harsh 
option which should be pronounced in the 

House itself that we must go in for austerity.

Lastly, I must say that we should hav̂ a 
model regarding economk: development 
before us. I propose that model shouki be 
announced in the House. All these things 
should have been Indicated in the speech of 
the Presklent. We must resurrect and foltow 
very scrupulously the Mahaianobis model. 
That is the only model by which industry and 
agriculture can have a balanced growth and 
we can usher in a new society.

MR. CHAIRMAN: Now. Mr. Piyare Lai 
Handoo. Please be very brief.

SHRI  PIYARE  LAL  HANDOO 
(Anantnag): Mr. Chairman, at the very out

set. I must thank you for having noticed this 
small group of three Members. We have 
been waiting anxbusly for the last two days 
to make some submissions about the budget 
during the general discussk>n. Somehowthe 
procedure is such that we have to keep 

waiting and ultimately are called at a point d 
time when we are told that we should be brief 
as possible. I would try to take as short a time 
as possible.

I have a slight difference with my friend 

who spoke before me and saki that The 
Word socialism does not exist in the budget.

Prof. Dandavate has been fair to himself by 
having used the word of non-doctrinaire 

socialist with his perceptk>ns to grapple with 
the economic diffk:ulties faced by the coun
try.

Fortunately enough, we are so placed In 
the House as to find that the non-doctrinaire 

socialists have got the maximum support for 
whatever is in the Budget even is from dog- 
matk: socialists as well. J want to make one 
or two submissbns about the Budget. Two 
very important sectors need a re-kx)k at 
Prof. Madhu Dandavate. I would not have 
made this appeal if he would not have been 
the Finance Minister. In a single sentence, 

he has dealt with a very important problem, 
that is, land relatbns in the country and said 
they should be subject to discussbn in this 
House. This is one important problem which 
he has not disposed off. The Second impor
tant problem in whbh he has postponed the 
decision is regarding the dealing with the 
parallel economy run by blackmoney hold
ers. Prof. Dandavate says that there shouki 
be a debate about this matter in the Parlia
ment and later on, we wouM find ways and 
means to deal with such an important sub
ject, particularly, with the kind of resources 
constraint that we have. I wouki appeal to 
Prof. Madhu Dandavate to give greater 
thought to these two matters, namely, land 
relatbns in the country whk:h he disposed of 
in a single sentence in his Budget speech 
and how to deal with the current problem of 

blacknfK>ney devebpment in the country. 

These two things, if well done, will certainly 
see us taking steps towards an alternative 

model of Government whksh formed, not 
only the manifesto, but the Prime Minister's 
first policy speech In the country. But these 
things remain unattended to. Whichever 
words you may use. you will be walking on 
the beaten track, the track that has been 

followed for the last forty years. In additbn to 
this, I want to make a mention about the 
State of Jammu and Kashmir. Prof. Madhu 
Dandavate knows that the State of Jammu 

and Kashmir is under the Governor’s Rule. 
He also knows that underthe kind of 
satbn of the Constitutbn of the country or 
the Constitutbn of the State, there is no
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forum during Governor’s Rule which can 
consider the Budgetary proposals of the 
State of Jammu and Kashmir. All that is 
required to be done for the Gk)vernor is to sit 
in his office and conduct the bureaucratic 
exercise and frame the Budget proposals. 
He has not to come before the Parliament as 
in the case of the rest of the country. I would 

make an appeal to him to constitute a com
mittee of Memt>ers of Parliament from the 
State of Jammu and Kashmir, and bring the 
Budget proposals made by the Government 
before that committee and then take a deci’ 
Sion which needs to be taken. This is neces> 
sary to be done in the absence of a provision 
for Budget proposals if the State of Jammu 
and Kashmir which is under the Governor’s 
Rule do not come before Parliament. My 

second submissk>n about Jammu and Ka
shmir is that there should be a tittle bit of re
thinking about Kashmir as a special cate
gory State. Dunng the course of the Second 

Five Year Plan, you have rightly placed 
some States as a special category States. 
Somehow, Kashmir has been neglected in 
this regard. The method of dispensation of 
Central finance has been 70 per cent as loan 
and 30 per cent as grant. In the case of other 

States which belong to special category 
States, the case is the reverse. It is 30 per 
cent loan and 70 per cent grant. The ratio of
90 and 10 is also available in certain cases.

I request the Finance Minister to have 

this aspect reconsidered in the light of what 
the Finance Commission has said about 
this. Two more matters require the attention 
of the Minister. One is about the lack of public 
in vestment in the State of Jammu and 
Kashmir. Our friend from Kerala has com
plained that it was below four per cent. I have 
not come to complain. But t want to bring an 
important fact to your notice and considera
tion. In case of Kashmir it was less than 0.5 

per cent. It was 0.6 per cent some time back 
but now it has gone down to less than 0.4 per 

cent.

Another important factor which shouki 
have been taken care of and dealt with
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greater emphasis is about the problem of 
unempk>yed youth in the country particularly 
the unempbyed youth in the Stateof Jammu 
and Kashmir. We that making an experiment 
and testing the results thereof will show the 
relevance of economic perception. I fully 
agree with you. But what needs to be done is 
that beskies setting up vocational centres, 

kindly extend the empbyment guarantee 
scheme, which you have suggested for the 
drought-prone areas, to the State of Jammu 
and Kashmir. We have only one distrtot 
whrch is characterised as drought-prone. 
X)an we extend this scheme to desert devel

opment areas also? Two very important 
districts of Jammu and Kashmir, that is, 
Ladakh and Kargil require much devebp- 
ment. If you can assure full employment or 

nearly full employment in these districts, 
many problems of Jammu and Kashmir can 
be solved. I would again request you to 
constitute a committee of MPs from Jammu 
and Kashmir and bring the Budget proposals 
before it. The method that the Governor, Shri 

Jagmohan, folbws at the time of passing of 
the Budget is to go to All India Radio and 
speak from there. This time perhaps he may 
not be able to do it from Srinagar. If today’s 
developments do not stop him, I am told, he 
is coming to Delhi to record his speech at the 
All India Radio and relay it from the Srinagar 
station and say that the Budget is thus being 
passed. That very kindly may not be fol- 
bwed.

[Translation]

SHRI RAM DHAN (Lalganj): Mr. Chair< 

man, Sir. I thank you for giving me an oppor
tunity to speak, though quite late. I had 
thought that the Budget, as presented by the 
socialist Minister, would reflect his political 
thought and phibsophy; but it seems thatthe 
traditional bureaucracy of the Ministry of 
Finance has formulated the Budget on the 
lines of the prevbus year’s Budget. There 
can be no two opinbns about the proposals 
incorporated in the budget leading to bfla- 
tbn. I would like to say that we have suc
ceeded in bringing about a change of Gov* 
emment and on that basis we have made our 
entry into the House. Atthe time of elections,

(Gen.), 1990-91 and 532
Suppl. Dem, for Grants

(Gen.), 1969-90



533 Gen. Budget, 1990-9U CHAITOA 7,1912 (SAM)
Qen, Discuss, Dem, for
Grants on Aooount

(Gen.), 1990-91 and 534
SuppI, Dem. for Grmts

(Gen.), 1989-90

wo had promised the people of this country 
that we would eradicate corruption. For 
eradication of corruption from our society, 

the transfer of power took place and we 
promised to the people that we would not 
only change the persons in power but would 

bring about a transformation of the whole 
system. But, today, we are limiting ourselves 
merely to a change of person in power. 
Therefore, we have to think what steps we 
are taking for the basic issue for which we 

brought about this change. But, to my dis
may, corruption Is continuously increasing in 

our country today. We swear by the name of 
Dr. Lohia who had resolved to eradicate 
corruptton from this country. While forming 
Jan Morcha with Shri V.P.Singh, we had 

declared in our policy statement that we 
wouki come fonward to eradicate corruption. 
We had started our mass movement specific 
caliy for this purpose, but, today, we see that 
no steps, to remove corruption, have been 
proposed in this Budget. How do we evalu* 
ate this budget? We boast of spending so 

many crores of *'upees but where are they 
spent? Nothing has been said about the 

commission being pocketed by the middle
men and the measures proposed for check
ing this practice. The country is embroiled in 
corruptbn but nothing is being done to check 
it. I am toid that 2/3 of the total Govemment 
expenditure is non-plan expenditure and only 

1/3 is spent of developmental works. There 
is a k)t of corruption in these devetopment 
works, especially in Banks, whether it is in 
the pubik: sector or in the private sector. 
Nobody can get loan without greezing the 
palms of officials. Corruption is there In every 
constructbn work. The former Prime Minis
ter had said that only 15 paisa, that is, 15 per 

cent was being spent on developmental 
works in the country and 85 per cent is going 

into the pockets of middlemen, contractors 
and politicians. Until this continues, there is 

no hope for the upllftment of the poor people 
and the workers in our country. Another 
disease is the increasing crlminatisatk>n of 
pofittes. Some days back we had organised 
a conference in the PaHiament House against 
the crlmtnalleatlon of politics but Irontoatly as 

we are trying to cure our politics of this 
disease, It is aggravating. More and more

criminals are entering polittes today and are 
hokilng poslttons of powers. Some leaders 

say *Xaarva Se Kaho Hum Hindu Hain (Say 
proudly, we are Hindus) but there are many 
leaders who proclaim **Garva Se Kaho, Hum 
Criminals Hain” (Say proudly we are crimi

nals). Therefore until this tendency is not 
curbed, criminallsatlon of politics cannot be 

stopped and welfare of the poor cannot be 
undertaken. Crores of rupees are being spent 
on welfare programmes like sodal forestry 
etc. but In vain. Saplings, trees and jungles 
exist only on papers and the entire money is 
swallowed. There is no body to check it or 

keep an eye over it. Under the Family Plan
ning programmes even the old people are 
being sterilized. On the one hand the family 

planning programmes has been turned into 

a farce whereas on the other hand fictitbus 
data is being presented before the natbn, 
with no tangible results coming fon̂vard. On 
the face of it 25% provisbn has been made 
for literacy; in fact all literacy programmes 
whether it Is aduH literacy, informatk>n edu- 

catbn, primary educatton. Secondary edu
cation or university education are in disar
ray. Many of our hon. friends lament that 
even after 42-43 years of Independence the 
rate of literacy Is still low. I would like to 
remind them that this period includes those 
two and a half years of Janata rule also. Why 
do they forget that? What is needed Is Intro- 
spectbn. We have been allocating 25 to 30 
per cent funds for literacy in every Budget 
but this has not helped much. The entire 
funds have been wasted and gone into the 

pockets of few individuals. Shri Rajiv Gandhi 
had launched the Jawahar Bojgar Yojana In 

a bki to win over the Pradhans of villages 
who wouki ultimately ensure his vkstory In 
the elections. But what happened Is not 
secret. The Gram Pradhans unsealed Shri 
Rajiv Gandhi. He was planning to win the 
election but instead he had to savour defeat 
I wouki like to subm It that here was no control 
on the Jawahar Rozgar Yojana either of the 
Central Govemment or the State Govern
ment or the state machinery ever. The money 
wasdirectly being sentto the Gram Pradhans 
with no monitoring whatsoever. The same 
situatbn Is continuing In our country even 
toady. And this is true for all empk̂ ment
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oriented programmes also. Today all the 
funds that are being spent on developmental 
activities are being drained by corruption 
and there is no mechanism to control this 
corruption. It has been said in the House that 
49 per cent of the Budgetary resources have 
been allocated for rural devebpment; but is 
the development taking place in the villages 

in the real sense or are the agricultural 
labourers and the Harijans and the Adivasis 
benefiting, from the schemes? Who after ail 
is benefiting? The big and mighty rich farm
ers and the Kulai<s. It has been said that the 
bank k>ans of the poor farmers will be waive 
off ; but has anything being done in respect of 
the money lenders. Even today a villager is 
born as a debtor, he remains adebtorthrough- 
out his life and dies as a debtor. His chiklren 
and other members of his family are forced 
to become bonded labourers for generatbns 
to come; but no system is being evolved to 
put an end to this evil practk:e. Even today 
the Harijans and the Adivasis take loans 
from the money lenders. But no effort is 
being made to waive off such loans. Some* 
thing shoukl be done in this direction so that 
people are relieved of the burden. The 
Government announced that agriculture 
based cottage and small scale industries will 
be established, but no actk>n has been taken 
in this connection. Regarding agriculture it 
was announced that there will be no in
crease in the prices of the tyre tubes for 

tractors and traitors. But how many Harijans, 
Adivasis orthe poor people own tractors and 
traitors? Alright the prtoes of these items will 
not be increased; but what about the exploi* 
tation of the poor? Who will see to it? The 
exploitation of the poor by way of indirect 
taxes is going to increase. There will be no 
relief forthem. Rs. 14 thousand crores should 
have been arranged for waiving off all the 
k>an of thefarmers; but only Rs. 1,000crores 
have been provkled for it, whereas even the 

minimum requirement is of Rs. 2842 crores. 
What will happen to the loans pertaining to 
the cooperative banks and the rural banks. 
Loans have been taken in the name of Har
ijans. Even then Hariians and Adivasis are 
forced to repay it. What steps have been
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taken to put an end to such practice? Was 

this what we aspiredforouroountry, was this 
for what we had bargained? Bogus k>aning 
was done in the name of Harijans and Adiva
sis and now these people are being made to 
repay the bans tĥ never took and no one 
is paying attention to their misery. Our young 

colleagues who represent Madhepura etc. 
have been elected to this House due to our 
patronage and now these very people are 
passing remarks on us. There is popular 
saying **Rome Pope Ka Aur Saharsa Gape 
Ka.” (Intarrupiions)

SHRI RAMENDRA KUMAR RAVI 
YADAV (Madhepura); Mr. Chairman, Sir, I 
am on a point of order. Shri Ram Dhan is a 
responsible person and he shouki not say 
such things. I represent Madhepura con
stituency. He shouki know that the slogan 
'Rome Pope ka aur Saharsa Gope ka’ was 
not raised by the people in Madhepura but it 
was raised to nullify the election in which Shri 
Lalit Narayan Mishra was defeated and Shri 
Bhupendra Narayan Mandal was elected... 
We have been elected not because of you, 
we have came here on our own strength 
...{Interruptions)

SHRI RAM DHAN: Sir. I have not saki 
about Madhepura but about Saharsa... (Inter- 
ruptions)

[English]

MR. CHAIRMAN: No. no.

[Translation]

SHRI RAM DHAN: Mr. Chairman, Sir, I 
was saying that waiving of loan is merely an 
eye wash because the poor and the labour
ers will not be benefited by it. It was promised 
in the electbn manifesto that reservation 

polk;y for the Scheduled Castes and Sched
uled Tribes would be implemented effec
tively. What is being done in this regard? Is 
it being implemented effectively?ji|fto, it is 

not. h was saki that statutory power wouki be 
given to SC and ST Commissk>n. We do not\ 

know as to whal is being done in thid regard.̂ 
It was also saki that epicial courts would be
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set up to hear the cases of atrocities commit
ted against Harijans, Adivasis and down 
trodden. What has happened to that pro
posal? Untouchability is the greatest sin but 
not eve a single word has been said about ft 
in the Budget. We raise finger at other coun
tries of the world but here in our own country, 
we are not able to take steps to abolish 
untouchability. We talk a k>t about human 
rights and also give away Mehru Award. A 
delegatk>n was also sent to Namibia for this 
purpose, but in our own country, we do not 
make any efforts to Improve the conditbn of 
the weaker sectk>n. I wouM like to know 
whether such thing happen in any other 
country of the world. In our country, night soil 
is still carried on the head by the sweepers. 
The House shouki think over it. No preven

tive measures have been taken In this re
gard. This malpractice shouki be abolished. 
It was saki that special arrangement woukj 
be made for the sweepers, but nothing has 
been said about them in the Budget. The 
practice of carrying night soil on the head 

should be declared an offence. Rs. 269 
crores and 320 crores have been earmarked 
for Special Component Plan and Tribal Sub- 
Plan respectively. The Government might 
be well aware that the Adivasis who used to 
collect fk)wers, leaves and firewood from the 
jungles, have been deprived of this right after 
independence. Atrocities are still committed 
on them. Their women are criminally as
saulted through the contractors. The Forest 
contractors, empbyees of the Capitalists 

and leaders are responsible for this.

Many thing are saki here about the 
welfare of the Scheduled Castes and Sched
uled Tribes» but it is amatterof regretthat not 
even a single member bebnging to Sched

uled Castes or Scheduled Tribe has been 
nominated to the Rajya Sabha during the 
last few years. 1 would say thatthe Govern
ment siKHikt abolish Bajya Sabha and Vklhan 
Parishads. Anti-reservatbn movement was 
launched in the country. Have the reserved 

posts been fHied? I am the Natk)nal Con
vener of the Jan Morcha. We got a Schedule 

Caste member elected to the Rajya Sabha 
Wiethe help of BJP.

The Times of India’ and the Indian 
Express’ are called 'Pravada’ of the Natk>nal 
Front Government. Today an editorial has 
appeared under the captk>n 'Defeat Him*. 
We have heaid such a thing for the first time 
in the history of Parliament. Such vk:k>us 
propaganda is being made today. Even 
during the partitk>n such news dkl not appear 
in the press. It is also being sakf that if they 
go to High Court or Supreme Court they 
shouki be beaten up. We must think in whbh 
directk>n we are heading towards.

I wouki like to thank the hon. Finance 
Minister for giving the concessbns available 
to Scheduled Castes and Scheduled Tribes 
to the Neo-6udhists. But one thing I wouki 

like to say is that no one seems to be con
cerned about the temple and mosque dis
pute and the growing trend of conversbns in 
the country. People are quarreling over petty 
things. Sant Kabir sakJ to the Muslims:

**Kankar pathar jod kar masjtd layee 
banaye,
Ta chadh mullah bang de, kya bahra 

hua khudaye”.

To the Hindus, he saki:

"Pathar pooje hari mile to mein poojun 
pahad,
Tase to chakki bhali, jaka peesa khaye 
sansar"

Today, conversions are taking place but 

In spite of that the feeling of casteism has not 
ended. 1 would like to dte two instances. A 

Brahmin young man embraced Christianity 
but he remained bachelor for quite some
time. When his friend asked the reason, he 
toki him that he wouki marry only when he 
comes across convert Christian girt of Brah
man descent. At the time of ticket distribu- 

tk>n, we were tok) that if a Muslim TyagI was 
given aticket, both Hindu Tyagis and Muslim 

Tyagis woukI support him if a tbket was 
gWen to a Muslim Rajput, Hindu Rajputs 

¥fOuld also support him and if Sikh Jat was 
given a ticket, all Muslim Jaks and Hindu Jats 

woukI support him. What is happening in this 
country. In Kerala, the Scheduled Caste
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converts have their separate church ar̂d 
they cannot go to other churches. When I 
was the Chairman of the Scheduled Castes 
and Scheduled Tribes Parliamentary Com
mittee. I went to Kerala. During my stay, 
some church priests came to me and de
manded that they should also be given ait 
facilities which were available to the Sched
uled Castes and Scheduled Tribes. In La- 

kshdweep, all Muslim avail of facilities which 

are available to Scheduled Castes and 
Scheduled Tribes. Therefore, the problem is 
that doors of all religions are open for con
versions and nobody is thinking to check this 
trend. There is a need to think over it seri

ously.

There is problem of black-money. Politi

cal Workers. Political leaders and Political 
parties are generating blackmoney. Earlier, 
there was a provision for the companies to 
donate to the political parties and accounts 
were maintained there of but today most of 
the blackmoney is used in the elections. All 
the elected members come her due to this 

blackmoney. How then its use can be 
checked? it is a big problem. I wouki like to 
tell Shri Madan Lai Khurana that-’Kadua 
Kadua thoo. mitha, mitha gap*. (You accept 
what is convenient to you are reject the rest). 
Therefore, I would like to say that... {Inter- 
ruptbns) Naikji, please sit down. With whom 
are you wrangling?

I would like to say that if we sincerely 
want to eliminate this menace of blackmoney. 
we have to bring about some radical changes 
in the electoral system. The Government 
shouki bearthe electbn expenses and proper 
account shouki be maintained for that. There 
should be a list system for the parties. So 

k)ng as we do not bring about electoral 
reforms, it will be ridicubus to think of elimi
nating the blackmoney. The previous Gov
ernment had given full freedom to the big 

Industrial houses. Any Government may 
come to power, the capitalists wiH have full 
freedom.

No efforts are being made by the Gov-
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emment to check extravagance. Recruit
ments of Scheduled Castes and Scheduled 

Tribes or the recruitment of the people of 
other higher castes are being banned but no 
actk)n is being taken to control the extrava
gance in the Government expenditure. I am 
myself a freedom fighter and therefore, I 

would like to say that as per the existing 
practice if a Harijan is killed Rs. 10.000 is 
paid as compensatk>n to the next of kin by 
the State Government, whereas if a person 
otherthan Harijan is killed, Rs. 50,000 is paid 
as compensatbn to the next of kin. If they are 
killed in riots, the compensation amount is 
increased to Rs. 1 lakh. My submissk>n is 
that a uniform polrcy shouki be formulated in 
the country. Same principle shouki be 
adopted in case of harijans on whom atroci
ties are committed or who are killed. A uni
form poik̂y shouki be formulated and all the 

State Governments shouki be directed to 
pay same amount of compensatbn. A sum 
of Rs. 1000/- per month has been granted for 
the dependents of those killed in the Delhi 
rk)ts whereasthe freedom fighters who fought 
for the independence of the country and who 
actually deserve the credit to liberate the 
country, get a nominal amount of Rs. 750 per 
month. I wouki like to tell that a number of 
freedom fighters are on the verge of death. 
The number of such persons has been 
decreasing day by day. In view of the prevail
ing circumstances, I would like to urge the 
Minister of Finance to sanctton Rs. 1000/- 
per month as minimum pension to these 
freedom fighters.

With these words, I conclude.

[English]

MR. CHAIRMAN: Already we have 
decided that the Minister will reply at 4.30 

PM. Now it is 4.55 PM. Shall I call the 
Minister to reply?
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{Intenvptbns)

[Translation]

SHRI SURYA N̂ WAYAN YADAV 

(Saharsa): Mr.Chalm)an,Sir,ShrtRamdhan
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has st̂od that i have won the elections on 
his strength. My submission Is that I bave 
been a Member of 9ihar ̂.eglsiatlve Assem
bly from the year 1977to 1980,1980to 1985 
and 1985 to 1990. My submission is that my 
politicdl achievements are not based on his 
strength. Instead his politics is based on 
other people's strength. He has only 8 years 

experience of politics. Thus my political life 
in the Legislative Assembly and in the Parlia
ment is more than that of him... (intenvptions)

SHRIRAMDHAN: \ know ...(Interrup
tions)

[English]

MR. CHAIRMAN: Some groups have 
been left out. Now. I call Shri Vamanrao 
Mahadik to speak.

[ Translation]

SHRI VAMANRAO MAHADIK (Bom
bay South Central): Mr. Chairman, Sir, I am 
grateful to you for giving me time to make my 
submission. I have been sitting here for the 
last 5 hours. My feet has also swollen up.

I have realised that the hon. Minister of 
Finance has presented a very good Budget. 
When I was coming here from the aerodrome,
I had to pay Rs. 94 for the card which one 
could buy for Rs. 65.1 enquired as to why this 
was so? He said that the price of petrol has 
gone up. It seems that this Budget will result 
in prk̂e rise. If prices of luxury items in

crease, it will not matter. Delhi is the capital 

of India but Bombay is the heart of India

17.00 hrs.

In the Budget, proposals no such provision 
has been made for Bombay which is the 

heart of the country by which some meas
ures my be taken for the welfare of the 
common man of the city, Last Time, the Hon. 
Prime Minister granted Rs. 100 crore which 
provided some relief. One tenth of the total 
revenue from income-tax is received from 
Bombay only and at least some share of it 
should be spent on thp oity .The total popula

tion of Bombay is 1 crore, out of which 50 
lakhs are poor and live in the 'jhuggĤonprr. 
This Government is committed to the wel- 
f&re of the poor and number of poor people 
living in Bombay is quite high. The housing 
problem is very acute. The Gk)vernment 
should provkJe them with built-up houses 
free of cost. No provision has been made in 
this Budget in this regard.

17.07 hrs.

[MR. DEPUTY SPEAKER in the Chait]

Not only this, the Railways, Bombay 
Port Trust, Life Insurance Corporation, Tele
phone Department are under the Central 
Government and in areas altotted to these 
organizations *jhoppar-pattis,* have been 
set up there. The Government of Maharash

tra and the Municipality of Bombay have 
provkied them with water, electrrcity, toilet 
facilities. Similarly, the Central Government 
should also provide them with some assis
tance but no such provisbn has been made 
in the Budget.

Mr. Deputy Speaker, Sir, the Municipal
ity of Bombay allots Rs. 3 lakhs to each of its 
members and the State Government of 

Maharashtra provkles a sum of Rs. 20 lakhs 
to each legislator every year so that they 

could spend it at their discretion on welfare 
activities. Similarly, for every Member of 
Parliament, a sum of Rs. 2 crores shouM be 
allocated so that he couki spend it at his 
discretion on welfare, activities.

The hon. Minister of Finance has raised 
the exemption limit of income tax to Rs.

22,000 and for whk:h we congratulate him. 
But even several sweepers of the Bombay 
city earn Rs. 2500 per month. With a view to 
provkje relief to the law paki emptoyees, the 

exemption limit from income tax sshould be 
raised to at least 30,000 and for which we 
shall all be grateful to him.

On one hand, there is an acute shortage 
of coal, firewood and kerosene in the Konkan 
region of Bombay whereas on the other 
hand,gas is produced in Bombay High In
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such large quantities which could fill up 21/
2 lakhs of gas cylinders and all this gas Is 

t>elng burnt out everyday. Some arrange
ments shouki be made In this regard so that 
this gas could be utilised and which may 
benefit the people.

Previously, the Central Government 
provkied 50 percent amount as subsidy and 
remaining 50 per cent as a loan on a conces- 
sbnal rate of 4 per cent interest for slum 
clearance activities. This process should be 
started and Rs.1.000 crores should be alb- 
cated for this purpose in the Budget. There 
are lakhs of such poor people in Bombay 
who do not have any shelter and it is neces
sary to provide them with some or the other 
kind of assistance.

We ail welcome the announcements 
made for the waiving of loans of the farmers. 
But it is necessary to take some other meas
ures also for this purpose. For example, in 
the case of industrial sector, if a factory 
remains cbsed for 4 months, the workers 
demand remunerations of these 4 months 
when the factory re-opens. Similarly, in case 
there is no rain for 4 months and the crops 
wither away and for which the farmer is not 
at fault in any way because they depend on 
rains for agrbultural production, some ar
rangements shouki be made and relief pro
vided to them by way of insurance and other 
methods so that he may be able to look after 
his family. Old age pension is provided in 

other countries but it is not so in our country. 
Apart from that, ok:! homes are also not 
there. The Government does not provide 

any kind of protection to the destitutes and 
helpless widows. We say that 50 per cent of 
the voters consist of women but we refuse to 
look after their welfare. Old age Is neglected 
completely. The voting age has been low
ered from 21 years to 18 years. However, the 
practise of giving unemptoyment dole to the 
unempbyed existing in other countries Is not 
in existence in our country. They are ne
glected. The Budget should carry some re
lief for every sectors of society. This is a 
popular Budget. Measures should be taken
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forthe welfare of the masses. The basic pay 
of the salaried class has been eroded In 
value. When there is an Increase in the price- 
level, dearness attowance is paid by the 

Government. But when the bask: pay dimin
ishes In value, no compensatk>n Is granted. 
His purchasing power declines and he Is 
dissatisfied. It is all right that the rate of D.A. 

is enhanced but compensatk>n shouki be 
granted at the level of basic pay. That is why 
today the corrupt people indulge In black 
marketing. If Government promises not to 
take any actbn against those who invest 
black money In Government activities, people 
will invest their black money openly. You 
should ask for black money investments 
without any hesitation. The N.R.I. are pre

pared to invest in India. When you take 
money from your own citizens, some interest 
can be paki. People keep their agrbultural 
income in I.D.B.I. at 9 per cent interest and 
no income tax Is levied for it. On the subject 
of participation of latx>ur, I want to say that 
the owners are afraid of making the workers 
partners In their business, So the owners 
resort to lock-outs and cbsures. They ck>se 
down their units and give work on contract 
basis. Thus the worker does not get any 
work. This has been started by the new 
Government. Therefore, if the workers do 
not get work, they go on strike. We shoub 
find out a way to solve this problem. No one 
should be allowed to declare a k)ck-out with
out the permissbn of the Government. If the 
k>ck-out is declared according to the law, 
than it is all right, but nobody should be 

permitted to declare a k>ck-out, in an arbi

trary manner. Therefore, orders shouki be 
Issued not to declare a lock-out, without the 
permission of the Govemment.
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SHRIRAMESHWAR PRASAO (Arrah); 
Mr. Deputy Speaker, Sir, by departing from 
the unhealthy traditbn of hiking prbes be
fore the Budget, the new Government has 
done a commendable job. Last year, some 
amount was transfen̂ed from the Oil Pool 
Account to the Revenue Account, in an 
improper manner. This time, the methods 

was changed by effecting the transfer into 
the capital Account. I welcome this steo also.
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The Finance Minister has said that 
additional rasouroes to the tune of Rs. 1790 
crore would be mobilised through taxes. For 
this, he proposes to mot)iiise Rs. 800 crore 
by withdrawing major incentives like invest

ment allowance and investment deposits, 
but studies reveal thatthe Government would 

not bB able to mobilise more than Rs. 300 

crore. Then, the withdrawal of Section 115 
(J) of the Income-Tax Act would render many 
companies zero-tax companies and thus it is 
doubtful whether the (Government would be 
able to mobilise additional resources amount
ing to Rs. 50 crore through direct taxes, 
leave abne the estimated Rs. 500 crore. As 
far as the increase in the exemption limit of 
personal income-tax is concerned, it is to 
protect that income, to provide relief to that 
Income which has risen due to inflation and 
not because of any increase in efficiency or 

productivity. This cannot be termed as an 
achievement of the Government.

It has been said that there would be 

increase in taxes on items used by affluent 
sections of the society. The Finance Minister 
has proposed to realise a sum of Rs. 20 crore 
through taxes on 10 luxury items. Excellent! 
There is a meagre increase of Rs. 35 to Rs.
125 in the prices of Refrigerators. Similar is 
the case with V.C.Rs and Air-conditioners. 
The back of the affluent people is indeed 
stooping with the heavy burden of taxes 
imposed by the socialist Finance Minister.

In the Budget speech, the Finance 

Minister has expressed his confidence in 

providing the right to productive and profit
able empk>yment. Interestingly, last year the 
revised outlay for rural employment was Rs. 
2100 crore and this time It has inaeased by 
Rs. 16 lakhs. That is to say, there is an 

increase of a meagre 0.9 per cent. This 
illustrates their socialistic considerateness 

towards the rural poor and commitment' 
towards their manifesto. What does Shri 
Madhu Dandavate propose to do by putting 
just a drop of Madhu (honey) into the bottom
less ocean of poverty?

A massive increase of Rs. 1500 crore 
has been effected in the Defence Budget

without indicating any reason therefor, h is 
not acceptable to us. In 1965, the defence 
expenditure was merely 4 per cent of our 
total national Income and In 1971, when we 

had successfully foughta war, H was only 3.9 
per cent. Last year, our expenditure on de« 
fence was as high as 4.4 per cent of the total 

nattonal income. So, after all,what is the 

reason that we are so nervous that despite 
there being no apprehension of a war, we 
are unable to get a guarantee of security 
even with our defence expenditure being as 
high as 4.4 per cent of our total natk>nal 

income?

If the transfer from the oil pool is sepa
rated, then the deficit would be at last year’s 
level. Definitely, the most important reason 
for this huge deficits is the deficiency in tax 
collection. For this, the need of the hour is to 

take stringent action against tax evasbn. 
Real estate business has become the hot
bed of tax evasbn. The Government will 
have to launch a drive against it and circula
tion of black money woub have to l:>e 
checked.

With regard to the decisbn to waive the 
bans upto Rs. 10,000 taken by the farmers, 
it is essential to determine the maximum limit 
of land holdings otherwise all the conces
sions woub be usurped by the Kulaks and 

the big farmers. The basis for providing any 
kind of relief shoub be conditional and noth
ings else and for this, the maximum limit of 
land holdings—should be determined. In the 

agricultural sector, persons with taxable 

income, especially the big farmers, should 
be taxed.

MR. DEPUTY SPEAKER: Whatever 
you have in written form, you may send the 
same to the hon. Minister.

[English]

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE):  Mr. Deputy
Speaker. Sir, at the very outset, let me ex
press my gratitude to all Members of this 

House from both the sides who pellicipated 
in th'e'debate and I must say that even when
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they criticise certain aspect of the budget, 
there was no acrimony at all in the entire 
debate. Sir, the spirit of Pariianf>entary prac
tice and debate demands that the Minister 
must be arfienabie to the constructive sug> 
gestions and criticisms and I can assure the 

House that after the Finance Bill, 1 will be 
able to take note of various suggestions 
made by the Members, And I will take due 
note, of course, according to my under

standing. {Interruptions) Sir, I plead igno> 
ranee.

Sir, I stated at the very commencement 

of my budget speech and that again without 
illwill towards none that there are certain 

ground realities on the basis of which I have 
to formulate my budget. There were certain 

constraints and one of the constraints arose 
out of the securrty environment. If you look at 
various figures of the Defence Budget you 
will find that the Defence Budget allocations 
have gone up from Rs. 15,750 crores-l 
mean, Rs. 13000 crores budget estimate, 
then the revised estimate Rs. 14,500 crores, 
and it want up to Rs. 15,750 crores. Sir, I was 
happy to note that no matter to which side of 
the House we belonged, all noted the fact 
that when we have certain security environ
ment and there are certain border problems, 
we cannot tinker with our security, we cannot 

tinker with our security, we can not tinker 
with our Defence, and this is one of the 
constraints we had to face. If I was able to 
bring down about Rs. 2000 crores from the 

Defence expenditure itself, I am sure I woutol 
have been able to cut down the deficit con- 
sklerably. But that would have been done at 
the cost of the security and no nation consid

ers the security of the country less than any 
other problem and there are people who 
have sometimes sacrificed bread in order to 
defend our freedom and defend the country, 
and that was the constraint that we had to 
face. I am glad that on that there was no 
difference. As rightly saki by many Members 
here, on the background of the situatbn 
which existed at the time of the framing of the 
budget containing the inflationary pressure 
of the economy was the priority of the coun
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try and there have been some differences of 
opinbn, and understandably so. So, the 
inflationary pressure goes up and the prices 
go up and there is an overall inflatk>n in the 
country and in the economy due to two 
factors. One is, when we try to increase the 
prices of certain sensitive commodities, then 
the cumulative effect of this rise in prices 
also leads to the overall pr»e behavbus in a 
particular manner In the upper direction. But 
, Sir, you will agree whh me that just as rise 
in the prices of certain sensitive commodi

ties contributes to the inflation in the county, 
similarly, if we albw the defbit to be wklened 
to a very great extent and if the trend that is 
there continued unabatedly, all students of 

Economics and Finance accept the fact that 
all deficit finances do not necessarily result 

into rise In prk:es, but there is a limit to that. 
Sometimes if the deficits are created and 
build up. then the augmentation of produc
tion sometimes neutralises the inflationary 
effect of deficit financing, but there is also a 
limit to that and therefore, when deficits go 
on increasing, the problem becomes ex
traordinarily difficult and therefore, I think 
even my critbs will give me this much benefit 
without indulging in any exercise of window 
dressing, I can assure you that, f have been 

able to bring down the entire-if you have 
seen in the budget all the three comparative 
figures, you will find that originally it was Rs. 
7,337 crores, In the revised estimate it has 

gone to Rs. 12,436 crores. I am referring to 
the revenue deficit and it is Rs. 13000crores; 
over all defbit, of course is Rs. 7,337 crores, 
that has gone in the revised estimate to Rs.

11,750 acres and I have been able to settle 

it down to Rs. 7,206 crores.

Some critics have rightly pointed out, 

and they were rightly disturbed about the 
trend of the revenue deficit and our former 
Finance Minister, Shri Poojaryji, rightly 
pointed out that even here the revenue defi
cit, leave aside the overall deficit of Rs. 7,206 
crores, is Rs. 13,032 crores. It is alarming. It 

was pointed out that even the Revised Esti
mates was Rs. 12,436 cores and it has gone 

up. Sir, with due humility let me point out to 
the House and particularly to the new 
Members of this House by hon. Shri Chavan,
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I raised a very signtficam iesue through Privi
lege Motion. I have raised the question that 

fromihe Public Oil Fund, a surplus of Rs. 
2300 crores which was Icept in the Capital 
Account was transfen̂ed to the Revenue 
Account and as a result of that, the Revenue 
deficit came down from its original value by 
Rs. 2300 crores.

SHRI K.S.RAO : What are you doing 
now?

PROF. MADHU DANDAVATE: I wilt tell 
you; you asked a very good question and 
that gave me an opportunity to give good 
explanation.

Sir, Rs. 2300 crores was shifted and as 
a resuK of that apparently the Revenue defi
cit was decreased by Rs. 2300 crores on 

paper. I called it as an optical illusion, to use 
our physics terminology. What was the re
sponse the Presiding Officer? I am very 
proud that the Speaker then gave the ruling 
that I do not think the Finance Minister delib
erately tried to transfer it form the Capital 
Account to the Revenue Account. But, obvi
ously because of the transfer, it appeared as 
if the Revenue performance was better. He 

gave a warning to the entire House; he gave 
a warning to the then Finance Minister and 
he also gave a warning to all the prospective 
Finance Minister. He said that such a trans

fer from the Capital Account to the Revenue 
Account shouki not be undertaken, only to 
show that the Revenue defrcit decreases. 
So, when I became the Finance Minister, I 

made up my mind that I should be bound by 

the decisions given by the Speaker on the 
Privilege issue raised by me and I shall not 
indulge in this type of exercise. Therefore, I 

have told my friends very categorically that 
we are not going to show this Rs. 2300 
crores or anything else which was trans
ferred last time. So, it was bound to be there 

in the Revised Estimates. I dkJ not want to 
undermine; it was shown. But, as far as my 
Budget projections are concerned, I dki not 
indulge in that exercise.

SHRI JANARDHANA POOJARY: Sir, 
even then the Revised deficit is Rs. 9312

crores. Even after transferring that, It 
\s.„{tnt0mjpthna)

PROF. MADHU DANDAVATE: Hon. 
Member, without any insult to you I may say, 
you are good in economics, but you are bad 
in mathematics, tf Rs. 2300 crores also is 
taken into account, then the Revised Esti
mates win not t>eRs. 12̂436crores,butltwiU 
t>e Rs. 14,736 crores. 1 do not want to score 
over you in debate, but that is the reality.

SHRI NIRMAL KANT! CHATTERJEE 
(Dumdum): He is wrong in economics also.

PROF. MADHU DANDAVATE: I may 
say, it is a questbn of common sense. (Intar- 
ruptions) In fact, I pointed out the difference 
in my Budget proposals itself. {Inten̂upthns)

SHRI JANARDHANA POOJARY: Sir, 

the hon. Finance Minister has given the 
Budget Estimates of 1989-90. Even after 
inclusion of Rs. 2300 Crores from the Oil 
Coordinatbn Committee, it comes to Rs. 

9312crores, whereas in the 1990-91 Budget 
Estimates- I am referring to the Budget 

Estimate of 1990-91-it is Rs. 13,000 crores 
and odd. Please do not compare with the 

Revised Estimates, but compare with the 
Budget Estimates of 1990-91. Please do not 
mislead the Ho\isa,{lntarruptions)

PROF. MADHU DANDAVATE: Sir, I 
have clarified the point. I have clarified the 
point.

Against this background, my emphasis 
was, in our entire exercise in checking the 
inflation of the country, I have wanted to see 

that we try to restrain the deficit. Of course, 
there are various factors. No.1, we have to 
restrain the deficit. No.2, we have to mop up 
the excess liquidity. No.3, we have to bring 

out as much btackmoney as possible. We 
will have to avoid or minimise the 

non-deveiopmental expenditure of the 
Government. These are the various ways by 

which we can try to reduce the inflationary 
pressure in our economy. I assure this House 
that we will continue this exercise.
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There is one more assurance, which I 
am modifying now. If you look at my original 
speech on 19th March» I have said, the 
question is raised that every time the deficits 
as surpluses are projected. But the perform
ance always gets worsened by the end of the 

year. Permit me, let me modestly point out 
that when I happened to be the Railway 
Minister in the country. I had introduced an 
exercise, which I would like to try in the 

Finance Ministry. In the first year of my 
Railway Budget. I had projected, after a long 
time, a surplus of Rs. 80 crores. We pro- 
jected that at the end of the financial year, the 

difference between the total receipts and the 
total expenditure will be surplus. I tried an 
experiment inthe very first year of my Budget. 
That I made the revenue projection as well 

as the expenditure projection month by 
month, when I framed the Railway Budget, 
because some months are lean month, some 
are prosperous months. For instance, when 
the sugar is already manufactured, then the 
movement of sugar is more. When the crops 
are cut, the movement of foodgrains is more. 
Taking into account all these aspects, I was 
able to project the revenue as well as the 
expenditure month by month. Every month, 
I used to go around the country in alt the 
concerned Railway Zones, meet the offi
cers, sit with them for five hours and tned to 

get the accountability for the foodgrains 
movement. For example, this was the target 
for the month and the achievement is this. 
When we started the monitoring, the officers 

themselves told: :Here is a Minister who 
wants monthly account”. The net result at the 
end of the financial year was, whereas I 
projected a surplus of Rs. 80 crores, the 

actuals over the year were the surplus of Rs.
126 crores. That was the achievement, as a 
result of the monitonng month by month.

Therefore, Sir, 1 announced in my Budget 
proposals that there wouki îe half-yearly 
appraisal of the progress of our exercise to 
contain the deficit. My Prime Minister sug

gested to me, I should undertake a 4 monthly 
exercise and if possible, I should come be
fore Parliament after every 4 months and try
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to explain to them, what are the stepsthat we 
have taken and what are the resutta we have 
acNaved. That will be an indirect pressure 
on the administrative machinery and officers 
will realise that after every four months, we 
have to give a report to Parliament and as a 
result of that, probably there will be restrain
ing effect. That is the exercise, we will try to 
undertake.

The next important aspect is. we have < 
tried to make modest beginning about the 

fulfilment of the promises. Sir, our election 
Manifesto contains a number of assurances.
I am sure, even our bitterest critk:s do not 
take it for granted that if he has jotted down 

hundred items of our programme in the 
Electk>n Manifesto, nobody in his wildest 
dream expects that all the 100 items will be 
completed within two weeks or seven weeks.

I was surprised that eight Chief Ministers of 
eight States came out with a statement from 
Kashmir to Kanya Kumar’i-you try to com
plete this process of debt relief within seven 
days. They did not do it in 40 years but they 
wanted us to complete it in seven 
days... (Interruptions)

I have received the letter and I have sent 
them the replies also.

SHRI KOTLA VIJAYA BHASKARA 
REDDY (Kurnool): They have not told that 

they are going to wipe out. But it is your 
commitment.

PROF. MADHU DANDAVATE: Hon. 

Member, when you spoke, including your 
former Minister spoke, I patiently listened to 
them and I never interrupted when they were 
speaking.

I beg of you to give me a patient hearing 
and reject me totally when you find that you 
have misunderstood what I am saying! But 
the onus will be on you.

Therefore, you gave certain promises 
and we try to implement them. 1 am ex

tremely thankful for a balanced contribution 
to this debate by Shri Indrajit Gupta. He did 
strike a critical note also. But, at the same
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timd, he was one of the spesd̂ers who took 
note of the fact that we are trying to give 
some new thrust and new direction and we 
are trying to bring in certain structural changes 
in the entire tax structure. In some matters, 
we have succeeded, tn some matters, we 
have not adequately succeeded. In some 
matters, we might have failed. But that is our 

honest effort. We want to give a rural orien
tation. It is a fact. Even in the figures that 
have been given in the budget estimates, 
you will find even the Congressmen admK* 

ted that we have increased the Budget allo
cation for rural development from 44% to 
49%. I would like all our hon. Members to 
realise that this excludes even Rs. 1,000 
crores for debt relief and even Rs. 4,000 
crores for fertilisers and if you take that into 

account,-of course, it is not there in the 
Budget, it is no-plan expenditure, but the 

contribution to the rural development is quite 
high. I do not think it is a unique contribution. 
But at least concede to us, our will, the 
desire, (Interruptions)

SHRIJANARDHANA POOJARY: We 
have done it. You are pointing out the figure. 
I have given the figure. We have given 55 %. 
I stand by Interruptions)

PROF. MADHU DANDAVATE: Mr. 
Poojary, you need not shout. My hearing 
capacity is perfectly normal. Even If you get 

up and say it Is 50%, I shall accept 
\[.{lntenuptions)

MR. DEPUTY SPEAKER: I wouW re

quest the hon. Members please not to inter- 

rupt. you have made your points. The hon. 
Minister is replying. Please hear him pa
tiently, this side also. If any hon. Member 

gets up and if the hon. Minister yiekfs, will let 
him have his say. The hon. Minister is quite 
capable of replying to the points made by the 
Members.

{Interrupttons)

[Translation]

PROF. MADHU DANDAVATE: You

leave it. I will manage it. I do not need your 
help.

[English]

You know it very well that In the debate 
I never get rattled by interruptions. In fact, I 
thrive on interruptk>ns very often. So, I am 

not worried about it.

MR. DEPUTY SPEAKER: But not in 
this debate.

PROF. MADHU DANDAVATE: It has 
been the conventbn of the House that when 
the Minister replies afterwards you can say 
anything. That is the convention. {Interrup
tions) I never did it.

When Prime minister was replying or 
Minister for Finance was replying, after the 
debate was over, I might have sought clari* 
fication. But 1 never disturbed the 
rep\y.{\nterruptions).

PROF. MADHU DANDAVATE: In case 
1 had done it, do not follow me. Folbw you 
leader. That is what I would like to tell you.

In fact, if you go through the records of 
the Debate, there are many Members on the 
Congress side who themselves took note of 
this fact and they said we do take note of the 

fact that in our case it was 44%. You have 
taken it to 49%. After all, 5% increase is not 
much. You cannot argue both ways. You 
cannot argue that 5% is not much and you 

cannot argue thatthe figures are not correct. 

Therefore, truth can be on either skie. What 
1 would like to point out is this is our prbrity 
and we have done \i.{int9nruptbns)

MR. DEPUTY SPEAKER: Mr. Jan- 
ardhana Poojary, please.

SHRI INDRAJIT GUPTA: He cannot 

reconcile himself to it.

PROF. MADHU DANDAVATE: 1 want 
to hear him. Whatever he wants to say, he 
can say.
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SHRIINDRAJIT GUPTA: Why should 

you y»td to every interruption?

PROF. MADHU DANDAVATE: I wanted 
to yield once and for all.( fnterruptions) Then 
there is the question of right to work and our 
hon. friend who initiated the discussion, at a 
very highly dignified level pointed out that 
this right to work is a fraud. I am sure on both 
skies people will realise that when we say 
that right to work shouki be introduced as 
Fundamental Right in Part III of the Consti* 
tutk)n, it Is a justiciable right. That means 
once you amend the Constitution, next day if 
any youngster does not get work, he can go 
to the Supreme Court and the Supreme 
Court can direct now that right to work has 
become a Fundamental Right In Part III of 
the Constitution, it is justiciable, then they 
can immediately direct even the next day 

and tell the Government to give them either 
work or give them unemployment allow
ance. Therefore, this demand bout Right to 
Work came from all sides. Those of us who 
come from the working class movement and 
the kisan movement, who demanded and 

who demonstrated for that, even while 
demanding that we made it clear that if you 
amend the Constitution on Monday, all over 
the country that right can be implemented 

from Tuesday onward. We have never told 
our supporters and followers in the mass 
rallies of workers and kisans. All that we 

have said is that in order that this right should 
be implementable, the prbrity is to create a 
greater work potential starting with the vil

lages. Why should we start with the villages? 

Our former Finance Minister Shri C.D. 
Deshmukh had rightly said that the unem- 
pbyment figures which were revealed by the 

empbyment exchanges in the cities were 
not the correct picture because it is only the 

educated in the urban areas who go and 
record their names. But as far as our rural 
populatk>n is concerned, sometime they 
become so cynical of our empbyment ex
changes, They ask: “What is the use in 
recording our names? We are only hiding the 
stigma that we are unemployed. Therefortr 
so many of them do not record their name<̂ 

Therefore, Shri C.D.Deshmukh once said i 
this very House-* he was the former Finan̂

Minister- *'The figures of my empbyment 
exchange do not reveal the real unempby- 
ment, The concealed unemployment In the 
villages is not at all revealed because It Is not 
recorded In the empbyment exchange of
fices at all. Therefore, there is more unem- 
pbyment in the villages.” Therefore, I would 
like to say that we must make a beginning 
from somewhere. So. in Maharashtra-of 
course it is under the Congress regime~-the 
Empbyment Guarantee Scheme was very 
effectively implemented. We are the sup
porters. Even while sitting on the Opposition 
benches, my colleagues in the Maharashtra 
Assembly always supported the Empby
ment Guarantee Scheme and congratulated 
the Government for that scheme not forget
ting that it was a Congress Government’s 
scheme. We insisted and we suggested 
some modifications. They were accepted. 

That ideal scheme was implemented in 
Maharashtra. Therefore, we have decbed, 
in our manifesto, that it shoub be extended 
throughout the country. While extending 
throughout the country a beginning has to be 
made from somewhere. Therefore, we have 

given priority to those village and rural areas 
whbh are drought-prone, famine-prone. We 
shall take them up and try to see that the 
employment potential is increased. For that 

very reason, one of our radical friends asked: 
"What is your model?. Ours is the model 
whbh will suK the genius of India. We will not 
borrow the models from highly developed 
countries. We have the model that suits 
India. 70 per cent of the populatbn stays in 
the villages. Major chunk of unempbyment 

comes from the rural areas. There is highly 
centralised planning and top-heavy plan
ning. Its impiementatbn is not going to de- 
vebpment will be not development for the 
affluent people at the top and trbkling down 

of the gains of development so that those 
who stand with the bowls of begging at the 
lowest grass-root get only the devebpment 
gains by trbkling. We have to reject that. 
Therefore, we are suggesting a modes in 
which the large-scale industries, small-scale 
industries and the cottage industries will co
exist without co-destruction. Sometimes we 

have favoured the co-existence of the three 
‘ ̂rtors. But it is not fruitful because there is
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co-exi8tence and co-destruction. If the large- 

scale factories manufacture the same com
modity which which is allowed to be manu
factured by the small*sca)e sector, in that 
case there is competition and the small- 

scale sector just dies. If you allow the cottage 
industry to produce the same product which 
is being produced in the small-scale sector, 
in the competition the cottage industry will 

just get destroyed. Therefore we will try to 
have gradually, in a phased manner, some 
sort of a phased programme for reservation 
of commodities for all the three sectors. We 

will take the big industries-cement, iron, 
electricity, power all these are to be manu

factured in the large-scale sector. I am one 
among those and when I was speaking Prof. 

Ranga pleasantly interrupted. I said that the 
infrastructure of this country has to be built 
up. He said: “Thank Pandit Jawaharlal 
Nehru." I said: “I join you.” Because what

ever we have differences with Pandit 
Jawaharlal Nehru, one has to be accepted 
that giving the stress on infrastructure for 
planning in this country, he gave the basis for 
the planning in the country. And that was one 
contribution only where, Pandit Nehru ought 
to have combined with Gandhiji to go a step 
further and tried to bring about the centrali
sation of industries-* technique as well as 

poet. That was missing. And, therefore, 
Nehru’s initial work did tiot fructify as a result 
of complementality that ought to have been 
there between Mr. Gandhi and Pandit Nehru.
I am referring to the old Gandhi. Please note 

this. Therefore, these are the aspects that 
are to be notrced. We would like that model 

of development and the model of Industry to 
be developed. And if that is done, therefore, 
you will see that it is not an accident. So 
many organisations bebnging to the sn̂all 
scale sector came to me. They saki: ”We are 

not hundred per cent satisfied. But the proc

ess has begun, you have started giving more 
facilites. You are re-defining the excise duty 
for the small scale sector. You are albwing 
them expansbn. You are giving them better 
relief. You are giving them subsidy in the 
rural areas. Where there are backward ar
eas, fifteen per cent subsidy was already 
cancelled. You have restored that subskly. 
Not that, hundred per cent ealisfaotlon is

there. But we wartt to encourage and that 

also we are trying to do.”

And the third was about the debt relief. 
It is very good that some of the friends from 

the oppositbn and some of our friends who 
support us, they have, in a precise manner, 
raised certain issues. Sir, I will not hkle the 
facts. I will like to take this House into confi

dence and tell them why did different types of 
estimates have come forward before you. 
And ultimately because of the particular 
parameter that we have suggested, why did 

that ultimate incidence has come to Rs. 
2,800 crores? Let me tell you that there can 

be various variables in the debt relief. One 
attitude can be and that may be advanta

geous to Kulaks-no matter, whatever be the 
loan taken. A small peasant may take it for 

the seeds and the big Kulak may take for 
huge tractors, not only one but more than 

that. Therefore, they take the loans which 
are of Rs. 50,000, Rs. 60,000. We have gone 

through the loan structure. We have got the 
record. Kulaks do not take loan of Rs. 1,000 
Rs. 2,000 or Rs. 3,000. Invariably, they take 
Rs. 50,000 or Rs. 60,000 or Rs. 1,00,000. 
And they say that we have the assets against 
which you can give us the loan. Kulaks do not 
worry about Rs. 2000 or Rs. 3000. There
fore, we are not extending this facility of 

granting loan on loans taken upto Rs. 10,000 
irrespective of the size of the bah. If some 
rich peasant has taken a loan of Rs. 1,00,000, 
he would not be told that out of that, He would 

be relieved on Rs. 10,000. Only the size 
must be restricted up to Rs. 10,000. There 

can be two parameters.

Secondly, the bans when they are to be 
takenf the benefbiaries are to be identified. 
Suppose, I have taken a loan of Rs. 9,000 

from one bank. Rs. 8,000 from the second 

bank and Rs. 10,000 from the third bank. 
They are already recorded in varbus banks. 

Therefore, the ̂ neficiaries will have to be 
bentified. They cannot manipulate. They 
cannot show only the ban taken from one 
bank and try to hide the loans taken from five* 
to six banks. Therefore, It muet be a ban 
from one partbular aigency. This is the sec
ond parameter.
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The third parameter is, we have said in 

our election manifesto, that loans up to 2nd 
October. Even if it is up to 2nd October, there 

can be two interpretations. The overdues 
which accumulate up to that date and the 
current dues which spilt over. We have made 
it very dear that it is only the overdues up to 
2nd October, 1989.

The next point is, there can be short
term loans and long-term loans. We have 
included them by putting other restrictions. 
And one more parameter is there. I must tell 
you. from the present moment I have ac
cepted that. This particular concession and 

reform which you want for the poor people, 
we would not allow the richer sections to 
exploit them. Our record shows that as far as 
poor people are concerned, at least they 

make partly payment as far as loans are 
concerned. And friends, you will be shocked 
to know that our records of the Reserve Bank 
and many other banks include that as far as 
rich people are concerned those who have 
the capacity to pay, would have made it a 
professional habit not to pay.You asked me 
the question as to who is a willful defaulter. 
Shall I tell you? A wilful defaulter is one who 
has the capacity to pay but deliberately does 
not pay.' He goes with the feeling that he has 
many assets, worse comes to worst and 
punitive action is taken he shall sell his 

assets; but as far as possible he will try to 
make his debt as bad debts. There are such 
elements. Therefore even those who have 

worked in the movement of kisans also do 
not want the wilful defaulters to take advan

tage of this reform whk:h is bask̂ally meant 
for the poor people. Therefore we excluded 
them.

If you exclude all that, the total amount 
oomes to Rs. 2800 crores. How does Rs. 

14000 crores came first? That amount came 
with no restrictbns; no size of holdings; Rs. 

10000 or Rs. 50000 no size of the loan and 
the first Rs. 10000 will be waived; no worry 

about current dues and overdues; and no 
wlHul defaulters, if you take that entire spec

trum into account it can go beyond Rs.

MARCH 28.1990

10000 crores or Rs. 11000 crores. That is 

why different estimates have come.

The Finance Minister has played no 
trk:k on you. if one tries to play the trk̂k, he 

can do it in one speech. But somewhere it will 
be exposed. Therefore I do not want to 
indulge in that. I am one among those who 
believe that if I tell untruth to the House and 
that too in a budget speech I indulge in telling 
a deliberate untruth the House, it wouW be a 
breach of privilege. Rest assured, I will not 
submit myself to the breach of privilege at all 

and that is why I have not resorted to that. 
That is why Rs. 2800 crores came.

SHRIK. S. RAO: What is your intention 

in telling, Irrespective of land holdings?

PROF. MADHU DANDAVATE : On my 
bended knees I appeal to you young man, 
please listen to me first and then make up 
your mind afterwards if you have one.

Let me tell you further Sir. Shri Indrajit 
Gupta had raised that question in the Ques
tion Hour one day. As far as Rs. 2800 are 

concerned, that is the total liability of loans of 
Rs. 10000 subject to other parameters, of 
bans taken from banks in the Central sector- 
that is public sector banks, regbnal rural 
banks as well as cooperative banks in dis
tricts which are in the jurisdictk>n of the State. 
As a first step we have made it clear that we 

take a hundred percent responslbiiity of 
writing off the bans subject to these parame
ters in all the banks, public sector as well as 

regional rural banks, whbh is the Centre’s 
responsibility.

We have said that straightaway In one 
stroke we will do it. Why will not do it In a 
phased way? Because the Reserve Bank Is 

right In telling us that if you drag the process 
for a long time the recovery process of the 

banks will suffer. When they become insol
vent and deposits do not come to the banks, 
the depositors may start saying that the 
credibility of your bank is destroyed, nobody 
is returning the bans, the whole process is 
getting dragged, your credibiHty is getting 
destroyed and we will r)ot put our deposits,
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on the contraiy we would like to withdraw our 
deposits. Therefore, In order not to destroy 
the credibiiity of the banking system, we 
wouki tike to do it in one stroke and whatever 
be our responsibility, we will do it one the 

basis of the budgetary provision.

One more aspect . What happened 

about bans taken from the cooperative banks 
whk;h are in the jurisdictbn of State Govern- 
ments? t have written to all the Chief Minis* 
ters and assured them. Some of the State 
Governments told us-particularly the 

non-Congress Governments-that they wiii 
take the responsibility. But as far as those, 
who say that there are constraints in their 
resources, are concerned I shall sit with 
those Chief Ministers-1 will not distinguish 
between the Congress Chief Ministers and 
non-Congress Chief Ministers because I am 
not the Finance Minister of the National 
Front, 1 am the Finance Minister of India and 
I must take care of the finances of all the 
States, no matter whether they are ruled by 
the Congress or non-Congress party-and if 
they have any financial diffbulty I have tob 
them that let us sort them out. if they want a 
certain percentage to be borne by the Centre, 
we will try to made necessary arrangements 
and we will do that. That is how we are trying 
to solve this problem.

SHRIJANARDHANAPOOJARY: Sir, I 
am on a point of order under Rule 355. We 

are here as responsible persons. Sir, it is the 
duty of the Oppositbn Members also, to 

seek the clarificatbns and the natbn should 
know what the Government is doing. Sir. at 
certain point of time, even interruption is 
tolerated and the treasury including the 
Minister shoukl yield

Now, the hon. Minster has stated that he 
is going to write off the k>ans-4hat is 

over-dues-as on 2nd October 1989. I will 
give an example. (Intenuptions) It is a point 
of order. {Intenuptions)

MR DEPUTY SPEAKER: Youcometo 
the point, Shri Poojary.

{Interruption̂
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PROF.MADHUOANDAVATE: I would 
like to know whk̂h Rule has been violated.

SHRIJANARDHANAPOOJARY: Rule 
355. (interruptions)

MR. DEPUTY SPEAKER: You will 
please not try to interrupt. You leave it to me 
to control the House. Shri Poojary, you will 
please come to the point of order.

SHRI JANARDHANA POOJARY:
Rule 355 says,

* When, for the purposes of explanation 

during discussbn or for any other 
sufficient reason, any Member has 
occasion to ask question of another 
Member.......’

MR. DEPUTY SPEAKER: It is about 
'another Member*.

SHRI JANARDHANA POOJARY: The 
Minister is also a Member.

MR. DEPUTY SPEAKER: You please 
take your seat. This is a rule which enables 
you to ask a question not from the Minister, 
but from another Member and this Rule, you 

will not be entitled to interrupt the debate. 
You understand the difference. You are 
entitled to ask questions from the Ministers, 

but at the same time on occasions if you want 
to ask a question from another Member, you 

are allowed to do so under this Rule. So, this 
Rule does not enable you to ask questbns in 
this fashbn.

interruptions)

MR. DEPUTY SPEAKER: I wouW re
quest Members not to interrupt.

SHRIJANARDHANAPOOJARY: ffhe 
yiekis? (intenuptions)

PROF.MADHUDANDAVATE: I do not 

yiekl. I cannot go on yiekling after every five 
minutes. There is a IlmM for yiekling. (kfter- 
njiptions} lam notyi#ldinKK» Sk,(lnt0nvption̂
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MR. DEPUTY SPEAKER: Shrl Poojary, 

if yields, you can, otherwise, not.

(interruptions)

PROF. MADHU DANDAVATE: He Is a 
former Minister. (Interruptions)

MR. DEPUTY SPEAKER: If you are 
having a genuine doubt. I think, Shri Dan> 
davate will be very happy to discuss it with 
you. But why are you disturbing like this?

SHRIJANARDHANAPOOJARY: lhave 
got a genuine doubt. Sir, in the interest of the 
public. I have been a Minister also. (Interrup- 
tions)

PROF. MADHU DANDAVATE: The 

pubik: will take care of us: d© not worry about 
it. {Interruptions)

MR. DEPUTY SPEAKER: I would re

quest the Members to allow me to conduct 
the business of the House.

(Interruptions)

PROF. MADHU DANDAVATE; Slr.with 

your permtssion. let me point out one think. 
You have been In this House for a long time 
and I have been here for 20 years. No matter 
whoever is the Finance Minister in the past, 

whenever the presentation of the Budget 
takes place, at the time In the last several 

years. I have never seen even the Budget 
being disturbed. He is not only interrupting 
now. But even on the 19th, our former Min
ister was getting up and interrupting. I told 

him that this not the convention of the 
House. (Interruptions)

MR. DEPUTY SPEAKER: Mr. Poojary. 
the hon. Minister will be happy to discuss It 
with you later on .

(Interruptions)

PROF. MADHU DANDAVATE: Ask Prof 

Ranga. I have never done that, (/nferriipf/ons)

SHRI JANARDHANA POOJARY: We

are not here as spectators. We can seek 
clarlfk:ation$. (̂Interruptions)

MR. DEPUTY SPEAKER: You are not 
here to interrupt; you are here to put forward 

your arguments.

(Interruptions)

PROF. MADHU DANDAVATE: I may 
announce prospectively that I am not going 
to yield till the end of my speech. He need not 
take the trouble of getting up.

Sir, allied with that is the question of 

small scale units. (Interruptions)

PROF. MADHU DANDAVATE: As far 
as small -scale industries are concerned, I 

cursorily refer to that. 15 per cent central 
Investment subsidy has been revived for 
small-scale units. Exemption limit for excise 
raised from Rs. 15 lakhs to Rs. 20 lakhs and 
assessment procedure has been simplified. 
I don’t want to go into the details. Limits for 

composite loans have been raised and the 
tax rates on partnership firms have been 
reduced. So, in the course of the debate, 
some Members had referred to that. As far 

as partnerships are concerned-whether they 
will suffer-we want to make it clear that the 
tax rates for partnership firms have also 
been reduced.

Now, let me come to the general postu

lation. On that basis, I would like to spell out 
the details.Throughout our budgetary proc

ess, you will find that our cardinal principle Is. 
“Burdens on the affluents to be increased 

and burdens on the other sections to be 
commensurate with their capacity to bear 
the burdens”.

Income-tax relief for lower income-tax 
payers has been compensated, particularly 
by restructuring of exemption to increase the 
tax burden on the rich. If you see that, 
comparatively it is difficult for the rich to get 
those benefits and it is easier for the low 

income groups. There is a higher tax reve
nue from the corporate sector. I will spell it 
out: additional taxation on Items of
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non-essentiai  consumption,  tik« 

air*-conditioners« refrigerators, washing 
machines. VCRs. etc. t was surprised to find 

some critics saying; “Why have you in
creased the prices of ice-cream? Why do 

you unnecessarily touch air-conditioners?” I 
said, “We are more concerned with the people 
living below the poverty line." The Finance 
Minister is more worried to see how a poor 
man gets two meals a day, not how he gets 
two ice-creams a day. That is not my choice 

at all. We are trying to put more duties on 
luxury goods. The increase in cigarettes is 

only 15 paise for cheaper varieties and 75 
paise for costlier cigarettes, (interruptions) 

There is no taxation on b/of/s because drivers 
use it more. The excise duty on textiles 
restructured to low incidence on duty on 
cheaper fabrics; prices not increased on 

naphtha which is used for fertilisers. House
wives use kerosene in rural and urban areas. 
They have not been taxed. We have seen to 
it that low speed diesel has not been taxed. 
We has seen that furnace oil has not been 
touched. We are trying to avoid this . It was 

a painful duty to see that the petroleum 
prices had to be increased. But at a slightly 
later stage, I will come to the point how the 
consumption in increasing and how we are 
required to depend more on imports {Inter

ruptions) You may shout to your hearts 
content. I am not going to be cowed down. 
Even if 200 of you shout, my voice will not be 
cowed down. I have demonstrated it. {Inter- 
ruptions) For twenty years, I have demon
strated it, (Intenuptions) I don’t want the the 
background music. I was pointing out to you 

that some Members raised the question: 
When drinks are an evil, why is it that on the 

manufacture of liquor, there has been no 
tax? 1 tell our friends who may made this 
suggestion that the manufacture of liquor 

being a State subject, we cannot go ahead 
as far as the Centre Is concerned. It is left to 
the States.

SHRISOMNATH CHATTERJEE; They 
only drink.

PROF. MADHU DANDAVATE: Some 
people get drunk without drinks. I will oome 
to the question of direct and indirect taxes.

When we change the structure, gradually 

the ratio between direct taxes and indirect 
taxes has to be changed. Now. those who 

allege that we have made more concessions 
to rich and we have thrown bums to the poor, 

as far as direct taxes are concerned, Sir« I 
wouki like this IHouse to take note of the fact 
that in the last year’s budgetary proposals, 
what were the additional taxes which were 

actually imposed on the rich corporate sec
tor? Big ‘zero’. It was not a mathematk̂al 
error. I checked again and again whether 
through mistake some digit is missing, h was 
‘zero’ additional taxation. This time, how 
much have we taxed? We are going to have 

Rs. 800 crores towards corporate tax. Here.
I will try to explain the paradox.

18.00 hrs.

Apparently, it appears-if you do not go 
into the details-that 50 percent taxation rate 
has been reduced to 40 per cent for the 
corporate sector. I will now tell you the fact. 
Sir, you know it well. Leave aside that addi
tional minimum taxation which was intro
duced some years back. Otherwise, when it 
was not there, what was the state of affairs of 
high profit-making companies? I need not 
name them. They are identified. They got 

investment albwances rebate. They got 
investment accounts deposits and on their 
used investment they again got a big rebate 
and the rebate was almost equivalertt to the 
tax that they would have been required to 
pay. They cancelled each other. And the 
paradox at that situation in the corporate 

sector was that high profit making compa
nies in the country were paying zero tax. Sir. 

you will be surprised to know that they are 
paying zero tax. The first thing that I dki-some 
are disturbed that development will suffer--at 

one stroke was I have removed the invest
ment allowance. I removed the investment 

account deposits. Why did i remove them? It 
is because of the rebate that the big and rich 
were escaping from the tax net and paying 
zero tax. When these rebates were taken 
away, they came into the tax netltoWthem 
that their contentk>n for years has been that 
the tax rate be reduced and complianoe will * 
be possible. I saki that I woukJ like to test
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them by first taking them out of the tax net. 
Therefore, by cancelling these two incen
tives and investment allowances and invest* 

ment account deposits, I first brought them 
into the tax net and then said that now 40 per 
cent is to be paid. Formerly, they were pay- 
ing zero tax. They will now pay 40 per cent 
and as a result of that, I will be mopping up 
Rs. 800 crores from the corporate tax when 
the previous Government did not get a single 
additional pie from the corporate sector and 
rich sector. This is how we are managing. 
Sir, the corporation tax restricted to bring the 
capital intensive companies into the tax net. 
Some friends here said that probably by 
removal of investment albwances and other 

facilities, the big companies will have noth> 
ing to loss. They will have to bse because 
they will be inferred. But the trading and 
investment companies will suffer. Even for 
them, there is another provision. Everything 
including their expenditure is actually de* 
ducted and then the taxes are Imposed. So, 
their case is different. They will not suffer. On 
the contrary, many company owners and 

even smaller company proprietors told me 
that for years together— have raised this 

from the Opposition side in this House—̂the 

monopolists and big fishes are swallowing 
others and they are honest tax payers and 
big fish is escaping. It is this section which 
has been brought into the tax net and there* 
fore, this is not pro-rich policy at all. Sir, the 
corporation tax during the year 1985-86 was 
Rs. 251 crores and for 1990-91, the amount 

is Rs. 800 crores, the income-tax figure for 
1985-86 was Rs. 197 crores, for 1989-90 It 
was Rs. 245 crores and for 1990-91 it is Rs 
250 crores. The excise duties for 1985-86 
was Rs. 259 crores, and for 1989-90 it was 

Rs. 792 crores. The total picture is that as far 
as total accruers or additional measures of 
resource mobilization are concerned, in 1985- 
86, ft was Rs. 430 crores, in 1986-87, it was 
Rs. 488 crores, in 1987-88 it was Rs. 514 
crores, In 1988-89 it was Rs. 615 crores, in 
1989-90 It was Rs. 1287 crores and in 1990-
91 H is Rs. 1790 crores. Mr. Banatwalla 
raised a very relevant question. I will tell the 
fad. Last year, they did not collect anything
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from the corporate sector and now, we are 
collecting Rs. 800 crores. It is a fact that no 
portion of the corporate tax goes to the State. 
But I have already announced in my Budget 
proposals that we fully endorse the Finance 
Commission’s recommendations, thanks to 
Mr. Salve, he has come to the help of the 
Centre as well as the States. We accepted 
that 85 per cent of the personal income tax 
will go to the States and similarly 45 per cent 
of the excise duty will go to the States. We 
had increased all these accounts and thus 
we will be able to give the corresponding 

help to the States. Of course, it is a fact that 
instead of increasing the corporate tax, if we 
increased the personal income tax, in that 
case. States would have more but the people 
wouki have shouted. And, therefore, we 
folbwed this.

There is one more aspect on which 
there is a k)t of confusion and I would tell you 
my interesting experience by quoting the 

anecdotes. The moment I presented my 
Budget, some friends issued a statement 

that we have let them down, the limit of 
exemption for income tax is only Rs. 22000; 
it ought to have been Rs. 30000 and if it was 
more, they would not mind It. Some mem

bers of the Delhi Action Committee-Shri 
Khurana will be aware of that, because they 
art hit Iritnds-came to me and institutbn- 

with garlands and they saki: 
Wt heSFdyour speech on the televisk>n, but 
wt MI0 I lA night and then we came to 
rtalittttllltvtry Provident Fund payer, that 
is tvtry talaried employee wouki have zero 
income tax up to Rs. 35000 and more.” 
Then, I will give you another instance. This is 
the classical expression, I had saki it. Sup
pose my monthly income is Rs. 3500, my 
annual income will be Rs. 42000. There is a 

standard deductk>n of Rs. 12000. From Rs. 
42000, Rs. 12000 go, and then Rs. 30000 
remain. Out of that, there is no income tax on 
Rt. 22000.RS. 30000 minus Rs. 22000, that 
fiitâ Wt. 8000 balance remains. On that 
Ri.iOOQ, I have to pay 20 per cent tax, 
fhentam. my tax i will be Rs. 1600. But if t 
hawt gel an annual saving of Rs. 8000 in the 
form of PiDvklent Fund, |.IC, Natk>nal Sav- 
ingf Ctrtfficates etc. On that there is a tax
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rebate of 20 per cent and that comes to Rs. 
1600. Therefore my tax will be Rs. ISOOand 

my rebate will be Rs. 1600; both cancel each 
other and my income tax would be zero. 
Everyone of you. who has got a salary in
come of Rs. 42000 and saves annually Rs. 
8000. his income tax will be zero.

[Translation]

SHRI MADAN LAL KHURANA (South 
Delhi): You are talking about Government 
employees. What about others, who too 
have fixed incomes?

[English]

PROF. MADHU DANDAVATE: He has 
raised a very good question.... (Interrup
tions) Because he was the first to intervene. 
I would clarify it.

h is a good question; this question was 
also asked by so many people. As far as the 
non-<30vernment emptoyees and others are 
concerned, there is the ProvkJent Fund 
Scheme; ten per cent contributksn is compul
sory; it is not left to your choice. As far as the 
self-employed persons are concerned, 
though this may not be there, there are other 
benefit accruing to them A number of expen
ditures are deducted from their total income 
before they arrive at the taxable income. As 
regards big magnates, they are not much 
worried, whether you raise it to Rs. 25000 or 
Rs. 30000. It Is basically for the mkidle 

classes. Therefore, as far as the salaried 

empbyees are concerned, this type of re
structuring has  done.

I wouki clarify one point. Many col
leagues have been asking why we raised the 
limit up to Rs. 22000 only and why we did not 
raise it directly to Rs. 25000 or Rs. 30000. 

Let me humbly tell this House that when you 
increase the tax exemption limit from Rs. 
18000 to Rs. 19000. only by Rs. 1000. the 
net toss of revenue is Rs. 105 crores. If you 
raise it to Rs. 20000. It is Rs. 105 crores 
muttlplied by two. If you raise it from Rs. 
18000to Rs. 25000. by Rs. 7000. you toseas 
much as Rs. 105 crores multiplied by seven.

I have restructured It in such a way that up to 
Rs. 22000.1 give you the full exemptbn. and 
then I have tried to give tax rebate on 
savings by which 1 wouM avok) the bss of 
revenue and at the same time I give the 
necessary benefit to those who are salaried 
emptoyees and they are tax payers. If I have 
used my ingenuity to restructure the tax. lam 
sonry for It. but it is to your benefit. That is 
what I would like to say.

[Translation]

SHRI MADAN LAL KHURANA: You 
please increase it a little more.

PROF. MADHU DANDAVATE: It has 
been increased. Go and tell them that it has 
been in creased.

[English]

Then, the petroleum consumption proi>- 
lem is a very big problem. Do think that it is 
a pleasure to us? You are aware of the huge 
deftoits. Everyone who comes to me. says; 
**Give us this facility, benefits and toans. and 
that you must give us right to work.” They 
want everything on the revenue skie. But 
when huge deficits are mounting up. they do 
not want us to resort to resource mobiliza
tion. I have taken an unpopular stand;jt is not 
a poputous stand Certain products have 
been kept out. But I would like my hon. 
friends and my supporters to realise that the 
petroleum consumptton has been growing 

very rapidly and import dependence is in

creasing.

The growth rate of consumption in the 
year 1987-88 was 6.3 per cent in 1988-89 it 
was 7.2 per cent and in 1989-90 it is 7.8 per 
cent. The growth rate of domestto crude oil 
productton is 4%. 5.5% and 6.9% respec
tively. Therefore, import has been going up 
vulnerably. The import has been increasing. 

Therefore. It is not a pleasant duty but, we 
have to take up this task. Tĥ e are the wkle 
programmes that we have undertaken.

As far as transfer of resouroŝ to the 
States Is concerned. I have already loki to
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you we are implemerrting in to to Mr. Salve’s 
Report of the Finance Commission- the 
second Report as well as the original report. 
The Central assistance for states and U.T. 
plans will be increased to 16 per cent relative 
for 1909-90.

As far as defence is concerned, I have 
already referred to that point. But in this 
context i would like the House to take note of 
one aspect especially the trading institu
tions. Many friends, not only the critics but 
those who are supporting the Budget, say 
that we have shown only Rs. 100 crores as 

the budgeted amount for the payment of 
Dearness Allowance and their contention is 
that this amount is insufficient. They should 
remember that this Rs. 100 crores does not 

include big amount to be paid as Dearness 
Allowance to the defence workers. We have 

made a separate provision for them. By 
discussing the matter with other ministries 
we have found out the way and means by 
which certain expenditure will be curtailed 

which will raise the funds and money from 
their respective departments and ministries. 
As far as defence is concerned separate 
provision is made and apparently it may 

appear that Rs. 100 crores dearness allow
ance is less but it is not so.

Now, I will very briefly come to the 

problem of black money. I fully agree with my 
friend. Shri Ramdhan. We have have known 

each other from years together. An all party 

Committee has been set up and we have 
deckled which are the electoral reforms to be 
taken up first. I must tell thjs House that one 
of the factors that is responsible formal prac
tice and amassment of black money, be- 

skies ail other factors, is the present elec
toral machinery and the election system. 
Therefore, personally I am of the opinion, I 
would like the House to express its opinion. 
In West Germany, probably after some time 
there will be nothing like West and East, 
there is an electoral system which is a 
combinatk>n of our system and the List 

System which eliminates the defects of both 
systems. Sir. if it is merely a list system then
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the human element will disapf̂ar. Nope of 
us gets elected will nurse our constituency. 
Even if Dandavate gets elected in the List 
system in Parliament and does not go to the 
electorate, does not attend to their griev

ances. nobody can do anything because 1 
have got elected on an impersonal basis; on 
a List system. So, the List em is non-human 
though there are human elements. If you 
take only the present system, as it exists, we 
will have a paradox

SHRI RAMDHAN: I don’t agree.

PROF. MADHU DANDAVATE: I will 
come to that. There is a way out. There is a 

combination of Ramdhan and Madhu Dan
davate. I will come to that .If it is only a 

personalised election, as it happens today in 
the present single member constituency- 

right from 1952-89-you see the paradox. 
The paradox is when political consolidation 
takes place one party gets 40 to 45 per cent 
votes; Opposition gets 55 to 60 per cent 
votes. The party with 40 to 45 per cent votes 
comes to power because the vote splits 
away.

In West Germany the system of State 
funding of elections has achieved two things. 
They have linked up the State funding of 
elections to a minimum percentage of votes. 
Suppose they have fixed 6 per cent, then the 

party which gets less then 6 per cent vote in 
the previous electbns will get State funding 
of election for their candidates. What will be 
the effect? All splinter groups start feeling 

what is the sense in retaining only a small 

splinter group in the lanes and by-lanes of 
some cities. Let us try to merge with the 
mainstream party with which we are nearer. 
So, consolidatk>n takes place. Divisbn of 

votes is avoided and at the same time we find 
that in this system.....

MR, DEPUTY SPEAKER: Dandavateji. 
this is a very complicated issue.

PROF. MADHU DANDAVATE: I will 
finish it. I don’t want to complicate your mind.

(Gen.), 1990-91 and 572
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MR. DEPUTY SPEAKER: I think many
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people have their own views on this point.

PROF. MADHU DANDAVATErSir, lam 
not imposing.

MR. DEPUTY-SPEAKER: What you 
are saying is acceptable to many of them.

PROF. MADHU DANDAVATE: That is 
all right. Generally what I say is acceptable to 
a very few. I realise that.

MR. DEPUTY SPEAKER: You are 
discussing election reforms....

PROF. MADHU DANDAVATE: I take a 
hint from you. I will restrain myself within one 
minute.

So, what I say is that firstly consolidation 
takes place. State funding is linked up with 
the votes. So, state funding of election takes 
place. There some people say that Birla may 
take Rs. 10 lakhs many and Dandavato may 
get from the state only Rs. 5 lakhs. But really 
speaking many of us are of the opinion that 
minimum infrastructural expenditure that is 
available to us is sufficient for us. Our oppo> 
nents may spend even Rupees One crore. If 
the minimum that is required for us is avail* 

able we can ensure our victory .Therefore, 
this is one thing.

MR. DEPUTY SPEAKER: What is the 
guarantee the candidates will not spend?

PROF. MADHU DANDAVATE: I said 
that. You did not listen to my last sentence. 
I said some others may get Rupees One 
crore- State grant plus their own grant but my 
position is that one who does not get even 
the minimum to get victory at least that is 
available with us. That is what I am saying. 

That is the advantage. {Interruptbns) I will 
close on the question of black money.

MR. DEPUTY SPEAKER: Not on black 
money. You carvgo on, on black money but 
not on election reforms.

PROF. MADHU DANDAVATE: That is 
all right

MR. DEPUTY SPEAKER: About black 
money,you are well within your jurisdrction.

PROF. MADHU DANDAVATE: I will 
take black money outside the foki of the 
elections. I will only deal with the financial 
aspects.

Sir ,we have tried various experiments 
and I don’t blame. For instance when Ve- 
nkataramanji was the Finance Minister, he 
had introduced the system of bearer bounds, 
through which the black money couki be 
given. No name will be which the bond. No 

question will be asked. After some years, 
you will gefit back with fnore interest. But I 
myself had said atthattime-Mr. Poojary will 
remember - to Mr. Venkataraman that we 

are such a genius in complicating issues that 
some people will purchase the bearer bonds 
and they will use them as an alternate 
currency and sell it off. That is what is hap
pening , inside the country and outside the 
country. So, the black becomes white and 
the white becomes block. Therefore that 
won’t serve. Demonetisation did not pro
duce much results. It was tried three times. 
Therefore one of the methods which many 
Members from both sides have suggested 
for the development rural industries is this. I 
may differ with Mr. Vamanrao Mahadik on a 
number of issues but one very good sugges* 
tion he had made was that if large amount of 
money is coming for the devetopment of 
small industries, for housing the poor, the 

lower class and the slums, in that case, that 

can utilised for devetopmental activities. I 
think that can be waived. This is one of the 
methods.

Some people have suggested that even 
the gold should be allowed to be imported 
with some sort of a duty that is to be paid in 
foreign exchange. These are various afear- 
natives whk:h we can discuss. I uvUI oolect 
the opinion of the house and we will try to go 
ahead. So, these are the various aspects 
which are connected with it. Some people 
have felt that there are no structural changes; 
there are no thrust and directbns; planning 
has not been given enough direcfon after 
100 days of the Government. One hundred
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days cannot shake the world. Sometimes, 
ten days shook the world. But 1 cannot do 
that in one hundred days. There are llmlta- 

ttons. There are constraints. There are 
Constitutional hurdles. But I can assure this 
House at least one thing. I am proud to be a 
democratic socialist that is gaining ground 

all over the worki. I must say with that com
mitment to pragmatism as well as socialism 
that my effort will be to give a thrust not in the 
directton of status quoism but more in the 
directk)n of social mobility, economic equal
ity and try to to see that largest rural sector 
gains maximum by our economic policies. 1 
do not want to add anything more.

In conclusion, I can assure the House 
that every suggestion and every criticism 
that have been made in this House is not 
mala fide criticism, it is a criticism and a 
suggestion to improve matters. As Mr. Sathe 
has saki that in the worst of times, 1 have 
produced the best of results out of the bad 
bargain.That is what he had said. These are 
the constraints. 1 had tried my best and again 
and again you are referring that the bureau
crats have prepared this Budget. Let me tell 
you that in my forty years of political life, I 
have never been guided only  what advice 
the bureaucrats give. It is not that the Fi
nance Minister works under the bureaucrat. 
The bureaucrats work under the Finance 
Minister. That is the equatk>n.

I want to compliment him say: I am not 
one among those who take the attitude, that 
if blunders are committed, I throw the re
sponsibility on my bureaucrats; and if some 
laurels are coming, I say it is to my credit. I 
am not for one of the philosophies of Heads 

I win, tails you k>se\ That is not what Itell my 
bureaucrats. If they t)ureaucrats commit a 
mistake, I shall hold the responsibility on my 
own shouMers and I will be accountable to 

this House, because they are not answer- 
able to this House. I shall take that responsi
bility.

Friends, once again I thank all of you 
who have given constructive proposals, and
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I express a desire that the vote on Account 
for the next three months shouki be voted 
unanimously.

SHRI K. S. RAO : Mr. Finance. I have 
heard your giving details of the waiver of Rs. 
10,000/-. May I know your intentk>n in using 
the words 'irrespective of the l̂ d hokiings'. 
You yourself have saki this in the House.

PROF. MADHU DANDAVATE:  My
friend, you did not listen to it. I have my 
knowledge about the kulaks . 1 know them 
very well, because I have fought against 
them. My understanding of kulaks . and 
others, after seeing their credit pattern from 
the banks—I am not saying it theoretically— 

is the kulaks do not get a ban of Rs. 2,000 
or Rs. 3,000. The moment you say that the 
bigger size of ban will not be permissible, 
but only Rs. 10,000 and less, automatbally 

you say it is the middle and the poor kisan 
that is brought into the picture. This is how 
we have put it. (Interrupthns)

SHRI SONTOSH MOHAN DEV (Tripura 
West): Mr Dandavate has very frankly and 
very nicely piDjected his Budget; but 1 woukJ 
like to request him, if he can kindly share the 
information. I am one of his neighbours. 
What was the reaction of Mrs Madhu Dan
davate that day when he went back home?

PROF MADHU DANDAVATE:  Wife
only saki: M might not be fully satisfî; Ixit 

compared to Congressmen, I am more sat
isfied with you*.

MR. DEPUTY SPEAKER: It involves a 
confession.

SHRIJANARDHANAPOOJARY: The 
hon. Rnance Minister was pleased to speak 
about the writing off of loans upto Rs. 10,000/ 
-.He referred to current dues. Now I want a 
clarificatbn. If a poor agriculturist, not a 
marginal or a small agriculturist, had taken a 
ban of Rs. 10,000 in the year 1985 and he 
has to pay a small instalment every month or 
every year, and if the iT)staknents are so 
spread that they has to k>e paki throughout 
the perbd of ten years I.e. from 1985to 1995

(Gen.), 1990-91 and 576
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(Gen.), 1989-90



577 Gen. Budget 19̂ 91- CHAITRA 7.1912 {SAKA)
Gen. Discuss. Dem. for
Grants on Account

(Gen.). 1090-91 md f57B
Suppl. Dem.hrOmnt»

(Qmi), 1969-90

and upto 2nd October 1989 if he has not paid 
the amount of Rs. 3,000 out of Rs. 10,000, 
is the Minister going to write off only Rs.
3,000, or Rs. 10,000—which is going be
yond 2nd October 1989 ? That is my point.

PROF MADHU DANDAVATE; In fact, 
the clarrficatbn I gave, makes it very clear. 
He was a Finance Minister. The current dues 
and overdues are very clear. He might have 
taken the loan at any time. A part of it he will 

go on repaying; so, ultimately it goes on 
reducing. So. whatever does not spill over 
beyond 2nd October 1989,all of them will be 
completely ixBe6,{lnterruptions) If he had 
alrê y paid the loan, even then it is to 
waived . It is the same logic. {Interruptions)

DR. THAMBI DURAI (Karur) : The Fi

nance Minister spoke about petroleum prod
ucts. Can he not at least consider reducing 
the price do diesel which will affect the 
common man? He can forget about petrol. 

What about diesel? Can he consWer reduc
ing its price?

PROF MADHU DANDAVATE: I cannot 
leak out whatever I am likely to say. It will be 
a breach of privilege, with prospective effect.

SHRIBHOGENDRAJHA (Madhubani): 
I want one clarification with regard to wilful 
defaulters. I have heard him . I am just 

coming from the rural areas. I am very much 
apprehensive, not only apprehensive but I 

am almost sure, that this will open the gate 
for corruption. I want to know whether any 

method Is being evolved to take care of this. 
(Interruptions)

PROF. MADHU DANDAVATE: I have 
fully understood your mind because I was 
with you for a nurhber of years.

SHRIBHOGENDRAJHA; The drought 
prone areas have been given some relief.

But what crime have the fkx)d prone areas 
committed ? They are the worst affected 
area; they are the loser. So, can you not give 
them some relief ?

PROF. MADHU DANDAVATE: As far 

as fkx>d affected areas are concerned, their 
conditions are different.

We will take them into account.

[Translation]

SHRI MADAN LAL KHURANA: Mr. 
Deputy Speaker, Sir the hon. Finance Minis- 
ter has given clarificatk>n8on everything, but 
he has saki just a sentence about petrol and 
diesel. That means that he himself is con
vinced that the hike in the prices of petrol and 

diesel, has been too much.

[English]

MR. DEPURY-SPEAKER: This will 
continue. Let us stop it here.

18.26 hrs.

MR. DEPUTY-SPEAKER: I shall now 
put the Demands for Grants on Account 
(General) for 1990-91 to vote. The question
is:

” That the respective sums not exceed

ing the amounts on Revenue Account 
and Capital Account shown in the fifth 

column of the order paper be granted 
to the Preskient out of the Consoli

dated Fund of India, on account, for or 
towards defraying the charges during 

the year ending the 31 st day of March, 
1991 in respect of the heads of de
mands entered in the fourth column 
thereof against Demand Nos. I to 

27,29,30,32 to 86.88,90 to 95".

The Motion was adopted
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MR. DEPUTY-̂SPEAKER: I shall now 
put the Supplementary Demands for Grants 
(General) for 1989-90 to vote.

The question is:

* That the respective supplementary 

sums not exceeding the amounts on 
Revenue Account and Capitat Account 
shown In the third column of the order 
paper be granted to the President out 

of the Consolidated Fund of India to 
defray the charges that will come in 

course of payment during the year

ending 31st day of March, 1990 in 
respect of the following demands en
tered In the second column thereof-

(Gen,), f̂90-91 and 620
SuppL Dem. for Grants

(Gen.), 1989-90

Demand nos. 1,2,3.5.7.8,9.10.11. 
12, 13, 14, 15, 16,18, 
19, 21,25, 27,31,34, 
36, 38, 41. 45, 47, 48, 

50. 51, 52. 54, 55. 56. 
57, 59, 61. 63, 64. 67, 
69. 70. 71. 72 73, 74, 

75, 76, 77, 82, 84, 88, 
90. 91,93, 94, 95."

The motion was adopted
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